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LOK SABHA

Thursday, March 14, 1963/Phalguna
23, 1884 (Saka)

—

The Lok Sabha met at Eleven of the
* Clock.

[MR, SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Increase in Smoking

+
( Shri Harish Chandra
*388. J, Mathur:
Shri A. N. Vidyalankar:
L Shri Yashpal Singh:

Will the Minister of Health be
pleased to state: .

(a) whether smoking has increas-
ed in the country and the extent of
increase from year to year during
the last flve years; and

(b) what steps, if any, have been
taken or are proposed to be taken
to discourage or even stop smoking
¢~ cigarettes and birees?

The Deputy Minister in the Minis-
try of Health (Dr. D. S, Raju):
(a) It is not possible to say whether
smoking has increased in the coun-
try without repeated surveys to find
out the number of smokers and the
average number of cigarettes smok-
ed. However information is being
collected to the extent available and
will be placed on the Table of the
Sabha in due course.

(b) Necessary publicity regarding
the harmful effects of smoking is
being carried out by Government as
part of the general health education
activity of the Central Health Educa-
tion Bureau,

2970 (Ai) LSD—1.

3598
Shri Harish Chandra Mathur: The
Health Minister is reported to have
stated publicly that smoking is far
more injurious to public health than
alcoholic drinks. Will she explain the
position and state the basis for such
a statement and say what impact
smoking has on particular diseases?

The Minister of Health (Dr. Sushila
Nayar): I think the hon. Member is
referring to one of my speeches at the
Delhi Public Library wherein I had
quotd Tolstoy who says that from
the point of view of befuddling the
higher critical faculties of human
beings, smoking does more harm than
alcohol. It did not refer to public
health.

Shri Harish Chandra Mathur: May
[ know whether the thinking of Tols-
toy is also the thinking of the Health
Ministry? If so, what positive steps
are proposed to be taken adminis-
tratively as well as legally to prevent
smoking?

Dr. Sushila Nayar: The Health
Ministry is aware of the harmful
effects of smoking on the health of
the people both from the point of
view of chronic bronchitis and emphy-
sema and its relationship with increas-
ed incidence of lung cancer. For that
purpose, the Ministry has been pre-
paring health education material to
tell the people about the harmful
effects of smoking and to enable them
to stop smoking if they will. Here
are some pamphlets and papers. If
the hon. Member is interested, I will
be glad to pass them on to him.

Shri Harish Chandra Mathur: The
educative aspect was stated. My ques-
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tlon was particularly with reference
to legal and administrative steps.

Shri Hari Vishnu Kamath: Prohibi-
tion.

Dr. Sushila Nayar: The administra-
tive step taken is that we have pre-
pard this health education material
both in Hindi and in English. We
pass it on to State Governments and
ask them to make it attractive enough
in their own languages and spread the
message. Secondly, several States
have enacted legislation to stop juve-
nile somking, There are others who
have passed legislation to stop smok-
ing in cinemas and public places.

Shri Vidyalankar: Are Government
aware that in spite of passing of legis-
lation in States, juvenile smoking is
increasing and the habit is rapidly
spreading in schools and colleges? If
so, what steps have Government taken
to stop it?

Dr. Sushila Nayar: Is it for Gov-
ernment or for the parents to check
their children from smoking? If the
parents set one example to them, it
Is not possible for Government to
counter the influence of parents with
whom the children spend most of
their time.

Shri Vidyalankar: I asked from
Government—not about parents—what
they are doing in this connection.

Dr. Sushila Nayar:
have passed legislation; in some places
it has been implemented, and in some
other places....

Shri N, Sreekantan Nair: On a point
of order.

Mr. Speaker: The answer is not
completed. This is not the method
to ask questions.

Dr. Sushila Nayar: In some other
places, it is not so well implemented.

ot gmretag : T a8 69 R
f& o FIIGR W F R A9 A
¥ IR F IHEE, T FRIA AT,
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Shri N. Sreekantan Nair: On a point
of submission. Chance should not be
given only to non-smokers. Some of

us, smokers, may also be given a
chance to put questions.

Mr. Speaker: All right. Those who
want to support smoking might have
it!

Shri N. Sreekantan Nair: May I
know whether the hon. Minister being
a non-smoker and a woman who does
not inhale tobacco smoke, is able to
appreciate the difficulty of those who
are accustomed to it in not getting it
in abundance?

Mr. Speaker: That would be for the
Minister of Supplies.

Shri Daji: He is meaning the
Finance Minister and pointing out
that because of the new taxes ciga--
rettes are costly.

st To fe ¥ : g8 R
FY w47 W1F: &V A {Y SqvET 9rf Wy
& fF st g1 § Qar @y wrar @ fF
fergt «ft I @t §, & aeT Sgar
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#fqol wgtear §9 SI@ w4 ?

weqw AR ¢ S YA IRy A
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N 7@ § w0 o F fog @
F oA & 1
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Shrimati Savitri Nigam: May 1
know if any surprise check has been
made to find out how much idle man-
power is lying in various offices, to
find out whether it is a fact that some

officers do work only for one or two
hours a day?

Shri Morarji Desai: This is a very
strange question. No surprise check
can find this out in that sense. It is
a matter of applying commonsense and
looking into the work in the Ministry
and seeing how much work each one
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does. A gsurprise check will disclose
nothing. Some worker may be sitting
there and may be even thinking about
something. If he is asked, he will say
he is thinking on the problem. How
can you find out from a surprise
check? But this is being looked into
all the while, and, as 1 said, surplus
personnel is being located and allot-
ted to new work which is started.
This is how it is being done.

Shri D, C. Sharma: May I know if
this sub-committee which has been
formed is going to duplicate the work
already done by the Organisation and
Methods Division or it is going to find
out some new avenue for retrench-
ment of staff?

Shri B. R. Bhagat: This committee
is going into the entire question of
e'conomy of all the Ministries. They
have already covered about eleven
Ministries. The division which the
hon. Member referred to did not do
any such work. Therefore, there is
no question of supplementing or sup-
planting the work.

Mr. Speaker: Mr. Chettiar.

Shri D. C. Sharma: They do job
analysis. ...

Mr. Speaker: 1 have called Mr.
Chettiar.

Shri Ramanathan Chettiar: May I
know whether this committee is in
addition to the gpecial reorganisation
unit which is already going into this
matter?

Shri Morarji Desai: The special
reorganisation unit examines all the
while various Ministries, taking a
particular Ministry and examining it
according to scientific methods, and
sees whether the methods require to
be changed and then prescribes the
methods after discussing with the
concerned people. When that is done
there is permanent reduction. This
committee is taking a quick look
around for emergency purposes and
seeing what maximum reduction can
be made even for the duration of the
emergency so that the maximum
amount of economy can be made.

MARCH 14, 1963
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There is no duplication. They work
together. Even the Methods Division
is helping this committee. It is not
an extra committee and no extra
expenditure is made.

Shri Vishram Prasad: The Minister
has just stated that retrenchment is
not possible. There is great difference
in the dearness and other allowances
of the Central and State employees
for the same categories of posts. Will
the Government make it a uniform
pattern considering the emergency
and national economy?

Shri Morarji Desai: There cannot
be uniformity between State services
and the services here.

N ad: g7 A aw 1 fx wrEw-
T 79 o fear & 3¢ 7 ¥
Fg TaTAE qa2T fawrer o7 72 § Wk
I7 Y Afeg 2 ey A & AfFa i 9
F1 fFet gl stg oreaw AE & @
EY & 7 |y A A 39 a% o7 faar
g % azt ox sus-a &Y a9 ¥ |
g FA oFam § fms a7

A Y3 qg WA
T8 8, AfFT g awar g fF Qg T4
foafaer & 2o gnm | o 79 & A9
g 7& & fF § 9} faerg «dd

Nfrfafor camagaa g fs
far w4 Wy o9 §FO9T F aY
NPT T FW g & 7 K ag
s =g g fvower fafadta A
@ Afa F w7 Fgh aF For o
UG

Y Mot @ ge fafedw
g T & T F@T 8, adr & woer
F@ g

Insecticides

Shri Bishanchander Seth:

Will the Minister of Health be
pleased to refer to the reply given

390. {Shn P. R. Chakraverti:
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to Starred Question No, 334 on the
22nd November, 1962 regarding in-
secticides and state:

(a) when Government are likely to
promote legislation in this regard;
and

(b) the reasons for delay, if any?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju):
(a) & (b). A draft of the Bill has
been prepared and is under examina-
tion in consultation with other Minis-
tries. The Bill involves a number of
legal and technical aspects which
have to be carefully examined. It is
hoped to introduce a Bill in the second
half of this year.

Shri P, R. Chakraverti: Has the
Government examined the point that
was raised in the last session, name-
ly, that these insecticides are used as
intoxicants by the drink addicts?

The Minister of Health (Dr. Sushila
Nayar): We are not aware of insecti-
cides being used by drink addicts.
They are rather poisonous and the
intoxication is likely to take the
man beyond the world if they do it.

Shri P, R. Chakraverti: Has the
Government examined the causes
which led to the mixing up of insecti-
cides with food-stuffs and if so what
are the findings?

Mr. Speaker: That is a different
thing altogether.

Dr. D, S. Raju: The hon. Member
is perhaps referring to food poisoning
by insecticides in Bengal and Assam
last year. Two independent commit-
tees went into the question and found
that contamination was supposed to
have occurred while in storage and
transit.

Dr. K. L. Rao: May I know whether
the Government is proposing to set
up a central institute to specify the
quality and the standards of the
pesticides and also the amount  of
toxin residues that could be safely
consumed by men and animals?

PHALGUNA 23, 1884 (SAKA)

Oral Answers 3606

Mr. Speaker: The question was
about legislation in respect of insecti-
cides. Shri Sham Lal Saraf,

Shri Sham Lal Saraf: In view of
the fact that the Government propose
to introduce a Bill on this subject in
this House, as has been said just now,
may I know what steps have been
taken at the moment in order to keep
the foodstuffs and other such commo-
dities safe from being contaminated
in the States all over the country?

Dr. Sushila Nayar: As my hon.
colleague has said, there was a com-
mission of enquiry after the first in-
cident of contamination of foodstuffs
by follidol in 1958 in Kerala, and as
a result of the findings of that en-
quiry commission there were certain
short-term precautions that were
recommended by them which have
been communicated to the State Gov-
ernments, and most of them have
implemented them. The long-term
recommendations relate to this com-
prehensive legislation to control the
production, storage, distribution,
transport, etc.,, of these insecticides,
and that legislation as has been said,
is under examination.

Floods in Brahmaputra

+
*301. J Shri Surendra Pal Singh:
\ Shri N. R. Laskar:

Will the Minister of Irrigation
and Power be pleased to state:

(a) whether it is a fact that the
Government of Assam have under-
taken a very ambitious and expensive
scheme of changing the flow of the
Brahmaputra river in order to save
Dibrugarh town, and the adjoining
areas, from the havocs of floods each
year, and that they have approached
the Centre for financial help for this
project; and

(b) if so, whether the Centre has
decideq to give help to the Assam
Government for this project?



3607 Oral Answers

The Parliamentary Secretary to the
Minister of Irrigation and Power
(Shri S. A, Mehdi): (a) There is no
scheme to change the flow of the
river Brahmaputra but flood protec-
tion works, such as, construction of
stone and timber spurs, revetments,
etc. were carried out to save Dibru-
garh town. After inspecting the
effects of the floods of 1962 a Central
team of experts recommended fur-
ther repair works.

(b) Does not arise.

Shri Surendra Pa] Singh: Is it a
fact that during the first Plan period
some special embankments and weirs
etc.,, were constructed with Central
aid to protect Dibrugarh town at a
cost of Rs. 2 crores and all that
construction work has been complete-
ly washed away or damageq beyond
repairs, by the subsequent floods?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): During the first plan
period a sum of Rs 245 lakhs was
spent on flood protection works. Half
of this was given as grant and half
as loan by the Central Government.
It is not correct to say that all these
works have been washed away. They
have really served their purpose and
protected the town.

Shri Surendra Pa] Singh: May I
know what has been the total damage
by floods in the Brahmaputra valley
during the past decade, and how much
money has been spent on flood con-
trol schemes in that region over the
same period?

Shri Alagesan: I am not able to
give an estimate of the damage. I
do not have the figures just now, but
as I said, in the second Plan period
an amount of Rs. 243 lakhs was
spent, and now, both the Assam
Government and the Central Govern-
ment are at this question The Cen-
tral Government has been continual-
ly examining this and trying to be
very sympathetic. Additional funds
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to the extent of Rs, 102 lakhs for the
current year and Rs. 150 lakhs for
the next year have been allotted.

Shri Hem Barua: May I know if it
is not a fact that the high-power
commission on floods had recommend-
ed the dredging of the Brahmaputra
river as a measure against recurring
floods as also as a3 measure in order
to facilitate navigation and, if s0,
may I know whether the Govern-
ment have taken any steps or are
proposing to take any steps in that
direction?

Shri Alagesan: I do not think that
the committee which the hon. Mem-
ber refers to, has made such a recom-
mendation.

Shri Hem Barua: It has. I have
read that.

Shri Alagesan: But we have re-
ceived representations from the Gov-
ernment of Assam that the method of
dredging as a flood protection mea-
sure should be tried. It was examin-
ed by the CWPC and the cost of
dredging a river like Brahmaputra
comes to a very enormous size. We
are accustomed to dredge ports like
Calcutta, etc., but the dredging of the
whole river over hundrkds of miles
of length will cost us enormously,
and there are limitations on under-
taking such a thing.

Shri P. C. Borooah: In view of the
fact that the devastation by floods
has of late become an annua] feature
of Assam, and the successful control
is beyond the capacity of the State
Government, may I know whether
the Government of Assam has stress-
ed on the Central Government to
take up the Brahmaputra river, with
its 42 tributaries, in a master plan
and consider the matter from  the
Central Government side?

Shri Alagesan: The Assam Govern-
ment has made various representa-
tions. They have been urging that
a master plan should be prepared.
Recently they have prepared a pro-
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gramme of various works costing
about Rs. 648 lakhs and special funds
have been allotled, though not to the
full extent, to a great extent to meet
the needs of Assam and they are
going ahead with the proposal,

Shri Sham Lal Saraf: May I know
if an integrated plan of flood protec-
tion and flood works has been pre-
pared for the Brahmaputra Valley
and, it so, what are the salient fea-
tures?

Shri Alagesan: It is under prepara-
tion. Both the State engineers and
the CWPC are at it and they are
evoiving an integrateq plan. Many
parts of it are also being put into
effect.

Shri R. N. Barua: Recently the
Minister of Defence and Economic
Coordination, Mr. T. T. Krishnama-
chari, visited Assam and met the
Chiet M.nister. Was he awarc of the
fact that due to the constant floods
of Brahmaputra, it is no longer pos-
sible for Assam exchequer to meet
thc needs of Assam to control the
flouds? Yas he submitted any report
about the flood position in Assam and
a%out the mulli-purpose scheme for
the Brahmapllltra?

Shri Alagesan: The Minister of
Economic and Defence Coordination
visited Assam and ne has submitted
1 report, in which flood control also
figures. Apart from that, we are
gecing ahead with ‘hese works.

Shri Heda: May I know whether
tuc Govarnment nave taken note of
the fac* that afier the earthquakes a
few yea~s back, the bed of the Bra-
hmapuira has risen by about 10 feet
aad, if so, how this gigantic problem
is going to be tackled?

Shri Alagesan: The earthquake has
had a very bad cfect and it has in-
creased the erosion of the river Bra-
hmauputra. As a result of it, all these
works are being done.

Shri Hem Barua: The Minister said
that the cost involved in dredging

PHALGUNA 28, 1884 (SAKA)
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would be enormous. May I know
whether there is a big gap between
tiais amount and the moneys so far
spent in order to implement measures
for flood protection and all that? If
so, what is the gap?

Shri Alagesan: 1 have not followed
the question,

Mr. Speaker: The Minister said that
dredging of the river would involve
enormous sums. He wants to know
whether the money spent so far in
other measures is as much as that.

Shri Alagesan: There is no com-

parison,

Dr. K. L. Rao: May I know whether
the Government hos investigated any
scheme to take vigilant steps to pre-
vent the Brahmaputra from outflank-
ing the works at Dibrugarh?

Shri Alagesan: The works that are
already existing are serving their pur-
pose. Some proposals have been
made to strengthen those works fur-
ther. Also, the question of down-
stream work to be undertaken to pre-
vent the river from erosion is also
under consideration.

Shri Hem Barua: The floods are so
devastating because it is Brahma
putra and not putri.

Mr, Speaker: It wil] not change,
whether it is putra or putri.

Shr1 Hem Barua: Putra is  more
virile than putri.

Bank Advances against Pledge“;f
Warehouse Receipts

+
392 f Shri P. R. Chakravertl:
" Shri Rameshwar Tantia:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
Reserve Bank has issued orders res-
tricting bank advances against the
pledge of warehouse receipts cover-
ing paddy and rice; and
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(b) whether Cooperative marketing
and processing societies have  been

exempted from the scope of credit
control?

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) Advances on the security of
warehouse receipts in respect of pad-
dy and rice are controlled in terms
of a directive issued by the Reserve
Bank on January 23, 1963.

(b) Yes.

Shri P, R. Chakraverti: May I
know if it is a fact that the Reserve
Bank has stipulated certain special
conditions and, if so, what are those
conditions?

Shri 8. R. Bhagat: The condition in
respect of warehouses ig this. Ori-
ginally they were exempt from any
limit or anything else. Now they
have said that 25 per cent in case
of advances granted against warehouse
receipts will be the limit. There is
also a credit limit. In Orissa, which
is a rice producing State, the limit
of advances ‘s corresponding to, say,
a period of two months in 1962 plus
Rs. 12 lakhs per branch or per
office.

Shri P. R. Chakraverti: May I know
whether a decision was taken that
the funds which are routed through
the co-operatives should be made
available at a rate of interest at which
the borrowings are made from the
market; and, if so, what provision has
been made to compensate them?

Shri B. R, Bbagat: Advances to co-
operatives and processing and mar-
keting societies are exempted from
this credit control.

Shri Rameshwar Tantia: May I
know whether it is a fact that there
are no restrictions on advances in
respect of wheat, gram and other
foodgrains, if so, may I know the
reasons why these restrictions are
imposed only in respect of paddy or
rice?

Shri B. R, Bhagat. Well, there have
been no restrictions on wheat since
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May, 1361. Rice continues to be a
more scarce commodity, because we
can augment wheat supply under
PL. 480 or through other imports
whereas rice is not so easily available
and rice is in a much greater demand
in the country. Therefore, the con-
trol on rice is considered very dc
able,

Shri Bhagwat Jba Azad: May I
know whether the reasons just ad-
vanced were suffizient for the Re-
serve Bank to issue the order in
January last to make a certain sti-
pulation on rice and paddy as com-
pared to other foodgrains, and whe-
ther anybody has examined whether
it has been working satisfactorily
since January?

Shri B, R. Bhagat: Well, it has
been woiking quite satisfactorily, for
the main rcason that the entire
scheme of selective credit control is
flexible. When there is a greater
supply ol rice or the market condi-
tions are casy the prices are lower
and then the crodit can be eased,
whereas when the prices tend to rise
as happen=d in Jarvary and the sup-
ply position is somewhat difficult—
because tse Huuse is aware that pro-
duction of rice thic year is more or
less the same as ‘ast year—and the
demand is mcre, the credit can be
tightened. Therefore, this scheme
has been very successful.

Housing Boards

+
*593 J Shri Sham Lal Saraf:
" Shri Shiv Charan Gupta:

Will the Minister of Works, Housing
ang Rehabilitation be pleased to state:

(a) the names of States where
Housing Boards a: mentioned in the
Taird Fine Year I'lan have been set
up;

(b) wasiher Central Housing Board
has been set up; and

(¢) if so, che furctions and powers
of this Board?
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The Deputy Minister in the Minis-
try of Works, Housing and Rehabili-
tation (Shri Naskar): (a) Andhra
Pradesh, Gujarat, Madhya Pradesh,
Madras, Maaarashira and Mysore.

(b) No.
(c) Docsz aot avise.,

Shri Sham Lal Saraf: May I know
if the Government has been kept
informed about the progress of the
working of these Boards in the States
which have set up them so far?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): These Boards have been set
up by the State Governments, and they
are mainly concerned with the for-
mulation and implementation of the
housing schemes in those States. I
have been there myself and I have
visited some of the States. I have
found that they have done fairly good
work.

Shri Sham Lal Saraf: In view of
the fact that these Boards, as I under-
stand, are supervisory and are to
conduct the implementation of the
housing schemes in the respective
States, may I know what sort of touch
the Central Government keeps with
these States and also whether the
Centre directs the completion of such
schemes in the various States?

Shri Mehr Chand Khanna: We only
deal with the State Governments and
not with the Boards. The Boards are
set up under the State Governments.

Shri Maheswar Nalk: May I know
whether any of the amounts advanced
as grants-in-aid by the Central Gov-
ernment is absorbed by way of
management expenses by the Boards?

Shri Mehr Chand Khanna: I cannot
answer that question off-hand; but
most probably it is not done.

oY wew x ¢ sfr, o Tt
F afY o grafar 19 74f a7 § g
Fa71 qaT F ¥ fomger g T faar
o @ AR ¥R faamear R E W
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T IT A 9 T ¥ grofen

qq oA ?

o FgT w7 @ TRiAF grafaw
TSI T ACAF &, wESA AT 7@ AT
f& 4 a7 AT IIoT ¥ s MEFT
arfe ot gaTT grofaw s §, w39
T3 | AMFT AT T3 OF & HT AT
Fa a1 AT § fr oRi AR T9T TR
o wrio Hro ¥ A g@d I ¥
€T 4§ fewwa @1 W g, T
grefaT A1 39 gz aF FowE T gy,
forer 33 a% 97 § IR FY 9 o
T FHAE gt |

=it Wy T A, A R ag
qr fF fom wedl & ag 91 mt aw
gl a9 §, 7 G fawga FHR FT
fear & @ st faae w <@ & ?

N AT AT 37§ 1% QU@
famaT Ao gl At §

Shri D. C, Sharma: What is the
quantum of grants given by the Cent-
ral Governments to the State Govern-
ment and by the State Governments to
the State Housing Board in terms of
percentage?

Shri P. S. Naskar: There is no uni-
form rate of grant or assistance. It
varies from scheme to scheme and
there are so many housing schemes.

Shri Inder J. Malhotra: The hon.
Minister first stated in his reply that
the boards are working satisfactorily.
In another reply he states that they
are not serving the object for which
they were constituted. Which is the
correct answer?

Shri Mehr Chand Khanna: I have
drawn a distinction between the for-
mulation and the implementation of
the schemes and raising of funds from
the Indian market.

Shri P, R. Patel: May I know whe-
ther any of the housing boards has
done any service in any village in
the country?
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Shri U. M. Trivedi: Nowhere in any
part of India.

Shri Mehr Chand Khanna: I have
just stated before the hon. House that
I deal with the State Governments
and not with the Housing Boards. For
the village housing there are entirely
separate schemes which have also
progressed well.

Free Water and Electricity to Central
Ministers

+

 Shri P. C. Borooah:
Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri 'S. C. Samanta:
Shri Bibhuti Mishra:
394 Shri P. R. Chakraverti:

-{ Shri Raghunath Singh:
'| Shri Tyagi:
Shri Hari Vishnu Kamath:
Shri Indrajit Gupta:
Shri Surendra Pal Singh:
LShri Ram Sewak Yadav:

Will the Minister of Works, Housing
and Rehabilitation be pleased to state:

(a) whether it is a fact that the
move to restrict the free supply of
water and electricity to the rent-free
houses of Central Ministers to Rs. 250
per month each, has been abandoned,;

(b) if so, the reasons for abandon-
ing the scheme; and

(c) the present average monthly
consumption of water and electricity
per Minister’s house?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). The proposal
to restrict free supply of water and
electricity to the houses of the Central
Ministers was dropped as the Gov-
ernment were advised that under
provisions of the Salaries and Allow-
ances of Ministers Act, 1952 such
restriction could not be legally
imposed.

(c) A statement showing the aver-
age monthly expenditure on water and
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electricity is placed on the Table of
the House. [Placed in Library, see
No. LT-961/63].

Shri P. C. Borooah: May I know
under what circumstances this move
was initiated and whether in the cir-
cumstances an amendment of the Act
is considered desirable?

Shri Mehr Chand Khanna: I made
a request to my colleagues that we
should try, as far as possible, to cur-
tail the expenditure. I issued that
letter two or three months ago and
since then the response has been very
encouraging, fairly encouraging.

oft wo Ao gAY : & oA SR
g & ot o wiea §fadan g §
@Y § I Q1Y ;YT fawret w1 femr
ggH anfAe § ar A | 9T § g o
gl aamar mar @ fF o faad & @+
F1 R § IF § frprerex), T
Ffeafar, femfEr argfer, sfew
F1 faoret w1 gER frer & ot @9 &
§ gew miaw § ar adY | ) § v
Al gara G wr  ?

= NFT AT AN : T} qF qfAsTy
TEE FT qEF §, T A TF AARS
e § AT ¥R A G § IqHT {41
gt s g Afe wegwfa A ow@
fearmmer €1 & & & 97 & qwnr wwwr
Fr 3G W ITR! T § 5 q@r 7
grama g1R Jfed, $a diferT gt fed
71 g | qg 1 F G | o7t (b
& fadl 1 aroa® &, IEH T F femaT
Wt wfre §, fopdeet anfm &
faraifedt argga ff anfrer &, Rdrex
Argegg Y e ¢, ga A § | ww
Fareqd W wfaw & fafaes & 23
9T 7 THAT id & q o anfer € S
fepifedY e mrreeft g1 & 3 9T aforer
& 1 ra, & fa gaaT ot FAT FTRAT
g fF gn 7 99 R F qEed T
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AT, §F F U o gr19e fafazam

93 FUT a1 8 0 & Tgar g 5 @
ufwfarge feur o f6 ga 3@ #9 #%

w®E

Shrimati Savitri Nigam: It is seen
from the statement that while in some
cases the water bill is too low, it is

very high in some other cases. What
is the reason for it?

Shri Mehr Chand Khanna: I am not
in a position to give the answer,
because the reason can be advanced
only by the hon. Minister concerned.
As far as I am concerned, I can only
say that the Salaries and Allowances
of Ministers Act was passed by Parlia-
ment, Under that Act a Minister is
entitled to free furnished residence,
electricity and water. We are now
trying to impose a cut upon ourselves;
by cut I mean limitation so that we
try to bring it down to as little as
possible.

Shri Daji: What is the limitation?

Mr. Speaker: Order, order. Shri
Samanta.

Shri S. C. Samanta: May I know
whether some explanations from those
hon. Ministers in whose houses elec-
tricity has been spent the most have
rome?

Shri Mehr Chand Khanna: There
i1s no question of any explanation. It
depends upon the size of the house,
the number of security guards, the
number of servants’ quarters etc. All
these things have to be taken into
consideration. But what I wanted to
tell the House and am placing before
the House is that the hon. Ministers
are co-operating with me and the
expenditure is coming down.

P ofy fefa few 0 & st SRET
g f s ag @&y & fiF 78 w4t oY 7 7
o fFar g e qfF 9w & gw #r
Qi S faereft &1 fao a5 ™ § 39
frg §: 7@ % & 9% "y T ¥ 3,
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WY g 7L & A 19 qg FT AR
w1 i form wfral A fegerman § 7

=t g @A ¢ g A AN
Tt ¥ 937 | & Fo 7w o & frer
HT g, WY A o o v Y ) @
FW AT § | I3 g1 & F o @af
37 ¥ w9 & qAfAF ST FUT § I
F o9 dT ¥ 3T | @ OF T AT
framt oV & gwmar g fF A g
FANT IT HT BT FT A I
oHA FI |

ot ST et 0 Fr § oA
gFaT § 7 fogd fedi swmroeat #§
N wiwS wwIfT gu g fr e fafreat
F F1E o fagar qrr Y fawreft &7
= AT § 37 FY @A F A% faorelt ¥
HE FT 9gF AT F1 FW AT F TS
o= fedy 73 & 5 § 7 w1 fF & Wl
T A AT q9g ¥ qT A4 ®IGT T
AIRTE FHIRT 7EY F1 TE ¢, WY T TH1<
¥ 37 F I wfad A9 I FL G
g F 9 et § 373 o w0 w1y
Favrg?

M AP T AN . ORI TF T
TAAAE FT ACAF § Iq FT A AAA §
g HTH AN & qTA & | gwa Y fgams
FY Frferar AgY 41, TR aTT O F T A7
faewa § ag FgaT =vgal § 1 gE0 AT
St FET TRAT § [F 7 e T
& q1 g0 Fo THo HYo F § AT gREA
g @ oo o qHo o F & 1 gw AV
FAV TEHT T 0 Fo THo FYo T qTHT
A foratt w1 fraar [ &)

! ST AR et AT TR
g QT a |

Y AT W OWWT: T protest.
wTaw awa ¥ fgh ¥ oz w7, afew
I g gerert e, i g Aremrs
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AT 9T T IEAT 97 @ ¢ fF AR
e & ag 91w wig g a1 I 79 fwar
ST | TE AT FQTR |

ff e et 0 & 9g qar
2 e Y A F W N F g
AT HT FTE T THTC F FEIFAF qT
g fay w4 & f& § g8 9T F7 77T F
foF wEY T AT KT G AT T & AT
LHEu R o R

sft AgT v o F oo frar g
HET 7o Yo THo Hro F 1T §, TATAT
F AN G & | oG TF AU A & {2
g T &, 79 fraar 3@ & 1 o fawret
AN AT q% Y § ArgAR 37 77 faeA
AT | T AT AT . . . .

weT WEWET {9 A JTE (garad
afffrg?

st FgT o1 @A AL, gAY AR

feamaa aff &r &
ot TwaEE aea - & qA wgRg
§ st st g o1 Al & w g

IT "rfae farar Far g @ g ?

weaw AgEQ . gg 94qre fqerel
qt &7 g, wEW & feay &1 A
g
Next question. Shri Heda.

Shri Indrajit Gupta: Sir, my name
was also there.

Mr. Speaker: I know, but we are
discussing the General Budget and
every day that is being discussed.

St TRTEERE g W g o A,

Y, quedt wfrat &) ama oY g o
fear $fag, & w9 faae sa=r R
fear #YfaT |

ot AET W @A R AT AT

TN 1 A9 |7 4T, Q@THY S g &
TR WF FIET F 57T |
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ot TRTETAT - & a9 3T &+
oF fRemt ] T g | A qarA §, wyAy
woAFTay § | & qur adeq @v g,
AT qU AFEAT FU | F Yoo Fo
I3 §, qH Gy AYAT AT,  FQ
T |

WEQR WEIA : UHT Fgd &Y TE
agl & fwdy &1

ot TRTACAT : IFEIA AT aer
gHer faa, o ¥ 37 F1 g A4 Far |
H3 g AL T3 | 9g T AT A AHTIAT
X, 9 Y7 AYAT FaT GigA F Ay
FaTTE

st wgam ;o A AERT w1 ™
T F T TE) FgH AMREA T |

Mr. Speaker: Order, order. Would
he kindly resume his seat? That is
what I am doing. I am asking both
parties.

N HFNF ;. F AYA T-Z AGH

Sl

wegw wEEy - & fagaw a1 T @
g, fwT wo g & fa7 Jare adt &
# fraga 73 @1 g 5 Al #1 ag A
FgAT ITfRY AT |

«f odTEOAR | F A @ T Fa
agi |

WS WERT . IFFiA AW T AT
FE 1 I F4 1 F A 7Y 7 QT
g

it TRTATAT ¢ O IGIT g T
g fwar @t & 7 g1 1 F wear g fF
H oo woarg, My Iarg | K ar
a8 FEATE fF & Yoo ®o T §, TN
W ara X aT

Shri U. M, Trivedi: Everybody has
got a right of repartee and I do not
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blame the hon. Minister for having
made that repartee. But then the
hon. Minister wanted to compare the
tyaga that Swamiji has done with the
tyaga that he has done. Is he justi-
fied in doing that? Swami Ramesh-
waranand is not enjoying any benefit
whatsoever from the Government in
any manner. He has not taken even
a house for himself. He has not taken
even a telephone for himself. Pro-
bably the hon. Minister is not aware
of this fact that Swamiji is living a
saintly life. He ought not to have
made those allegations against him.
He should withdraw those words.

mw@m OTe, ST | 58§
ara ¥ Y qFmTEedz I S & w1 Ay
TETT ALY & | S=THY S X AY eqrr forar
¢ ag wifad arls § W W a« IE
TEET FTA § | 59 a1 A Fre By qwT
7Y & f 9= e frar & 1 9 IR
fafaee<) & amr & a1 ¥ g7 ) fr S
2 qT & 7 IuF! av< frar M Fgr fF
ag 3fwa gt | fafaeer g A s ey
f& @ @ F amEl @) qifegrie &
T mrr =ifey, ag W fa w& av
s;ﬂ't:rgr FgT q-rf‘aq gy (Interruptions).

I am asking hon, Members on this
side also not to do this.

! FFAT : ITH! WYY g AT
T =fed | .

weqe R : g & FEAT OF AT
S FEY T ag e & g /Y ag Ay
M F G auEaT

=Y AT : W9 A A T,
T SR e wE fer

s AR W SN Ay facg
&YF FgT T § | FH TAHT GG FQ
g
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weaw AR : AT AT, H9 45
Y, T AR A GF §Y A O @

g1

The Minister of Finance (Shri
Morarji Desai): May I submit that
unnecessary excitement is created.
(Interruptions), After what the hon.
the Speaker said that on both sides
this should not have been said, to
have all this excitement, I do not
think, is proper. When Swamiji refer-
red to the tapaswi Ministers, my
colleague got excited and said some-
thing else; he should not have got
excited. I do say that. But, a person
who gives up anything need not scoff
at others. There is a difference bet-
ween grahastis and sanyasis. All that
ought to be borne in mind by sanya-
sis. If the whole world becomes
sanyasis, there will be no place for
sanyasis and there will be no place
for grahastis. Therefore, this is not
a matter on which we need get into
an argument. (Interruptions).

=Y TR ATER : AEqRT AR,
¥ ood oF sgaedr AUEAT § | W
A fag AR Y g Fe F oo
T ¥ o) oF JEedt ¥y} gar
2| T gegrEY & graeq § At g
T AgT I7¢ @AT 7 N 7w 7, Fay wAY
T TSI B Fg F T o F qfT F
T FTeRT Y T AT FoT FRE | A
qiferarie & o ¥ qRAIq OF 9I€T A
feafa #% uw fafreet #t feafa agex
E ) geamEr Y ogd ¥ 9TRaay ¥
TIAT T TGAGAT FQ HC &, A
€ 7€ 919 T & | a8 UF safETa
wrerq fiRaT T o frfreeT # ARy
R HF IaHT 7 7T 7 fwar 9 @y
2 & woaar § 5 oo F go g
TFR T AT Sfaa T & 1 w9 fawa A

€ AT ®IE 0 T el A
amqg faar srr afgg |



3623 Oral Answers MARCH 14, 1963 Oral Answers 3624

TR FEIG : HET HWET | A9
Eeud i il

Y THAEw aET WY A AT
gTF |

weae REEY : & 7 AU wmataat f
T AT A AR T T I q©W
& ¢ 1 ot Qo faar war g S
Teg fafaeex & w¢ § 3 sfaa adi g AR
ag waraar fEar war g fF SA
arog fear Smo; W A FE AT
g7

Y THAAE QY § OF cqaedn
T § | w\r Ueeita § fewmr wAw
T ST R AN ARG A FEr R !

neqR WERY ¢ WS WS, a9 7
SR qHeAT g Y, T qaEqr

A W A TF GIES HIE TS
& | SO ¥R gred wuAy feafa
U FT @ § | TR TF JEA 9T
o faar § dfe g9 av frfaes
¢ o fazd 7 1 W ag fars ==
o1 @ ¢ | zafae & A9 ade F'
o Y o Ty ST F a1 ® S FET
¢ ag If=a 7 afFa s 3897 aga
HIHTA A1 W1 AT | Sh1 AMfRy
for Fga Y F3& 39 ag F1 FEwarsh
FT ZATSIT & IXAT IAH! SATET {ETwa
g Sy geg fafreed &
(Interruptions).

TR WG ;MR AT |

ot QW /T 2 QAT A X FET A
TF THTC FT Jqraqr ¢ | § gad are &
ST SqaedT e § |

qoU AT ¢ A TEE 43
sme | & WO FOAT ATEA g, 9% 39
TG W TG T THAT | qH MF F G0
ag AT qIAT & fF o & & 7y fear fw
7z Sfaw ] AR Ta T weT
iTFE({ q1, I9% K . . (Interruptions).

qTET, |} |
Aﬂwnu.:i:srﬁmﬁrqml

Weqq WEEY : ALY, A AA A
TE AG) § | 7T & ¥ 77 faqy fir sfaa
g & a1 IaF A W} R S
TET TG g |

Super Cuambh+! Bhakra Grid

*395. Shri Heda: Will the Minister
of Irrigation and Fower be pleased
to state.

(a) whether Government have de-
cided to create Super Chambal-Bhakra
Grd,

(b) if so, the details thereof; and

(c) its main advantages?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The matter is under
ex3imination

(b) Does not arise.
(c) ihe miin eavantages are:

(i) an integrated system requires
less generating capacity than that
required by individual systems,

(ii) such a system requires less
standby cuapscity than systems
operacing ;naependently,

(iii) Thermal and nuclear power
stations can be used more effec-
tively in conjunction with hydro-
electric piznts, and

(iv) neighbouring systems can
come to each other’s assistance in
times of emcrgency.

Shri Heda: May I know the area
that will be covered by this grid and
whether the nuclear power stations
will form part of this grid?

Shri Alagesan: The Bhakra system
is in the Punjab, and the Chambal
system covers Rajasthan and a portion
of Madhya Pradesh. The nuclear
power station that will be established
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near the Ranapratapsagar Dam will
also be connected with this eventually.

Shri Daji: The hon. Minister has
said that it is being examined. May
I know what the stage of examination
is and what points have been given
for examination, because the advant-
ages have been listed so very well by
the hon. Minister? What are the
points left for consideration now?

Shri Alagesan: I cannot give the
details of the examination. The
studies are being undertaken by the
CWPC in conjunction with the State
officers concerned.

st ®wgIa: § JAT wT@aT £ fE
@ fae ¥ #wew 2w A fRaar a™
faorm ? gad fEaAY At sndY T
& "X 9ud § 7eq W ¥ fraer foran
s ?
Shri Alagesan: I have not followed

the question.

Mr. Speaker: What benefits would
Madhya Pradesh derive, and what
quantity would Madhya Pradesh get?

Shri Alagesan: The Chambal system
is....

it wgama: I fgwY ® feemar s

W AERET 9 A8 od A
¥ a7 % |

Shri Alagesan: The Chambal sys-
tem is the system from which both
Rajasthan and Madhya Pradesh derive
power. The main question relates to
the connecting of the Chambal system
with the Bhakra-Nangal system.
There is no question of Madhya Pra-
desh alone getting any benefit, but the
entire area will get the benefit.

sfregEm : & § qay av 5 fran
SuciC Ui

feard @tz faga =it (gifea
AFAT TGN ) : TG qret, Y AT
w1 wé g 7Y & v freft i )
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Power Requnir«ments of the Coauntry

+
e39¢ J Shri Rameshwar Tantia:
2\ Shri Berwa Kotah:

Will thc Minister Irrigation and
Power be pleased to state:

(a) the recommendations made by
the recently held Conference to con-
sider the pnwer requirements of the
country over the next ten years; and

(b) how far the recommendations
are found featible by Government?

The Minister of State in the Minis-
try of Irrigition and Power  (Shri
Alagesan): {a) The recommendations
of the receally held Conference to
consider tae power requirements of
the country have not yet been fina-
lised.

(b) Does not arise.

Shri Rameshwar Tantia: May I
know whether it is a fact that on
account of the shortage of power
during the Second Plan the growth
of industries has been retarded
especially in West Bengal, and if so,
what steps Government are taking to
see that our power production in the
Third Plan is according to Plan?

Shri Alagesan: That is a general
question. It is true that n the midst
of the Second Plan, owing to shortage
of foreign exchange, power plans
were retarded and they could not pro-
gress as was planned, but we are try-
ing to make up for the deficiency by
our planning during the Third Plan.
As far as the West Bengal or the Cal-
cutta area is concerned, that area is
now being served by an integrated
system of DVC, West Bengal, Bihar
and also Rihand power; because we
are able to take Rihand power to Cal-
cutta, we have been able to satisfy the
needs of the Calcutta city and the
industries round about.

Shri Rameshwar Tantia: May I
know whether simultaneous attention
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is given to develop the power gene-
rating machinery manufacturing
industry in the country to cope with
the Third Plan requirements?

Shri Alagesan: Yes. I think the
hon. Member is aware of the public
sector projects, the Heavy Electricals,
Bhopal, etc.

Shri P. Venkatasubbaiah: While
considering this issue of the overall
estimate of power requirements in the
country, has any proposal been dis-
cussed regarding the respective per
capita production of electricity in each
State? If so, was any proposal con-
sidered to see that the per capita
production in each State comes to the
all-India level?

Shri Alagesan: This is an annual
electric survey undertaken by this
Committee. The chairman of the
various State Electricity Boards and
their chief engineers were present;
they went into this question. They
would have certainly discussed the
per capita production in their areas
and how best they owuld like to
improve it.

st T A W, @ g
qaaffa @t ¥ et faoe &
wEEEar gt WX feadr  Sueew
wf o7 g3 ?

Mr. Speaker: What would be the
requirements during the Third Plan
period and what would be the supply
that would be made available?

Shri Alagesan: All that will be
known more definitely after we have
this annual survey. Generally, we
have planned for a generating and
installed capacity of 7 million kw. in
the Third Plan.

Shri Shivajl Rao S. Deshmukh:
How much additional capacity is pro-
posed to be reserved for rural electri-
fication programmes?
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Shri Alagesan: That is left to each
State Electricity Board. Each State
Board and State Government are try-
ing to set apart as much as possible
for rural electrification. They are
very much interested in expanding
rural electrification.

Shri Indrajit Gupta: Is it a fact
that recently an inquiry was carried
out by the irrigation and power
experts of the Ministry as a result of
which they have come to the conclu-
sion that the Third Plan target is not
capable of being fulfilled? If so, what
are the main reasons for this estimate?

Shri Alagesan: It is true that at
this stage both in order to fulfil the
target set up for the Third Plan and
also to meet the extra needs that have
arisen as a result of the emergency,
we are trying to take certain steps.
Additional schemes which were not
included in the Third Plan have been
invited and various State Govern-
ments and authorities have suggested
additional schemes. Schemes costing
about Rs. 160 crores are now under
consideration.

Dr. K. L. Rao: What steps are Gov-
ernment taking to improve the trans-
mission facilities the lack of which
seem to be the handicap now in the
way of meeting the power require-
ments?

Shri Alagesan: The setting up of
power stations as well as transmission
systems is all an integrated thing. It

‘is not a question of separately con-

sidering transmission facilities. If
there is lack of transmission facilities,
certainly that should be taken care of
by the various State Electricity
Boards.

ot qeaw fay : wr ag @l { fE
@™ MR T fag fey
gETg WHOE g ¥ e g
£ < folt § wivie gom §
forad it T ¢ EOT AR
fom@ I g TR & feg



3629 Oral Answers

TN ? ;T TT AW FT A RS
frgy wamg g g ?

Mr. Speaker: Has any agreement
been reached with the Americans
during the last week to the effect that
they will allot a sum of Rs. 1.60 crores
for this purpose?

Shri Alagesan: America has been
aiding us in connection with power
projects. Other countries are also
giving us aid. I cannot say exactly
about the other thing.

oft qere fay &7 HATE #
TaFT @ 2 fF fogy gerg w9 o
itde gaT g ?

Mr. Speaker: Has an agreement
been entered into during the last
week?

Shri Alagesan: I am not able to say.

Shri Bhagwat Jha Azad: Are we to
understand that the Ministry has no
knowledge even approximately as to
how far the present supply is falling
short of requirements?

Shri Alagesan: I am not able to
say now. If the hon. Member tables
a separate question with reference to
a particular State or- project, I shall
be able to answer.

Shri P. R. Patel: May I know whe-
ther the requirement of Gujarat by
the end of the Third Plan was put
before the conference and was
considered?

Shri Aligesan: This, I think, goes
far outsidc tne scope of the question.

Shri P. C. Borocah: May I know if
it is a fact. that power generation in
Assam stands 2t a dangerously low
level, being something like 2'54 KW
in 1961 as against 30 for all India and
149 for Delhi. May I know what
arrangemer. has been made to bring
up Assam to thc All-India level?

Shri Alagesan: T would like to
have the questiun repeated.
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Mr. Speaker: Dr. Sen,

Dr. Ranen Sen: In reply to a sup-
plementary question by Shri Tantia,
the hon. M.nisler said that the inte-
grated grid system is supplying power
to the Calcutta industrial area. Is the
Minister aware of the fact that in
spite of tais new system of power
supply, there is scarcity of power
suppiy in 1ot area; if so, what is the *
plan of the Government of India to
meet that scarc:ty?

Shri Alagesan:. We are doing our
best. There may be slight extra de-
mand, but the point is that most of
the demaand is being met.

Squaticts in the Capita]

+
*397 Jf Shri Maheswar Naik:
“""1 Shri Mohan Swarup:

Wili the Mmi:ter of Works, Housing
and Rehabilitation be pleased to state:

(a) whecher any assessment has
been made of the number of squat-
ters who arc in occupation of un-
authorised p.ccmises in the Capital;

r__J

(b) whether it is a fact that strin-

gent measures are being contemplat-

ed to end the squatter problem with-
in a year: and

(c) 1if so, what are the contemplat-
ed measures?

The Depaty Minister in the Minis-
try of Works, Housing and Rehabili-
tation (Shri P. S. Naskar): (a)
About 44,000 families were squatting
on Governiaent and public lands in
Delhi, New Delhi according to a spe-
cia] census {aken by the Delhi Admi-
nistration in June-July, 1960, under
the Jhuggis ord Jhopris Removal
Scheme.

(b) and (¢). All the unauthorized
occupants of Gevernment and public

_lands are proposed to be shifted to

alternative sites within about a ‘'year.
Steps will clso bc taken to ensure
that the sites cleuzed are not occupied
again by unauthcrized persons,
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Shri Mahcswar Naik: May I know
whether it is a fact that a demoli-
tion squad of'the Delhi Corporation is
already at work, pulling down un-
authorised houses built by the squat-
ters; if so, how is the Ministry going
to accomn.cdate those people who

have already been evicted from their
houses?

The Minister of Works, Housing
and Rehabililaticn (Shri Mehr Chand
Khanna): That has nothing to do
wvith the Jhuggis and Jhopris Re-
woval Scheme. $Some of these colo-
nies have been se! up in the munici-
pal area unaurhorisedly, and the Delhi
Municipal Corporation is taking action
against them. Mv Ministry is not
concerned with it.

Shri Maheswar Naik: May I know
whether Governrnent is contemplating
to build some col-nies for ultimately
leasing out or sale to these people
who are evicted from unauthorised
houses?

Shri Mehr Chand Khanna: Specifi-
cally it has been enswered that we
took a census. According to that
census the numbLer was about 44,000
in June-July 1960. The number may
have increasei by a few thousands
now. We have formulateq a plan to
remove ali these people, and to pro-
vide those who are eligible with plots
and alternative sites.

Shrimati Savitrl Nigam: May I
know whan this scheme of providing
alternative accomriodation and land
to the squatters is going to be fina-
lised, how much time it will take
and how much monev will be involv-
ed in it?

Shri Mehr Chand Khanna: The
nlan hag already been finalised. The
plan is to build 5.000 tenements, deve-
lop 20,000 plots c! 80 square yards
each and 25,000 rlots of 25 square
yards each. The cost is likely to be
round about Rs. 10 crores. We will
remove them witrin about a year,
but it will take three to four years
before the entire scheme is complet-
ed.
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Shri 5. M. Banerjee: May I know
whether it is a fact that property
worth Rs 2 crores is under demoli-
tion by the DDA and 10,000 families
are likely to be evicted; if so, what
steps have been taken by Govern-
ment to rehabilitatc them?

Shri Melir Chand Khanna: I have
already answered that question.

Shri 8. M. Banerjee: I rise on a
point of order. ' put a specific ques-
tion whether property, maybe un-
authorised construction, worth Rs. 2
crores was Lbeing demolished and
whether 10,007 familles were likely to
be evicted. When 1 put this question,
he says this cannot be answered.
When 1 give a calling attention
notice, it i3 disa)lowed.

Mr. Speakcr: Order, order. He is
now going outside the question. He
said there was a point of order. 1
am just waiting for it

Shri S. M. Banerjee: The point of
order is that the Minister is not
answering the question nor has he
answered the calling attention notice
and these 10,000 people have been
dragged from their houses in the
night.

Mr, Speaker: He wanted to make
this speech. But still the point of
order has not come.

Shri §. M. Banerjee: The Minister
is not answering it; he is directly
connected with this; he is responsible
for this.

Mr, Speaker: He has already
answered that question and it was
put. The hon. Member did not hear
it.

Shri S. M. Banerjee: 1 heard him.

Mr. Speaker: That
answered.

has been

ot woary - & ag ST SR
fFfF s sk m & sy as
foeefy gfvmat a7 gYafeat v fary
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Shri S. M, Banerjee: I want to know
whether it is a fact that a deputation
of these evicted persons met the
Prime Minister recently and the Prime
Minister, according to the newspaper,
gave a sympathetic hearing and
whether the Prime Minister had inter-
vened in the matter?

Shri Mehr Chand Khanna: I also
draw my information from the same
source that the hon. Member has
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done. I have received no intimation
or communication from the Prime
Minister.

WRITTEN ANSWERS TO QUES-
TIONS

Drug Manufocture Survey

+398. Shri A N. Vidyalankar: Will
the Minist~ of Tealth be pleased to
state:

(a) whether the ‘“WHO” recently
surveyed the methods of control of
drug manufacture in various coun-
tries, and fourd that the present
measures cven in advanced countries
were inadequate;

(t) whether the survey also includ-

cd Indiay e T

(c) if so, the suggestions made; and

(d) how far Government propose
to implernent the recommendations
made in this regard by the World
Health Organisat’on?

The Minister of Realth (Dr. Sushila
Nayar): (a) to (d). A statement is
laid on the Tatie of the Sabha.

STATEMENT

The W. H. O. has published three
Reports on the measures adopted
by different countries for regulating
the manufacture and sale of phar-
maceutical preparations. These
three reports are :—

1. Classification of Pharmac-
eutical Preparations—A Survey
of Existing Legislation—publish-
ed in the International Digest of
Health Legislation, 1960, 11-4-56.

2. Distribution of and trade in
Pharmaceutical Preparations—

A Survey of existing legislation
—published in the International
Digest of Health Legislation, 1962,
13, 381-466.
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3. The quality control of Phar-
maceutical Preparations—Report
on a European Technical Meeting
—World Health  Organisation
Technica] Report Series No, 249.

The first report makes a survey of
the legislalion relating to the phar-
niaceutical preparations which is ope-
rative im different countries. The
countries whose pharmaceutica] legis-
lation have been briefly reviewed
include, among others, Belgium,
Canada, France, Federal Republic of
Germany, Inilia, Switzerland, U.S.A.
and U, K So far as India is con-
cerned, the report describes in brief
th salient provisions in the Drugs
Act and the Drugs Rules in respect
of sale of drugs only. The report
does not cover any aspect pertaining
to control over manufacture of drugs.

The second report also makes a
survey of the existing legislation in
the different countries pertaining to
distribution and trade of pharmaceu-
tical preparations. No reference has
been made to the legislation in India
in this Report,

The thirq report contains the find-
ings of the European Technical Com-
mittee on the Quality Control of
Pharmaceutical Preparations appoint-
ed by the World Health Organisatlion.
One of the terms of reference of this
Committee was to review briefly the
situation as regards quality Control
of Pharmaceutical Preparations in
European countries. There was no
review therefore regarding India and
the question of recommendations does
not arise.

Skimmed Milk

*399. Shri Hari Vishnu Kamath :
Will the Minister of Health be pleased
to state:

(a) whether thte UNICEF gifted
skimmed milk powder to Government
during 1961 and 1962 ;

(by if so, how much and for what
purpose ; and

(¢) whether the same has been
fully utilised and in what manner.
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The Minister of Health Dr, Sushila
Nayar: (a) Yes.

(b) and (c¢). During 1961-62 and
1962-63 4,12,92,253 pounds of skim
milk powder has been supplied by
UNICEF for feeding expectant
mothers, pre-school children and
school children through Maternity and
Child Health Centres and Schools ex-
cept for a small balance which is car-
ried over to the next year and is
taken into account while making the
supplies for the next year.
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Pong Dam Project

*401. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be pleased to State:

(a) whether work on the Pong Dam
has been slowed down and is much
behind the schedule;

(b) if so, the reasons therefore; and

(c) how thig will effect the scheme
of perennial water supply te the area?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No, Sir,

(b) and (¢). Do not arise,

Subsidised Industrial Housing Schemes

( Shri P. R. Chakraverti:
*402. { Shri P. C. Borooah:
(_Shri Brij Raj Singh:

Will the Minister of Works, Hous-
ing and Rehabilitation be pleased to
state:

(a) the number of houses construct-
ed under subsidised industrial hous-
ing scheme of the Union Government
in 1962 (State-wise);

(b) how far the tempo of construc-
tion has improved as compared to the
previous five years; and

(c) what steps have been taken by
Government to persuade the em-
ployees and the workers to form co-

operatives and to take to house
building on a wider scale?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) A statement giving the
number of houses built under the
Scheme in the first two quarters of
the financial year 1862-63, is laid on
the Table of the House.

STATEMENT

No. of
houses

SL constructed
No. States/Union Territory during
1962-63

(upto
Septem-
ber,1 962
»
STATE G OVERNMENT

1. Andhra Pradesh 260
2. Assam . . Nil
3. Bihar . . . 984
4. Gujarat . 1,818
5. Jammu and Kashmir Nil
6. Kerala . . . 28
7. Madhya Pradesh . 220
8. Madras . 588
9. Maharashtra . 2,322
10. Mysore . . 274
11. Orissa . $0
12. Punjab . . 132
13. Rajasthan . Nil
14. Uttar Pradesh 1,361
15. West Bengal . 608
TortaL . 8,645

UNION TERRITORY

16. Delhi . . Nil
GRAND TOTAL . 8,645

(b) The number of houses con-
structed. during the first half of 1962-
63 was 8,645 against the half yearly
average of 5,850 in the last 5 years.

(c) The State Governments have
been advised to set up separate
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administrative units to assist and
encourage the workers to form them-
selves into housing co-operatives. The
financial provisions of the Scheme
have also been liberalised. Coopera-
tive societies of employees can now
obtain financial assistance upto 90 per
cent of the approved cost of the
houses. The remaining 10 per cent can
be obtained by them as non-refund-
able advances from their Provident
Fund.

Housing Loans from LIC

*403 Shri P.C. Brooah: Will the
Miinster of Finance be pleased to state:

(a) whether Life Insurance Corpo-
ration have offered housing loans to the
Tea Industry in Assam ond West
Bengal;

(b) if so, what are the termg of the
offer;

(c¢) whether the offer is not accept-
able to the industry; and

(b) if so, the reasons advanced by
them for non acceptance?

The Deputy Minister in the Minis-
try of Of Finance (Shri B. R. Bhagat):
(a) No, Sir.

(b) to (d). Do not arise.

Integrated Power Grid

Shri Surendra Pal Singh:
Shri P. Venkatasubbaiah:
Shri D, J. Naik:

Shri Wadiwa:

Shri Harish Chandra Mathur:
Shri Bhagwat Jha Azad:

Shri Bhakat Darshan:
LSh.rl P. R. Chakraverti:

Will the Minister of Irrigation and
Power be pleased to state:

*404,

(a) whether it is a fact that a spe-
cial Committee set up by his Ministry
some time back has recomended the
division of the country into several
Power grid in each zones, and to
establish an integrated power grid
in each zone; and

MARCH 14, 1963

Written Answers 3640

(b) if so, whether this proposal has
been accepted by Government and
what are the main advantage of this
scheme?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The Central Water &
Power Commission has suggested the
division of the country into seven
power regions. This was endorsed by
a meeting of the represntatives of the
State Electricity Boards D.V.C. etc,
convetned by the Central Water &
Power Commission for the purpose of
considering the question of develop-
ment of regional power grids.

(b) The recommendation will Dbe
considered by Government on receipt
of the report of the deliberations from
the Commission. A statement showing
the main advantages of the scheme
is laid on the Table of the House.

STATEMENT

(i) Owing to diversity of load de-
mands, an integrated system requires
less generating capacity than that
required by individual systems;

(ii) An integrated system reqiures
less standby capacity than two or
more systems operating independently;

(iii) Large generating stations inclu-
ding atomic power stations can be
located at the most economical
sites in the region as a whole;

(iv) Thermal stations can be used
more effectively in conjunction with
hydro-electric plants;

(v) Neighbouring systems could
come to the aid of one another in
times of émergency; and

(vi) An integrated system requires
less capital and can be more favoura-
bly financed than two or more inde-
pendent systems.

Jeeps from UNICEF

*405. Shri Hari Vishnu Kamath:
Will the Minister of Health be pleased
to state:

(a) whether the UNICEF has gifted
some jeeps to Government;
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(b) if so, when, how many, and for
what purpose; and

(c) where and how they are being
utilised?

The Minister for Health (Dr. Sushila
Nayar): (a) to (¢), UNICEF has sup-
plied about 1,550 jeeps during the last
13 years. The jeeps operate “on loan”
to the Government, the title to the
vehicles being formally retained by
UNICEF. These jeeps are being used
for the furtherance of the following
projects in all the States:—

(i) Rural Health Services.

(i) B.C.G. Vaccination Campaign.
(iii) Trachoma Control.

(iv) Yaws Control.

(v) Paediatric Training.

(vi) Social and Preventive Medi-
cine Training.

(vii) Applied Nutrition Project.
(viii) Milk Conservation‘ Projects.
(ix) Goitre Survey.

(x) Leprosy.

(xi) Handicapped Children Project,

(xii) Relief Indents
Health Centres).

(Primary
(xiii) T.B. Survey.

Sub-Soil Water in Delhi

( Shri Maheswar Naik:
| Shrimati Savitri Nigam:
Shri Ramshekhar Prasad
Singh:
| Shri Sidheshwar Prasad:

*406.

Will the Minister of Works, Housing
and Rehabilitation be pleased to state:

(a) whether the attempts already
made to check the rise of sub-soil
water in the Capital have proved
effective;

(b) what was the maximum rise that
had taken place and what is the latest
improvement achieved;

\
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(¢) whether the quantum of damage,
if any, caused by this phenomenon on

the buildings and structures of the
city has been assessed; and

(d) if so, what is the position?

The Minister of Works, Housing and

. Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). Out of 303
tube-wells which have been sunk,

pumping of water is in progress in
the case of 228 tube-wells. Only few
of these tube-wells have functioned
for sufficiently long period and hence
it is too early yet to arrive at any
definite conclusions.

(¢) and (d). The sub-soil water level
has not risen to such an extent as to
endanger the safety of the buildings.

Conference of Chairmen of State
Electricity Boards

{ Shri P. C. Borooah:
407, % Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
{_ Shri P. R. Chakraverti:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that a Con-
ference of the Chairmen of State Elec-
tricity Boards was called at New Delhi
in the last week of February, 1963;

(b) if so, subjects discussed at the
Conference; and

(c) what decisions were taken there-
in?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes, Sir.

(b) The various aspects relating to
the Organisational set-up for Regional

Grids.

(c¢) A statement indicating the main
recommendations of the Conference is
laid on the Table of the House.
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STATEMENT

(i) Tentative demarcation of the
country into seven regions keeping in
view the power resources, the proxi-
mity of the power systems in adjacent
States etc.

(ii) Formation of Regional Power

Agencies for each region which shall |

be vested with responsibility for Plan-
ning of new power stations and major
transmission lines and integrated ope-
ration of power systems in the region
as a whole.

(iii) Necessary supervision over the
working of the Regional Power Agen-
cies to be exercised by the Central
Electricity Authority which should be
adequately strengthened and made
more effective.

Ghaggar Floods

( Shri Harish Chandra
*408. { Mathur:
LShri Karni Singhji:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether any joint project for
averting the damages by Ghaggar
floods have been drawn up by the
Government of Rajasthan and Punjab
in consultation with the Central Gov-
ernment;

(b) if so, the nature of the project;
and

(¢) what interim measures, if any,
are being taken to save damage in
the next monsoon?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). Certain agreed
proposals for integrated flood control
measures on the Ghaggar have been
drawn up. These include drainage
and diversion Schemes in Punjab and
remodelling of the weir at Ottu, cana-
lising the Ghaggar and its diversion to
depressions in the sand-dunes near
Suratgarh in Rajasthan.
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(c) Certain short-term measures
such as construction of protective
bunds for Hanumangarh and Surat-
garh towns, and 16 other villages and
abadis etc. and raising and strength-
ening of the banks of the Karniji dis-
tributary in Rajasthan have already
been completed.

Rehabilitation Work

733. Shri Krishna Deo Tripathi: Will
the Minister of Works, Housing and
Rehabilitation be pleased to state:

(a) the number of refugees in India
still to be rehabilitated;

(b) how much time will it take to
rehabilitate them; and

(c) when this work is likely to be
completed so as to wind up the De-
partment of Rehabilitation in the Min-
istry?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna) (a) to (¢c). The work re-
garding rehabilitation of displaced
persons from West Pakistan had al-
most been completed.

As regards the displaced\ persons
from East Pakistan, their rehabilitation
in the States in the Eastern Zone, ex-
cept in West Bengal, has also been
completed, The assessment of the re-
siduary work in West Bengal has also
been made. Its completion ig likely
to take a year or two more.

The Department of Hehabilitation
has greatly shrunk. It will be wound
up when the residuary work has been
completed.

Health Research Division

734. Shri Sidheshwar Prasad: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that estab-
lishment of a research division as
integral part of the Health Division
is under active consideration;
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(b) it so, what are its feature, and
how and when it is going to materia-
lize; and

(c) what will be the total cost of
the implementation of the scheme?

The Minister of Health (Dr. Sushila
Nayar): (a) to (¢). Evaluation of
Health programmes is being increas-
ingly undertaken to ensure success and
learn from mistakes if any. The lat-
ter can be considered a research acti-
vity.

Bed-strength of Central Government
Hospitals
35 J Dr. P. Srinivasan:
: 7\ Shri Paramasivan:

Will the Minister of Health be
pleased to state:

(a) the present bed-strength of
Central Government hospitals State-
wise;

(b) whether there are any proposals
to increase the bed-strength; and

(c) if so, the details thereof?

The Minister of Health (Dr, Sushila
Nayar): (a) There are three hospitals
under the control of the Ministry of
Health, of which the bed-strength is
as follows:—

Bihar

Ranchi Hospital for Mental
Discases, Ranchi . 503

Delhi
Safdarjang Hospital New Delhi 1000
| Willingdon Hospital, New Delhi 250

(b) Yes.

(c) Hospital for Mental Diseases,
Ranchi

The bed strength of the hospital is
likely to be increased by 180 beds
when the following works, which are
in progress, are completed:—

(i) Construction of Dining
Halls 80 beds.

(ii) Construction of Chronic
Patients Ward. 100 beds.

180 beds.

Safdarjang Hospital, New Delhi

35 beds are proposed to be added to
Orthopaedic Department,

Willingdon Hospital, New Delhi

It is proposed to increase the bed-
strength upto 500 beds in the Third
Five Year Plan.

Cancer Hospitals

736. J Dr. P. Srinivasan:
\ Shri Paramasivan:

Will the Minister of Health be pleas-
ed to state:

(a) the number of cancer hospitals
at present in India State-wise;

(b) the number of patients under-
going treatment at present; and

(c) whether there are any proposals
to build new cancer hospitals in the
near future and the details thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) There are only three
hospitals in the country treating can-
cer cases exclusively wviz. the Tata
Memorial Hospital, Bombay, the Chit-
taranjan Cancer Hospital, Calcutta
and the Cancer Institute, Madras.
Cancer cases are, however, treated in
almost all general hospitals through-
out the country. A statement showing
the names of hospitals State-wise
where facilities for the treatment of
cancer are available is laid on the
Table of the House. (Placed in Lib-
rary, See No, LT462/63).

(b) and (c¢) The required informa-
tion is being collected and will be
laid on the table of the Sabha in due
course.
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Hospital for General Medical
Check-up

737. Dr. P, Srinivasan: Will the
Minister of Health be pleased to state:

(a) whether there are hospitals
under Central Government control for
general medical check-up; and

(b) if so, the details thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). No, Sir, Under
the C.H.S. Scheme a Health Clinic is
provided for a medical check-up of
Central Government servants cover-
ed by the Scheme.

The Clinic is located in the Central
Secretariat Dispensary and provides
tacilities for a routine check-up of
Central Government servants who ask
for it, by appointment. Routine labo-
ratory examinations are carried out
at the Clinic and any cases requiring
more elaborate examination, are re-
terred to the Willingdon and Safdar-
jung Hospitals. The Clinic has been
in existence for over three years and
examines on an average about 15
cases per day.

There is no other Central Govern-
ment hospital in Delhi which provides
this facility.

Similar information in respect of
other Central Government hospitals
outside Delhi is being collected and
will be laid on the table of the Sabha,
when available.

Talcher Power Station in Orissa

738, Shri Ramchandra Mallick: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the.progress of the Talcher
Thermal Power Station in Orissa up-
to-date; and

(b) the toal amount which will lbe
spent for this scheme?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Consulting Engineers
for this power station have been ap-
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pointed, Orders for the turbo-alter-
nators and boller feed pumps have
been placed. Orders for the boiler
plant are to be placed shortly. Sche-
dule of issue of the specification, pro-
curing of equipment and erection of
the sam2, has also been prepared.

(b) The cost of the scheme has been
estimated at 1.s. 3045 crores.

Cotton Power-Loom owners in Bombay

739. Shri P. C. Borooah: Will the
Minister of Finance be pleased to
state:

(a) whether the cotton power-loom
owners in Bombay have suggested to
Government a scheme of excise duty
to make the levy on the industry
equitable and easy of collection;

(b) if so, the precise scheme; and

-
(¢c) Government’'s view about this
proposal?

The Minister
Morarji Desal):

of Finance (Shri
(a) Yes Sir.

(b) A summary of the observations
and proposals made by Powerloom
Industries Association, Bombay, in
January last, is placed on the Table
of the House. [Placed in Library,
see No. LT-963/63].

(¢) Government of India have al-
ready set up a Committee under the
Chairmanship of Shri Asoka Mehta, to
go into some of these matters. That
Committee’s report is awaited. Pend-
ing receipt and consideration of that
report, no change in the existing Ex-
cise tariff structure is contemplated.

Chairman of Gold Control Board

740. Shri S. M. Banerjee: Will the
Minister of Finance be pleased to state:

(a) whether it is a fact that Chair-
man of the Gold Control Board repre-
sents a firm which was fined nearly
2 lakhs of rupees for violation of
Foreign Exchange Regulation; and
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(b) if so, the reasons for this selec-
tion?

The Minister of Finance (Shri
Morarji Desal): (a) The firm of
Messrs. Kotak and Co. and its part-
ners were directed to close an account
which the firm was maintaining in
foreign currency and to repatriate the
proceeds amounting to £85 to India.
Three members of the firm, of whom
Shri G. B. Kotak was not one, were
fined in the aggregate amounts equal
to Rs. 3:5 lakhs for the violation of
certain provisions of the Foreign Ex-
change Regulation Act, 1947,

(b) As the Chairman of the Gold
Board was not personally  concerned
or involved. this question does not
arise.

National Building Construction
Corporation

J Shri Subodh Hansda:

™13 Shri S. C. Samanta:

Will the Minister of Works, Hous-
ing and Rehabilitation be pleased to
state:

(a) whether it is a fact that the
turn-over of work of the National
Building Construction Corporation was
not satisfactory in 1961-62;

(b) if so, the reasons therefor;

(c) what was the target of turn-
over of works for the said financial
year; and

(d) what was the short-fall and
whether it has suffered any loss?

The Minister of Works, Housing and
Rehabilitation  (Shri Mehr Chand
Khanna): (a) to (¢) No. The turn-
over in 1961-62 was Rs. 1'08 crores
against the target of Rs. 1 crore.

(d) There was no shortfall in the
turn-over but a small loss of Rs. 1:25
lakhs was incurred,

Advances to Class IV employees for
Fans

42 J Shri Bishanchander Seth:
7 Shri P. C. Borooah:

Will the Minister of Works, Hous-
ing and Rehabilitation be pleased to
refer the reply given to Unstarred
Question N, 17 on the 8th November,
1962 and state:

(a) whether a decision in regard to
grant of fan-advances to Class IV
Central Government employees who
are without fans has been taken;

(b) if so, the details thereof; and

(c¢) if not. when it is likely to be
taken?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) to (c). Government
have decided to grant loans to class
IV employees for the purchase of fans.
A Scheme for the grant of such loans
is being worked out.

Prizes for Medical Text-books

743. Shri Bishanchander Seth: Will
the Minister of Health be pleased to
refer to the reply given to Unstarred
Question No. 753 on the 22nd Nov-
ember, 1962 .and state:

(a) whether the proposal to award
prizes to the authors of Medical Text
books in English and Hindi has been
considered;

(b) if so, whether the details of the
scheme have been worked out; and

(¢) if not, the reasons for delay”

The Minister of Health (Dr.
Sushila Nayar): (a) to (c¢). The
proposal to award prizes to the
authors of medical text-books in
English and Hindi is still under exa-
mination. The preparation of text
books is a matter which needs care-
ful consideration for the success of
the scheme.
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Development of Hastinapur Township

744. Shri Surendra Pal Singh: Will
the Minister of Works, Housing and
Rehabilitation be pleased to state:

(a) whether it is a fact that the
Government of Uttar Pradesh have
offered to take over the entire respon-
sibility of the development of Hastina-
pur Township in Meerut district, pro-
vided the Central Government fulfil
certain conditions laid down by the
U.P. Rehabilitation Ministry; and

(b) if so, the conditions laid down
by the UP. Government and the
Central Government's reactions there-
to?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) No. The township was
transferred to the State Government
with effect from the 7Tth March 1959,
who have set up a statutory Board for
administering and developing it.

(b) Does not arise.

Cut in U.K. Bank rate

745. Shri D. C. Sharma: Will the
Minister of Finance be pleased to
state:

(a) whether the UK. Bank rate has
been cut from four and a half to four

per cent; and

(b) if so, its impact on the Indian
economy?

The Minister of Finance (Shri
Morarji Desai): (a) Yes.

(b) There may be some decline in
the rates of interest payable on the
loans which India may draw from the
UK. so long as the British bank rate
is not raised again.

Homoeopathic Institutions

746. Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) whether any efforts have been
made to improve the working of
Homoeopathic institutions.
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(b) if so, the details thereof;

(c¢) whether any steps have been
taken or are proposed to be taken to
establish standardised homoeopathic
training institutions to produce full-
fledged physicians; and

(d) the steps taken or proposed to
be taken to put Homoeopathic dispen-
saries on an equal footing with the
other Government dispensaries and to
improve the working of the existing
dispensaries by employing doctors who
have qualified from a Government
College?

The Minister of Health (Dr. Sushila
Nayar): (a) to (d). Since the begin-
ning of the Second Five Year Plan the
Government of India has been pro-
moting the upgrading of the existing
teaching institutions in the country.
The Government of India had set up
an ad hoc Committee for homoeopathy
in 1952 with the Director General of
Health Services as Chairman. This
Committee examined and prepared a
syllabus for a 5-year degree course
which has already been circulated to
the State Governments. The Commit-
tee also examined various other as-
pects regarding training, development
and research in homoeopathy. In
1956 a Homoeopathy Advisory Com-
mittee with the Secretary, Ministry of
Health, as Chairman was set up to
advise Government on all matters per-
taining to homoeopathy. The pro-
blems relating to education, research
and the practice of homoeopathic
medicine are considered by this Com-
mittee and taken into account by the
Government in providing assistance
to research and teaching institutions.
A total grant for upgrading or im-
provement of Colleges amounting to
Rs. 7,57,020 was spent during the
Second Five Year Plan and the corres-
ponding amount for research was
Rs. 2,72,500. During 1961-62 grants
given for wupgrading amounted to
Rs. 7,568,754, and research Rs. 1,00,500.
In 1962-63 Rs. 1,77,500 were given for
upgrading and Rs. 65,800 for research.
It is expected that the upgrading of
the institutions and the adoption of the
recommended syllabus will - result in
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the standardisation of homoeopathic
training institutions. The employment
of qualified personnel and the im-
provement of dispensaries is primarily
a matter for the State Governments
concerned.

Duty-free cigarettes to army personnel

f Shri A. V. Raghavan:

747 3 Shri Pottekkat:

Will the Minister of Finance be
pleased to state:

(a) whether there is any proposal
to provide duty-freq cigarettes and
liquor to the armed services personnel;
and

(b) whether it is a fact that at pre-
sent the above concession is available
only to naval personnel on board a
man-of-war?

The Minister of Finance (Shri
Morarji Desai): (a) No such propo-
sal is under the consideration of this
Ministry,

(b) At present under Section 90 of
the Custom Act of 1962 all ships of the
Indian Navy are entitled to take on
board stores, including cigarettes and

cordance with their conditions of

service.
Bharat Sewak Samaj

748. Shri Daljit Singh: Will the
Minister of Works, Housing and Reha-
bilitation be pleased to state the
number and the value of contracts
that have so far been given to the
Bharat Sewak Samaj by the Union
Government from 1960 to 1963, year-
wise?

The Minister of Works, Housing and
Raehabllita.tlon (Shri Mehr Chand
Khanna): The information is being
collected and will be placed on the
Table of the House.

P.W.D. Divisions in Manipur

749. Shri Rishang Keishing: Will
the Minister of Works, Housing and
Rehabilitation be pleased to state:

(a) the number of P.W.D. Divisions
in Manipur as it stands till the end of
January, 1963; and

(b) the amounts of financial provi-
sion to and expenditure by each of
the Divisions during 1961-62 and
1962-63?

The Minister of Works, Housing and

liquor, without payment of import Rehabilitation (Shri Mehr Chand
duty, provided these stores are sup- Khanna): (a) Twelve.
plied free by the Government for the
use of the crew of such ships in ac- (b) This is as under:.—
Name of Division 1961-62 196263 Remarks
Provision Expendi- Provision Anticipa-

(final ture

(Original) ted Ex-

(in lakhs) (in lakhs) (in lakhs) penditure

(in lakhs)

I. Imphal Bu:ldmgs Divi-

sion . - 32°35  34'98
2. nghways North Divi-

sion . . 4367 43:07 )
3. Construction Dlvision

No. III* . Nil Nil
4. Highways South Di-

vision 14°52 11°99

24°00 2354
4400  45°80
22'00 21'46
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5. Construction Division
No. I . . 2695 28°49

6. Construction Division
No. IV* . . . Nil Nil 35°00 3374

7. Construction Division
No. IIt . Nil Nil 34718 2508

8. Hydro Electric & Brid- o
ges Project Division . 350 3:03 9:00 673 Mainly Investigation

Division,
[ ]

9. Water Supply Irriga- ) .
tion and Flood Control 649 631 30°65 16:07 Mainly Investigation
Division Division during

1961-62.

10. Stores and Workshop 6°92 7:98 10°0§ 784 Handling Stores
Division worth Rs. so lakhs.

11. Electricity Division 7°00 6°96 11°2§ 972 Mainly  Commercial

undertaking and
maintenance Division.

12: Blectricity Project Di-  6-91 5'92 11°27 3-15  Mainly Investigation
vision. Division.

148-31 147°73 231°39 193713
sStarted functioning only from January 1963.

+This Division did not exist in r961-62.

Medical Colleges at Rewa
and Raipur

750. Shrimati Maimoona Sultan: Will
the Miinster of Health be pleased to
state:

(a) whether two medical colleges
are proposed to be set up in Madhya
Pradesh at Rewa and Raipur;

"(b) if so, at what capital cost and
how far the cost will be shared by the
Central Government; and

(¢) the other details of the propos-
ed institutions?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c). The Government
of Madhya Pradesh have proposed to
csteblish two new medical colleges,

onc at Rewa and the other at’ Raipur
from July, 1963 with 50 admissions in
cach place. Details of the scheme
have pot been received from the State
Government but in accordance with
the usual pattern, the State Govern-
ment will be entitled to Central assis-
tance at the rate of 75 per cent of
the non-recurring expenditure and 50
per cent of the recurring expenditure
subject to the cellings laid down.

Cancer Hospital at Jabalpur

751. Shrimati Maimoona Sultan: Will
the Minister of Health be pleased to
state:

(a) whether a cancer hospital is pro-
posed to be set up at Jabalpur in
Madhya Pradesh;
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(b) if so, at what cost and how far
the Centra] Government will contri-
bute to the establishment of the hospi-
tal; and

(c¢) what will be the capacity of this
hospital?

The Minister of Health (Dr. Sushila
Nayar). (a) and (b). The setting up
of hospitals is the responsibility of the
State Government concerned. It is,
however, understood that a cancer
clinic which is  estimated to
cost about Rs. 10 lakhs is likely to be
established at Jabalpur for which a
donation of Rs. 2 lakhs has been pro-
mised by a philanthropist. The
Central Government have been giving
ad hoc grants for the expansion of
existing facilities for the treatment of
cancer. No request hag been received
with regard to the proposed clinic for
1963-64.

(¢) The State Government have inti-
mated that the proposed clinic “will
have 25 beds.

Government Press at Koratty
in Kerala

752. Shri Maniyangadan: Will the
Minister of Works, Housing and Reha-
bilitatlon be pleased to state the
propress made in the setting up of the
Government Press at Koratty in
Kerala?

The Minister of Works, Housing and
Rehabilitation (8hri Mehr Chand
Khanna): Construction of the Press
and ancillary buildings has been sanc-
tioned at a cost of Rs. 27.73 lakhs and
notice inviting tenders for the main
Press building issued. The work is
expetced to commence within a couple
of months.

Closure of Bank of China

Shri Hari Vishnu Kamath:
Shri Gauri Shanker Kakkar:
%53. J Shri Subodh Hasda:
Shri S. C. Samanta:
(_ Shri D. C. Sharma:

Wil] the Minister of Finance be

pleased to state:

.
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(a) whether the records and ac-
counts of the Bank of China have been
examined and audited;

(b) whether any irregular and ille-
gal transactions have come to light;

(c) if so, the details thereof;
(d) the amount of assets and depo-
sits of the Bank of China in India;

and

(e) the proceeds through auction of
the assets of the Bank in Calcutta and

Bombay and how they have been
credited?

The Minister of Finance (8hri
Morarji Desai): (a) to (c). The

books and records of the bank are
being scrutinised and it is not possible
at this stage, pending the completion
of this scrutiny and examination, to
indicate the nature of the illegal trans-
actions, if any.

(d) The tangible assets of the bank
immediately before it was taken into
liquidation were estimated to be of the
value of Rs. 1.57 crores and the depo-
sits amounted to about Rs. 45.10 lakhs.

(e) A sum of Rs. 152 fakhs has
been realised go far from the gsale of
the fixtures and furniture of the
Bombay branch. The necessary steps
for the sale or realisation of the other
assets, including those of the Calcutta
branch, are being taken separately.
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Seizure of Watches in Calcutta

755. Shri Berwa Kotah: Will the
Minister of Finance be pleased to state:

(a) whether it is a fact that on the
10th February, 1963 about six hundred
and fifty watches worth ~ about
Rs. 40,000 were seized in Calcutta from
a passenger who had not paid customs
duty;

(b) if so, whether that passenger
wag a foreigner or an Indian and what
action has been taken against him;
and

(c) the name of the manufacturers
of these watches?

The Minister of Finance (Shri
Morarji Desai);: (a) On 10th Feb-
ruary, 1963 1083 pieces of wrist
watches valued at Rs. 89,090 appro-
ximately were seized from a passen-
ger at Dum Dum airport on reasonable
belief that the same had been smug-
bled into India.

(b) The passenger was an Indian,
He was arrested and was afterwards
released on bail. The case is under
investigation.

(¢) All the watches seized are of
Swiss manufacture.

New Asiatic Insurance Company

Shri Indrajit Gupta:
{ Shri Hari Vishnu Kamath:

Will the Minister of Finance be
pleased to state:

Shri Daji:
756. Shri 8. M. Banerjee:
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(a) whether it is a fact that the
Controller of Insurance ordered an
inquiry into the affairs of the New
Asiatic Insurance Company;

. (b) whether the final report of the
inquiry has been received by Gov-
ernment;

(c) the main conclusions of the re-
port; and

(d) the action taken thereon?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). Yes,
Sir.

(c) The nature of the findings, as
contained in the Auditors’ Report have
already been given in the Statement
laid on the Table of the House in
reply to Starred Question No, 481 ans-
wered in the Lok Sabha on 17th
August, 1960.

(d) As stated in the Statement laid
on the Table of the House in reply to
Starred Question No. 481 answered in
the Lok Sabha on 17th August, 1960
a formal communication was sent to
the Company informing it of the fin-
dings of the Auditors and giving it an
opportunity to explain. The Report
was thereafter examined in the light
of the explanation received from the
Company in consultation with the
Ministry of Law and it was decided to
appoint two directors on the Board of
Directors of the Company under the
powers vested in the Government by
section 48C of the Insurance Act. The
Report of the Government Directors on
the alleged malpractices was received
and examined in consultation with the
Ministry of Law. On the advice of the
Ministry of Law it has been decided
not to take any further action.

Medical Students from Manipur

757. Shri Rishang Keishing: Will
the Minister of Health be pleased to
state:

(a) the number of seats reserved by
the Govermment of India in different
medical colleges in the country for
studentg from Mainpur in 1862-63;



3661 Written Answers PHALGUNA 23, 1884 (SAKA) Written Answors 3662

(b) whether it is a fact that in many
of the colleges admission to students
from Manipur was refused;

(¢) if so, the reasons therefor; and

(d) what arrangement has been or
will be made in future to admit them
in the colleges?

The Minister of Health (Dr. Sushila
Nayar): (a) No seats have been
reserved exclusively for students froem
Manipur in the different medical col-
leges. They are included in seats
reserved in certain colleges for stu-
dents from the Union Territorics.

(b) Yes.

(c) In the case of Assam Medical
College, Dibrugrah, one of the two
candidates frcm Moanipur was refused
admission to the first MBBS course on
the ground that the College Authori-
ties had admitted three candidates
nominated directly by the Government
of Naga-Land. Subsequently the
Government of Assam permitted him
to join the Pre-medical course. In the
Kasturba Medical College, Manipal,
the Manipur candidates were admission
on the ground that the 1. Sc. qualifica-
tion from Gauhati University was not
recognised by the Karnatak Univer-
sity. The Bankura Sammilini Medical
College, Bankura, refused admission to
Manipur gtudents who hag not studied
Bengali as a subject.

(d) The matter wag taken up with
the Collegn anthorities concerned and
the difficultics removed where possible.
The Manipur College authorities and
the Bankura College authorities have
agreed to consider the applications of
Manipur candidateg for 1963-64.

Drinking Water to Lunkaransar

758. Shri Karni Singhji: Will the
Minister of Health be pleased to state:

(a) whether the estimate prepared
for the lift Channel to supply drink-
ing water to Lunkaransar brackish
water belt area has since been examin-

2970 (Ai) LSD—3.

ed and scrutinised by technical exp-rtg
in the Centra] Water and Power Com-
mission; and

(b) if so, the details thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) The estimate prepared for the
lift Channel to supply drinking water
to Lunkaransar brackish water belt
area forms a part of the revised over-
all estimate of the Rajasthan Cnnal
Project. The relevant part of the Pro-
ject provides for a lift Irrigation Chan-
nal of 1,000 Cusecs capacity, of whick
about 100 Cusecs could be made avai-
lable for drinking water purposes and
other non-irrigation uses.
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Bande] Power Station

760. Skhri P, C. Borooah: Wil]l the
Minister of Irrigation and Pewer be
pleased to state the up-to-date pro-
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gress of work towards the installation
of the U.S. financed four boilers for
Bandel Power Station in West Bengal?

The Minister of State in the Minis-
try of Irrigation and Power (Shrd
Alagesan): Foundation work and
other Civil Engineering workg such as,
construction of roads, buildings rail-
way track, staff colony and concret-
ing of discharge tunne] etc. are in pro-
gress.

The Generating Plant and Equip-
ment have been ordered. Structural
material has started reaching the gite
and boiler parts have been shipped
from United States of America.
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Ajoy Valley Dvelopment Scheme

762. Shri Dinen Bhatacharya: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether Government have any
proposal under consideration for the
multi-purpose development of the Ajoy
Valley in Wegt Bengal;
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(b) if so, the main details thereof;
and

(c) the estimated cost of the pro-
posal?

The Minister of State in the Minly-
try of Irrigation and Power (Shri
Alagesan): (a) How best to utilise
the water resources of the Ajoy Basin
for the optimum benefit of the region
as a whole hag been engaging the
attention of West Bengal and Bihar
Governments and the Centre. In the
absence of detailed investigations, no
definite plan of development hag crys-
tallised go far.

(b) and (¢). Do not arise.
‘P’ Form

763. Shri A, K. Gopalan: Will the
Minister of Finance be pleased to
state:

(a) the number of applications
received for sanctioning ‘P’ Form for
going abroad since the declaration of
Emergency;

(b) the number of those sanctioned;

(c) the number of those rejected;
and

(d) the number of those pending?

The Minister of Finance (Shri
Morarji Desai): Figures are available
for the period from the 1st November,
1962 to the 31st January 1963, and
are as follows:—

(a) 15,216 applications were re-
ceived during the period.

(b) 13,317 applicationg were ap-
proved during the period.

(c) 149 applications were rejected
during the period.

(d) 1750 applications were pen-
ding on 31.1.63

Drugs Technical Advisory Board

764. Shri R. S. Pandey: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that repre-
sentatives of the Federation of Che-
mistg and Druggists have demanded
that the representatives of the Federa-
tion should be taken in the Drugs
Technical Advisory Board; and

(b) if so, whether Government have
considered their request and with
what results?

The Minister o¢ Health (Dr. Sushila
Nayar): (a) and (b). Such a repre-
sentation was made in the Fifth Drugs
Corniference held at Lucknow on the
5th November, 1959; it was pointed
out then that the Dmugs Technical
Advisory Board is a body concerned
with technical matters under the
Drugs Act and not with trade aspects.

Rihand Dam

765 J Shri Basumatari:
‘' Shrimati Renuka Barkataki:

Will the Minister of Irrigat'on and
Power be pleased to state:

(a) the number of families uprooted
from homes and hearths due to estab-
lishment of Rihand Dam between
Uttar Pradesh and Madhya Pradesh;
and

(b) arrangements made for their
rehabilitation?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The informa-
tion is being collected from the Govern~
mentg of Uttar Pradesh and Madhya
Pradesh and will be laid on the Table
of the House as soon as received.

Malaria Institute, New Delhi

766 Shri Hari Vishnu Kamath: Will
the Minister of Health be pleased te
state:
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(a) whether there has been an
expansion of the administrative staff
of the Malaria Institute, New Delhi
since the Proclamation of Emergency;

(b) ‘f so its details and the reasons
therefor;

(c) whether there has been a cor-
responding, or any, expansion of the
technical staff of the Institute; and

(d) if so, when?

The Minister o¢ Health (Dr, Sushila
Nayar): (a) and (b). No adminis-
trative staff hag been appointed at the
Central Institute for Communicable
Diseases (pfeviously known as the
Malaria Institute of India) since the
Proclamation of Emergency. Seven
Upper Division Clarks were, however,
appointed a fow days before the Pro-
clamation. The posts were filled
partly for meeting the existing shro-
tage and partly to cope with the addi-
tional work resulting from Govern-
meets’ decision to expand the activi-
ties of the Institute by converting it
into Central Institute for Communic-
able Diseases.

A post of Lower Selection Grade
Monitor wag also filleq in connection
with the proposed installation of new
telephone exchanges in the Institute.

(c) and (d). As a measure of eco-
nomy in the present National Emer-
gency it was decided not to fill all
the posts sanctioneq in connection with
the scheme for conversion of the
Malaria Institute c¢f Indin  into the
Central Institute for Communicable
Diseases. The question of utilising the
existing officers in the Directorate
‘General of Health Services in an ex-
officio capacity in the various Divi-
sions to be established in the Central
Institute for Communicable Diseases
is receiving attention. Only th~ mini-
mum number of posts ahso'u‘ely
necessary will be filled as and when
required.
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12 hrs.

PAPERS LAID ON THE TABLE

BUDGET ESTIMATES OF DAMODAR VALLEY
CORPORATION 3

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
Sir, I beg to lay on the Table a copy
of the Budget Estimates of the Damo-
dar Valley Corporation for the year
1963-64 under sub-section (3) of sec=-
44 of the Damodar Valley Corpora-
tion Act, 1948. [Placed in Library,
see No. LT-944/63.]

ANNUAL REPORT OF DAMODAR VALLEY
CORPORATION

The Minister of State in the Minis-
try of Irrigation ang Power (Shri
Alagesan): Sir, I beg to lay on the
Tabte a copy of Annual Report of
the Damodar Valley Cosporation and
Audit Report for the year 1961-62
under sub-section (5) of section 45 of
the Damodar Valley Corporation Act,
1948. [Placed in Library, see No, LT-
959/63.]

NOTIFICATION UNDER DEFENCE OF INDIA
Act

The Minister of Finance . (Shri
Morarji Desai): On behalf of my col-
league, I beg to lay on the Table a
copy of the Defence of India
(Fourth Amecndment) Rules, 1963
published in Notification No, G.S.R.
274 dated the 8th February 1963,
under section 41 of the Defence of
India Act, 1962, [Placed in Library
see No. LT—960/63]

-

12.03} hrs,
MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have ‘o report
the following message received from
the Secreary of Rajya Sabha:—

“In accordance with the pro-
visions of rule 97 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
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direct=d to enclose a copy of the
Marine Insurance Bil], 1963, by
Shri M. P. Bhargva, which has
been passed by the Rajya Sabha
at its sitting held on the 8th
March, 1963".

—

12.031 hrs.

MARINE INSURANCE BILL

LAID ON THE TABLE Ag Passep By
RAJYA SaBHA

Secretary: Sir, I lay on tlie Table
of 'the House the Marine Insurance
Bill, 1963, by Shri M. P, Bhargava,
as passed by Rajya Sabha.

12.04 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr, Speaker: We take up general
discussion of the Genera] Budget for
1963-64. Out of 20 hours allotted, 9
hours 40 minutes have been taken
and 10 hours 20 minutes remain.
Shri D. J. Naik may now continue
his speech. He has already taken
13 minutes.

Shri D. J. Naik (Panchmahals): Yes-
terday, I was referring to Shri Yaj-
nik’s speech wherein he quoted some
figures about the income of labourers.
Those figures are of the year 1955-56.
Thereafter much has been done for
the lower strata of society and con-
ditions have improved. From
Rs. 9,970 crores of national income
in 1950-51 when the First Plan was
launched, it came to Rs, 14,160 crores
in 1961-62 and in the last two years
there has been an increase of about
Rs. 570 crores. The average income
has also increaseq by Rs. 66 and even
the agricultural labour’s income has
increased on accoun} of the Minimum
Wages Act and such other legisla-
tion.

The condition of the rural people
has improved. The consumption of
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cloth has increased by 6'2 yards per
capita. Even the food consumption
also has increased, ang the increase in
calorific  value is 300 calories per
capita. It means that the large
masses of the people are consuming
more food and more cloth. So, there
is no meaning in saying that the
poor has become poorer. Rather,
the conditions of the rural people
have improved in the last ten years.
I do not mean to say that every-
thing is going on well. Still,the de-
velopment programme or the develop-
ment activities have not percolated to
the last rung of our socio-economic
structure: I may say, unto the last—
we have not even achieveq Antyo-
daya or Sarvodaya which is the
goal of the socialist pattern of so-
ciety. So, efforts have to be made,
and I hope within the next two
Plan periods we wil] be able to
reach upto the last. That is the
preaching of Gandhiji and we all of
us should at least remember him
and go towards the goa] which he
has pointed out to us.

The rural society which was
static in 1951 is becoming a little
dynamic. The rural society de-
pends on agricutture. - There is some
improvement in agriculture and for
that the Ministry of Food and Agri-
culture should be commended, but
the progress cannot be saidq tq be
satisfactory. During the last ten
years, the increase in  agricultural
production has been only by 50 per
cent, while the population has in-
creased by 25 per cent and every
year we have to feed 7 million to 8
million new mouths. It is a stu-
pendous task. Therefore, I would
appeal to the Government to step up
agricultural production as much as
possible.  The target fixeq for the
thirq Ptan Perioq is 100 million tons.
Last year, in the explanatory me-
moranddum and million tons. Last
year, in the explanatory memoran-
dum and in the Economic Survey
report, it was said that the progress is
satisfactory—that is, we woulq be
able to produce 80 million tops
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Within three or four years we have
to make up the railway of 20 milliion
tons. I would appeal to the Minis-
try of Food and Agricultu.e to do
all they can, through the State Gov-
renments, the community develop-
ment blocks and so on, to see that
the additional 20 mil'ion tons of food-
grains are produced by the end of the
third Five Year Plan.

I have to speak one or two words
about kerosene. The excise dquty on
kerosene wil] hit the poor man. 1
understand that the hon, Finance
Minister wants to put a check on its
import, but once the habit is formed
%0 use the kerosene, it is very difficuls
to check it. The rural people have
been using kerosene.

Mr. Speaker: The hon. Member’s
time is up.

Shri D. J. Naik; Two Minutes,
Sir, I would, therefore, appeal to
the hon. Finance Minister, with all
the moral force that I have, to re-
consider the excise duty on kerosene,
It may be reduced, so that the poor
people may have a little rel.ef, When
we are for the poor people, { r the
downtrodden people, 1 feel that this
relief is most necessary,

About the compulsory saving
scheme, I understand that the agri-
culturist should also pay this, I am
working among them. It is after all
a saving to them and they will pay
it. But those persons who are liv-
ing in the urban areas having an
income of Rs, 125 per month will
not be able to pay it out of their
pockets. They will have tomorrow
something at a high rate of interest
to make this investment. So, I sug-
gest that this limit of Rs. 1500 may
be raised to Rs, 2,000 or Rs, 2.400 I
am making these two appeals to the
hon, Finance Minister and I request
him to reconsider these two things.

Shrl  Hanumanthaiya (Bangalore
City): Sir, it has become customary
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to feel aggireveq at budgets. That
has become a normal human chara-
cteristic. Wheher it is in the
States or in the Centre, or anywhere
else in the world, budgets do not
generally produce a happy atmos-
phere, for people have to pay more
and pay on more items of daily
use.

This year, the Government of
India budget has assumed a special
significance. In spite of that signi-
ficance, 1 felt very angry against
the Finance Minister when the pro-
posals were announced, for he had
hit very hard on my head. Ag a re-
sult of his proposals, I thought I
would have to forego my lace tur-
ban because tace has come under
the operation of the Control Order.
When I was asked about my reac-
tion to the budget proposals. It was
not my aesthetic sense that spoke,
but it was my heart that spoke. I snid.
this is merely a defence budget; it is
not a war budget. The country to-
day has been geared to the pitch of
fighting a war with China not mere-
ly to recover our territory, but our
lost honour at Sela Pass. If China
attacked us again I will not merely
lose my turban, but even my head

When 1 compare the consequen-
w3 of another Chinese attack, the
possibility of my losing the lace of
my turban looks very insignificant.
The proposal that we have to spend
of the order of about Rs. 800 crores
and odd in my op'nion is too insuffi-
cient for the purpose we have in
mind. Today I read in a paper,
which 1 have passed on to the hon.
Finance Minister, tha* Russia has
supplies secretly 1000 missiles te
China. It is saig that these missiles
are ground to a‘r missiles, the kind
of missiles that were supplied to
Cuba It is described therein that
the espionage system of USA photo-
graphed the site where those missiles
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are located. I am very giad a man
of the standing and calibre of Shri
T. T. Krishnamachari is going to
America in connection with the def-
ence equipments. I am told that all
these factors will be borne in mind
to see that India gets military aid
and assistance of a dimension that
will be able to ensure our victory
against the Chinese.

Sir, very often we Congressmen
are accustomedq to the phraseology
of “fighting to the last ditch” and
“fighting to a last men” ‘The very
psychologica] approach, to me, looks
defeatist.

Shri S. M. Banerjee (Kanpur):
May I ask from what paper he read?

Shri Hanumanthaijya: Tribune”
Sir, the very approach shoulq be
one of confidence and hope of our
wvictory and not fighting to the last
ditch or fighting to the last man.
Whoever makes speeches of that
kind or issues circulars of that
character wil] not be envisaging @
prospect of victory for India: But
to a shrewd mind, especially out-
siders, it looks as though we have
lost all hopes of victory and the only
thing we are particular about now
is to fight to the last man or fight to
the last ditch. India is capable of
victory. International circumstan-
ces, if properly judged, show that
China has more enemies than India
and India has more friends than
China. Our foreign policy must be
60 aligned or changed or modified so
as to get the co-operative effort of
all nations which think alike on this
matter, to recover, as I said in the
beginning, our honour, our territory
and to contain China within its
boundary for all time to come.

The Finance Minister has been
paying that if alternative sources of
revenue are shown to him he is pre-
pared to consider them. I have
argued with many a man who feels
aggrieved with the taxation propo-
sals. They also feel that money has
to be paid to Government for de-

PHALGUNA 29, 1884 (SAKA) Budget—General 3674

Discussion
fending the country; it is only in the
manner of collection that they pick
a hole here or there.

Sir, I am going to make a few
suggestion. It is possible to curtail
the expenditure of the Gevernment
of India on non-defence items. I
am very happy to see that the Min=
ister of Health is here because I am
going to make a suggestion which
affects her department. I have read
many authors, western and eastern,
who have written on China, They
are very much impressed, and they
almost think that it is an element of
great fear that China a popu'a inn of
about 700 millions. Very greai th nkers
and historians have written at length
that this factor—the population of
China—is its biggest asset, its b'ge-
gest defence potential, its biggest
war weapon. Our Pr'me Min ster
has also repeatedly made it clear
that the Chinese do not care for
human lives, wave after wave of
them come to the front in spite of
being killed either by Indian bul-
lets or by American bullets in Korea
or South Vietnam. It is so. This
must make us think. The rou'‘ine
way of dealing with matters w'll
not answer the purpose on hand.
Therefore, I want to say that the
very asset which is tooked upon w'th
such respect by other countries cught
to be our asset also. We are now
450 million. Let us not try to con-
trol the growth of population. The
population of India must grow. If
the population of China is an asset
g0 far ag itg war pentential is concern-
ed, the population of Ind‘a must be
the answer to it. The world w'l] be
better impressed by the efforts of
India it it allows its population tn
grow to the fullest extent. The
Government of India have declared
in their potitical speeches, as well as
in the speeches made on ‘he ficor of
the House, that the Chinese men~n-
ce has come to stay, If it is arcal'y
80, if it is really meant to be sn. I
ask them to look at this prob'em
from the point of view of population
and consequent recruitment to the
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army. We are now in the III plan
spending Rs. 27 crores for family
planning. I learn from the Minister
that another Rs. 25 crores are con-
templated to be spent during the
period of the Third Plan for this
purpose. ‘1 would suggest that these
Rs. 25 crores, without wasting one
rupee otherwise, be handed over to
the Defence Minister for acquiring
defence potential armaments and so
on. It may be missiles, bombers or
any other weapon that the defence
authorities may think of. If this
one suggestion is implementad, we
will not only have increased our
armament potential but would have
taken away the control on popula-
tion growth. This idea mayv look very
strange, very odd .

The Minister of Heaith (Dr.
Sushila Nayar): It is more than
strange.

Shri Hanumanthaiya:....but people
who have felt these suggestions to
be strange have tolerated the debate
of the Sela Pass. Unless our method
of warfare is changed, our method
of training is changed, we will not
be able to meet the Chinese on their
own ground. We will not be able to
meet the Chinese on their own
ground unless our population grows
equal to their own. It may be that
what I say may sometimes look very
unconvincing, but when the time
comes everyone will be forced to adopt
that method,

Mr. Speaker: Pioneers always ex-
perience such difficulties.

Shri Hanumanthaiya: Thank you
very much, Sir. In fact, if I were to
remaind the House, many important
suggestions that I made four years
ago in regard to China are now being
implemented, though they laughed at
me then. I will have another plat-
form for that purpose.

The second item in the budget that
could be pruned is the community
project scheme. I am not advocating
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its complete abolition. There are
very many items in it which are in
the nature of propaganda. Many
people employed in the scheme are
expected to go and preach sermons to
the villagers about how to be clean,
how to do this and that, At least for
the time being, so long as the emer-
gency lasts, the amount that is being
spent on propaganda may be diverted
for war purposes, That, I am sure,
will be able to contribute not less
than Rs 10 crores to 20 crores to the
defence expenditure.

I have other suggestions to make
which I propose to make as and when
the Demands come up before t he
House for consideration, for the time
now is too short for me to explain
all the suggestions that I have been
thinking over for the last several
days in my mind,

The news item regarding a thousand
m'ssiles being supplied by Russia to
China has made me very apprehen-
sive, It will make apprehensive any-
one who reads it and bestows a little
thought over it, Russia says that it
is also helping India. As against four
MIG planes that have been supplied
to us, a thousand missiles have been
supplied to  China. I do not blame
Russia.  Mr. Khrushcliev, itz lcader,
has ma-e it clear repcatedly in dozens
of spceches that he treats China as
the brother and India as the friend and
he has done accordingly by supplying
missiles to China and MIGs to India.

I am told, Sir, that imitation is the
sincerest form of admiration. I there-
fore, request the Government of
India to imitate by way of showing
great admiration to Mr. Khrushchev
and USSR. Let us also say that
Russia is our friend and the demo-
cracies are our brothers. It is these
democracies that came to our aid
when we were in great difficulties.
They are promising unstinted help and
co-operation even today to see that
India remains free and democratic. I
feel very happy to see that the Sec-
retary of State, Mr. Dean Rusk, is
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paying a visit to India. It is a visit
which, I am sure, will have far-
reaching consequences and results for
the preservation of freedom through-
out the world. If India is lost, ulti-
mately freedom and democracy are
lost to the world.

I will touch upon one more topic
and close my speech. That relates
to my constituency. The hon. Finance
Minister and several other Cabinet
Ministers have paid visits to Banga-
lore. In Bangalore the water supply
problem has become very acute. We
were a population about a quarter
of a century ago of about 3 lakhs of
people; we have now bhecome more
than 15 lakhs of people in Bangalore.
The water supply sy 'tem that was
meant for three to five lakhs of people
is supplying water to 15 lakhs and
more, We have made repeated re-
presentations to the Ministrv concern-
ed and to the hon. Finance Minister to
help us to have a  proportionately
bigger water supply system for Ban-
galore. We have deviseq a scheme
called the Cauvery Scheme. We have
to get water from the Cauvery River.
As Madras City is trying to get water
from the Godavari or the Krishna
river for the purpos~ of its drinking
water supply, w> have also bcen
thinking in terms of getting water
from the Cauverv. The:e two cities
arc very big cities. They are grow-
ing cities. Mavbe. by the time we
reach the stage of the next censns
Bangalore will have a population of
25 to 30 lakhs because verv manv in-
dustries are coming up there. More
industrics of the Central Government
are situated there than of the private
sector or of the Mysore Government;
maybe, in number these are greater
but in size, investment and employ-
ment the Central and Defence indus-
tries that are located in Bangalore
are very big and they contribute to
the population of the city a great deal.
I would , therefore appeal to the
hon. Finance Minister to facilitate the
scheme of getting water from the
Cauvery River as soon as possible so
that the industrial growth of Banga-
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lore City may go on uninterruptedly
and our Central enterprises may also
be assured of an adequate water

supply and consequent growth of those
enterprises.

Shri Bhagwat Jha Azad (Bhagal-
pur): Mr. Speaker, both defence and
development requirements have ne-
cessarily an element of uncertainty.
But, it must be in conformity with our
resolve to make the maximum efforts
for it. Therefore, when the Finance
Minister introduced his budget, he said
that the paramount and supreme con-
sideration in framing the budget is the
nced of the hour to build up the
defence potentiality of the nation. We
wholeheartedly support this consi-
deration of the Finance Minister.

21.31 hrs,

[MR, DEPUTY-SPEAKER in the Chair]

These budget proposals are a3 mea-
sure of challenge for the nation which
has ben called upon to meet the
constant Chinese threat, and there-
fore, displaying rare political courage,
the Finance Minister said that it is a
painful and unpleasant task to intro-
duce such tax proposals. Along with
this, the second important thing for
us to consider is that our develpo-
ment plants must go faster and fa:ter
so that they may not stop. There-
fore, with these twin objects in view,
defence and development, along with
the resurgence of inflationary pres-
sure, we have to scrutinise the budget
and find out how far these tax pro-
posals are worth comment.

I feel that nobody in this country
will disputes our defence demands
which have been tuned to the maxi-
mum height of Rs. 867 crores. If we
agree, as we have seen all of us agree
on that, then, the only aspect to be
seen is how far the Finance Minister
is justified in asking the supporting
hand of this House for non-defence
expenditure If we see both the de-
fence and non-defence expenditure,
we have no doubt in our mind that
we have to support the Budget.
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Because, we have all of us always held
that defence and development go to-
gether and they cannot be separated.
Therefore, in defence as well as in
development, we have to spend as
much as we can. Once we agree to
this, we have no alternative but to
come to one conclusion and that con-
clusion is that we have to find the
resources.

In finding out the resources, the
Finance Minister has adopted the
right princip'e and that princ.ple is
that, if you earn more, you must pay
more in the form of taxes or in the
form of deposit. It is a very sound
principle to which we must agree. A-
part from that, it is said that he has
tried to touch at the lowest level, that
js, one has to deposit 3 per cent—
even those who have gnt Rs. 1,500 as
annual income or Rs. 125 per month.
It is true, nibody can deny and even
he has said so, that it will be a bur-
den. The burden has to bs borne
because the greater is our responsibi-
lity to defend our freedom ang if free-
dom demands sa-rifice of cheerfulness,
the other things will necessarily fol-
low. Therefore, I think that if those
getting between Rs. 1,500 and 3,600
have been called upon to pay 4 per
cent as taxes or deposit, that is, ab-
solutely justified. In this budget, 1
think the Finance Minister has raised
Rs 700 crores as additional reveue of
which Rs. 500 will go for defence.
Therefore, when we see this budget,
we feel that the Finance Minister has
tried to make everybodv in this coun-
trv feel that his freedom is in jeopardy
and he has to contribute even at the
enst of his cheerfulness, but bravely
10 defend the freedom. Thiq budget
$s a challenge to a'l countrvmen to
fo~] that he has to contribute some-
thing even at the cost of privation
47 defend his honour and integrity.
T~ this budget. we see, if vou go above
Rs. 1 lakh or 2 lakhs or 3 lakhs and
80 on the contribution in taxation or
fn other forms varies between 4 and
18 per cent. Therefore the principle
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that as you earn more you must pay
more has been very rightly adopted.

I would ask the House to stretch
its memory to the past decade or
fifteen years. What was the situa=
tion? The excise duties were gra=
dually being increased. The country
was growing economically stronger
during the Frst and Second P.ans. In-
dustrialisation was going apace. In-
dustrial output was increased by one
hundred per cent. And in order to
allow all the private industries and
firms to have their full growth, con-
cessions after concessions were being
given to them. Some of us on the
Congress Benches were strong critics
of Government that while on the one
hand, Government were increasing the
excise duties gradually, on the other
hand, they were giving concessions
after concessions to the private indus-
tries and firmas.

Now, we feel that the time has
come when there should be a stop to
all those concessions that the society
and the Government hag assured the
private industries and firms of, and a
situation has come now when the
Finance Minister has to call upon them
also to pay.

But, suprisingly enough, it is being
said all round that the super-profits
tax will stagnate industrial growth.
And who are those persons? They are
those who control the monopoly press,
and who are really the super-profits
tax-wallahs. They are those who are
everywhere in the Chambers of Com-
merce; they are those who are mill-
owners and mi'lionaries. This chorus
has been raiseq by all those friends,
and they have even gone to the extent
of imputing motives to the Finance
Minister in saying that ‘Morarjibhal
has gone to the same extent as he has
been asked by China to do’. And
surprisingly enough not only this has
been said but many other thinks also
been said such as that ‘Pernicious pri-
nciples have been introduced inte this
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budget’. “This is capable of a great deal
of harm and mischief’, ‘It is a fraud on
socialism’, ‘It is clearly an anti-socia-
List budget’, ‘It is a privation budget’
and so on. These are the attributes
that our Finance Minister has got from
those friends who are so ungrateful
as to forget that in the past decade
or fifteen years, this country and this
Government and this society, even at
the cost of bearing the excise duty
wand other duties as their burden had
given them sufficient chance to grow
and grow as much as they could.
These friends are raising a chorus now
that the super-profits tax should not
be there.

T am sure that, as the Finance
M'nister has said on many occasions,
this super-profits tax is not going
to stagnate the economy. I am
sure that it is not going to desist in-
vestment from coming. I am sure
the Finance Minister will find out
ways and see that investment comes in
in spite of all this.

I would, therefore, congratulate the
Finance Minister on what he has done.
It is a very difficult task that he has
been faced with, as everyone has said.
Even the Opposition Members have
not refuted the arguments that he has
advanced that the time has now come
to raise additional resources for de-
fence, that the time has come now
when we must find out extra re-
sources for the development of the
economy. If that is agreed, then with
regard to the finding out of the re-
sources we may differ. In view of
that difference some of them have
suggested certain other avenues for
additional resources. I also may add
something to them. But the fact re-
mains that in thig hour of great diffi-
culty, he has had to cast hig net very
wide.

In epite of suggesting some other
measures, some of those ‘bril-
liants’ of this country have suggested
to the Finance Minister to impose salt
tax, and also asked the Planning
Commission to scrap the Plan. Those
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‘brilliants’ who are in a minority im
this country have got no support eithes
of economies or of logic or of any~
thing else. I may assure the Finance
Minister and this House, as I have
been doing, that the ‘non-brilliants’
of this country who constitute the
majority anq who are not the super-
profits tax-wallahs, and who have no
place with them and who have no
other avenues before them, are with
him and they will checerfully bear the
burden of these taxes though they
know that they will have great diffi-
culty in adjusting their budget. There-
fore, he should not succumb to the
pressures which are being exercised
from all corners even in this House on
the ground that the super-profits tax
will go a great deal to stagnate eco-
nomic growth. Of course. Shri Karni
Singhji and Shri D. D. Puri have sup~
ported the super-profits tax and they
have said that the super-profits tax
should be there. Of course  those
friends to whom I have referred al-
ready may say to them ‘Thou too,
Brutus’. In spite of that, I am sure
that we are all in agreement in this
House that it should be imposed.

It is said that he has underestimated
it. It may be Rs. 25 crores, it may be
Rs. 60 crores, it may be Rs. 100 crores.
But it should be there. In this res-
pect, there should not be any con-
cession, If concession or relief is
given, it should be to those people
who are feeling the greatest pinch, to
those persons who have been asked
by the Finance Minister to bear the
tax which they can bear only with
the greatest difficulty.

I feel that the taxation proposals
that have been put forward should be
supported. But I would make some
suggestions in regard to some of them.
These should be looked into. One is
about the duty on kerosene oil. 1
feel that the duty on kerosene oil will
lead to this that many of the lights
in the small huts in our country will
be extinguished and we would be in-
viting darkness there. Still T am of
opinion that we should sacrifice light
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'for ffeedom. We shall bear it. But
if he can find out ways and means to

give a remission on this score, that is
preferable,

The second point about which I was
considering this morning I should ask
the Finance Minister to examine is
about the compulsory deposit scheme.
He should try to find out what is an
economic holding and if possible give
some exemption. This was a point
agitating my mind. But there is this
consideration also. If at any point,
an exemption limit is put, he will
have very little amount from this
source. In this vast country, the poor
people are in a majority and if he
gives an exemption limit, he will have
to forego it all. In the alternative, he
has to leave it as it is. This will
cause difficulty to the poor people.
I was trying to calculate the figures.
If he keeps an exemption limit in res-
pect of those paying Rs. 10 or Rs. 20
or Rs. 30 as land revenue, the result
will be that he will not have more
revenue and he will also incur dis-
pleasure from some sections. There-
fore, either he has to go all through
with it with all the difficulties that
we visualise or he will have to drop
it altogether. Sp I am only sugges-
ting to him if it would be possible
for him to examine this matter also.

Dr, M. S, Aney (Nagpur): Drop it?
Is that his suggestion?

Shri Bhagwat Jha Azad: T did not
say that. I want the Finance Minis-
ter to find out some other avenues of
revenue to realise the amount he has
envisaged in this item.

Shri Kashi Ram Gupta (Alwar):
Why does he not suggest one?

Shri Bhagwat Jha Azad: His turn
is also coming. I will see his intelli-
gence and wisdom in suggesting some
other avenues.

As 1 was saying, I was in two
minds on this question, whether he
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should put a certain limit or not.
But when I calculated the figures and
considered the fact that the majority
in this country are paying a small
land revenue, 1 came to the conclu-
sion that if he puts an exemption
limit, he would have to forego almost
the entire amount. Let him not have
only small amounts from a few in
this country. Therefore, he has to
find out some alternative source of
revenue.

As it is the right and duty of Gov-
ernment to levy taxes so also it is
the obligation of Government to find
out how far it can economise in its
administrative expenditure. The
Finance Minister has told us on many
occasions that the departments have
tried to effect a 10 per cent ad hoc
cut in their expenditure. He is also
trying to find out how far surplus
personnel can be absorbed in other
departments. He has also told us
that in his own Ministry which was
having fivetop Secretaries, he has
reduced the number to two—this will
be the case in other Ministries t-o.
We support all thess mea-ieee We
suggest that there sh=u'd b~ » ‘harough
scrutiny to find out how far there
are chances for eliminating non-essen-
tial expenditure in administration. 1
would also suggest that he should see
that Pakinson’s law is absolutely eli-
minated from the administration.

While considering the search for
additional resources, I would suggest
that the time has come for taking up
the question of nationalisation of
banks. I would not go into details
as I have not much time at my dis-
posal. But I would say that he should
examine this matter, as also the ques-
tion of taking over foreign trade.
These will give him additional avenues
of resources.

Cértain hon. Members have raised
their voices for scrapping prohibition.
I stand by the prohibition policy.
There should be no scrapping b©f it.
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‘We stand for moral values. My hon.
friends who do not agree with this
may say that we have not lived up
to the ideals of Gandhiji It is true
that we have not been able to go much
in that direction. But we should al-
ways try to. Failure in that dces not
mean that we should give up pro-
hibition. Men have invented the aero-
p'ane. Apes have made use of them
to bombarqd citics and pecple. That
does not mean that the aeroplane is
bad.

In these difficult and critical times,
when he has cast his net wide, we
should see what are the repercussions
of these measures on prices. He has
stated that he would not hesitate to
use effectively the Defence of India
Rules to ensure that prices remain
stable. I suggest that he should start
moving in this direction because prices
are rising. This will be a difficult
situation. On the one hand, the taxa-
tion proposals will reduce the income;
on the other, rising prices will reduce
purchasing power. Therefore, 1
would say that he should make effec-
tive use of the DIRs.

In conclusion, T would say that the
present lull on the frontier should not
lull vz We must, grid up our loins.
We saa:l bravely bear the burden, but
while doing so, we should always be
cautious to see that we correctly assess
the yields from taxation proposals.
It has been said by some friends--it
may be true also—that the Finance
Minister always underestimates re-
venue and overestimates expenditure.
He should also see that if relief is
given, if there are chances for giving
some concessions, it should be to those
thousands and millions of people in
this country, who are the teeming
miilions and who bear the brunt of the
burden, and not to those persons who
raise a chorus saying that they are
going to be hard-hit.

Shri Daji (Indore): In assessing the

Budget, it is necessary for us, first,

of all, to review, together with the
Finance Minister, the conditions of the
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economy. I do not share even the
mildly rosy picture of the economy
presented to us by the Finance Minis-
ter. The facts are that our national
income has not grown at the rate
which we had anticipated in the Third
Plan. For the first two years of the
Third Plan, it was lower than the
target by about Rs. 2,200 crores.
Food output, according to an ECAFE
study, was 2 per cent less per capita
in 1962 than in the previous year.
Industrial output is certainly growing
up but not at the speed which we
wanted. Exports are stagnating and
would be about Rs. 40 crores less than
targeted. Even Burma and Ceylon
have been able to have a higher rate
of growth than we in India. These
are th'ngs over which we must ponder
and examine the causes more closely.

Howbver, coming to the budget
strategy, I say for once at least I am
in agreement with the Finance Minis-
ter. Such opportunities are not very
many and, therefore, I take this opport-
tunity to say that the strategy is cor-
ect, that is, development and defence.
Secondly, I have another cause for
being one with him over the action
taken in the past few months to stop
forwarqd trading in many commodities.
This has been or demand for many
years because it has helped only the
speculators and no one else. I have
a further cause to support him in the
slightly higher dose of direct taxation
that he has introduced. This tegether
with the limit on perquisites, is a
gnod, novel feature introduced this
year. Maybe I would want to go fur-
ther; but that apart.

However, if we come to the super
profits tax, about which so much has
been made, I do feel that we must
bear in mind the admission of 1ihe
Finance Minister in his budget speech,
He sai@ that our system of taxation
had not co-ordination between the rate
of tax and the percentage of profit.
That has been the real banc of our
system of direct taxation. Any
attempt to set it right is most wel-
come.
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Shri Sham Lal Saraf (Jammu and
Kashmir): How is income-tax
assessed?

Shri Daji: I certainly not only do
not share but vehemently condemn
the hullabaloo going on in the matter.
I will dispose of this point, which has
been much talked of, by only citing
the chart of profits that will be left
after the super tax given by the
papers of big business themselves
which have been shouting loudest
against super tax, and I would like
the House to ponder whether in a
poor country like India, we want to
leave anything more with them. This
is the profit that will be left with a
few of the concerns:

(Rs in lakhs)
Century Textile Mills 80
Ambika .. 40
Hindustan Motors 140
Indian Tube 100
Jessop 60
Bank of India 25
- Delhi Cloth 65
Ashok Leyland 80
Dalmia Iron 81
Indian Hume Pipe 21
Kirloskar 14
ACC. 236

After super tax, this is the profit
that will be left with them.

Shri Bade (Khargone): After divi-
dend also?

Shri Daji: Of course, not dividend.

Shri Sham Lal Saraf: What is the
investment?

Shri Daji: The total investment for
156 companies is Rs. 622 crores,
and the tax is Rs. 14 crores.

S8hri Sham Lal Saraf: What is the
percentage?

Shri Daji: You can work out. 1 do
mot think this is too high.

Further, I want to point out one
very important point. Though the
gystam of curbing perquisities is
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correct, I think we must seriously
consider whether it is enough, There
is a difference in calculating the
income for firms and for corporate
companies, In the case of firms, we
take only such expenses as are wholly,
exclusively and necessarily incurred
in the performance of duties. Note
the word ‘necessarily”. But in the
case of corporate companies , the
word “necessarily” is not there. We
compute expenses wholly and exclu-
sively incurred for the purpose. This
difference in the Income-tax Act has
given rise to personal expenses being
shown as company expenses, and this
which the corporate sector has been
able to amass all this money.

When we are discussing this, 1
would like the House to keep in mind
one important thing. Development
we all want, we support the strategy,
but we must face this question once
and for all very boldly—and I know
that this question is also agitating the
Congress Working Committee—
namely what we have targeted or
aimed for and what we are able to
achieve by way of planning. Very
disappointing  things have been
revealed. For instance, it has been
revealed that the lowest ten per cent
of our people have only 22 NP per
day as their income. The highest ten
per cent are able to appropriate 36
per cent of the national income, As
our corporate sector is always keen
on making a comparison with
America and UK, I may point out that
in a country like America, which does
not even talk of socialism, the corres-
ponding figure is only 31 per cent,
while in UK it is 30 per cent and in
West Germany 34 per cent, But in
India, the highest ten per cent are
with 36'5 per cent of the national
income. $So, the disparity or mal-
distribution of income in India is
higher than even countries which are
not socialist.

Our national average income is low,
but let it be know that 60 per cent of
our people earn even less than the
national average, that they have to
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live on less than Rs. 25 per month.
It is in this background that we have
to consider our development task, it
is in this background alone that we
should consider the taxation policy
and the Budget. Any other context,
I submit, would be totally untrue to
the millions of people who look upon
us for speedy socialist development.

Keeping this particular context in
mind, I would suggest that the real
defect in the Budget, as in the con-
tinuing economic and financial policies
of the Government is that we have
not dealt firmly with this problem. We
do not want to face it boldly. On the
contrary, we should face it even more
boldly.

It has now come out that even if
we go on at this rate or even a
slightly higher rate of planning, even
till the end of the century 30 per cent
of the population shall not get the
average national income, Is this the
rate of growth by which we can
enthuse the people? Are we going to
cut short the disparity in any way?

When all this comes up before the
House, the only reply that can be
given is that this rate is so low that
we cannot continue with it.

Here, I want to develop the point
made yesterday by my hon. friend
Shri Gupta, that the real lag in the
who.e economic policy of the Govern-
ment is that the Government has
failed to use the instrument of direct
taxation with any policy or purpose.
I cannot understand all this shouting
that has been going on for the last
15 years. Let us pause and see. Has
the private sector grown or not
grown? Has the private sector been
able to amass wealth or not? Has the
inequality lessened? The reply is:
yes, the private sector has grown
phenomenally, but the inequality has
not been reduced phenomenally or
even marginally.

I would like to point out that ‘079
per cent of the top population earned
four per cent of the national income
in 1959-60, whereas it was earning
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three per cent in 1951-52. So, the

concentration has grown definitely,

The income. tax returns also show

the same thing.

If you study the ownership pattern
of the companies, you come to the
conclusion that ownership of shares.
of companies is limited to a small,
negligible proportion of the people in
the top group. The share capital of
joint stock companies has increased
from Rs. 7754 crores in 1950-51 to-
Rs. 1,726 crores in 1960-61, and the
share of ten leading houses in the-
corporate sector is 3453 per cent of
the total holdings of the corporate
sector. Therefore, concentration has
been grownig. The share of the few
thas beem growing, and it is a fact,
belatedly admitted by the Finance
Minister himself, that our tax struc-
ture has no relation to the percentiage
of profit. Some relation is sought to-
be brought. I do not think there-
should be any quarrel about it On
the contrary, my quarrel with the-
whole thing is that even at this rate-
you are not going to effect a change
in the income distribution, in the
inequality or even in giving a new
orientation to your development
programme which can uplift the com-
mon man at the starvation level. It
is in this context that I would request
the House to consider the Budget in
its entirety, and not merely take up-
isolated things.

If we, in this context examine the
total effect of the indirect levies on
kerosene, tobacco, soap, yarn and all
those things which make up the bare
or conventional necessities of the
common man—~60 per cent of them are
forced to live on an income below
Rs. 25—we find that they will be
mercilessly hit. The rupee has been
slaughtered by the Finance Minister.
ft is a privation Budget par excellence.
It ought to ‘have been a war Budget,
yes, to fight the war against the-
Chinese aggressors, to fight the war
against poverty, against monopolists.
Instead of that together with defence,
we have enterad on a veritable quasi
war with persons already at the
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border level of starvation. Are we
going to tax them? The hon, Finance
Minister said in the other House that
it was taxing their patriotism.
Certainly, tax patriotism so Tar as
national integrity and defence are
concerned. Even the last tattered
sairt on my back will be offered for
defence. But am I to understand that
in the taxation proposals you put a
premium and particular emphasis on
the lick of patriotism of the upper
c.ass who are amassing wealth? That
is the question before the whole
House and the whole country, You
cannot consider this Budget in isola-
tion from the general economic cn-
ditions of our common people, and if
the Budget does not go a long way
to alleviate them even in this emer-
gency. it will have failed in the
purpose and the context of the emer-
gency. Therefore, if you examine this
aspect, you will find that the levies
which you have proposed on kerosene
and tobacco will fall very heavily on
the common people.

13 hrs.

I will cite only the opinion of the
INTUC. As a represeniative of the
working class I have to say this. 1
will cite what even the INTUC has to
say—not what the communist or
socialist or the Praja socialist has to
say:

“Our  difference  with Shri
Morarji Desai is about the manner
of tuxation. , , It affects the poorer
sections more who are already
under heavy economic strain....
The Budget proposals would
affect the community inequitably,
richer class escaping with minor
bruises.”

“That is also my criticism of the
Budget in a nutshell that is the eriti-
cism even of the INTUC, of the entire
trade union movement and of the
<common man. You 'have given slight
‘bruises to the rich but you have com-
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pletely crushed the poor on the
starvation level: you have crushed
their very life, their very existence.
With tnis Budget how are you going
to fulfil the strategy laid down for
defence and devclopment. Whose
development do they aim at? Look
at the deveiopment of our economy.
Thnere cannot be growing incomes and
growing poverty together, That is not
our purpose or our strategy or of the
Five Year Plans that we are having.

The Finance Minister has remarked
that he is not going to be pressurised
by us, We have not the power to do
that, Pressure is openly exercised
day in and day out by Ligh money and
it is openly said that 'he is going to
yield to the pressure. I only want to
plead to him in the name of sixty per
cent of people who earn less than
Rs. 25 a month. Please reconsider your
indirect levies. Let them have a
little relief here and there. If the
rduction is Rs. 50 crores even, it can
be made up by many other things.
Much has been said about tax evasion
and figures were given of about Rs.200
crores. It was said that Rs, 188 crores
was the effective arrears. How have
you treated these tax evaders? What
an exalted name they have been
given: tax cvader! They should be
called thieves and cheats. Even pick-
pocket picks the pocket of an indi-
vidual person but the tax evader
cheats the entire nation and should
be penalised by jail sentences. That
is the only thing which the richer
sections fear. But even when that is
done Mr. Dalmia is transferred to the
hospital to a comfortable room. That
is the inequitable treatment. Govern-
ment has been made to bow to the
vested interests, to the people who
lhave power and money.

Shri  Hari Vishnu Kamath
(Hoshangabad): On medical grounds.

Shri Daji: I am never transferred
from one place to another on medical
grounds I know of a case in Indore
jail with a swollen leg.
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The Minister of Finance (Shri
Morarji Desai): Your own friends
have gone to hispitals.

Shri Daji: Not as comfortably.

Shri Morarji Desai: More comfor-
tably.

Shri Daji: 1 have not known them.

Shri Morarji Desai: I have known
them.

Shri Daji: They were not tax
evaders . . (Interruptions.) 1 want
that tax evasion should be made a
penal offence, Here is an influential
business paper, the Capital, which
makes an open instigation to evade
taxation. Here is an editoraial com-
ment which says:

“Minor incentives have been
given to those who may care to
pay their taxes promptly. But
these are of little relevance in a
Budget which gives powerful new
incentives for evading taxes alto-
gether. India thus move fast to
the stage, where having adopted
Monsieur Peacock as its National
Bird, it might soon adopt Mon-
sieur Poujade as its national
hero.”

An Hon, Member: Who is he?

Shri Daji: A famous French villain.
The paper says that it can be evaded.
It adds further:

“Less’ honest orgainsations could
no doubt find ways of avolding
the penalty even though sweeping
new powers have been given to in-
come tax officers. But a sound
budgetary policy cannot be one that
from year to year puts new pre-
mia on dishonesty.”

1t goes on further to say:

“Another reason for heavy taxa-
tion confronting the people is the
policy of independent foreign poli-
cy."

29%0 (Ai) LSD.—4.
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Therefore, they say: finish it. No,
Sir; for the independence of our coun-
try, for an independent foreign policy,
we are ready to sacrifice the last of
our existence. We will not go with
big business. The big business is black-
mailing you. I have tabled a question
about the Ruby Asiatic Societies and
the written reply has been given to me
that the Government did not consider
taking any action against them. The
Government had appointed a auditor
and it was found that those compa-
nieg had infringed the Insurance Act,
Companies Act and the foreign ex-
change regulations. When the direc-
tor and the auditor go there, they find
that the accounts boks have been eaten
by white ants. The Law Ministry
has recommended that no further
action should be taken. It is this
lenisency now coming home to roost.
You cannot stop tax evasion unless you
amend your Income-tax Act making
tax evasion an offence liable to be
punished with imprisonment. I am
not saying this as a communist or a
socialist or a praja socialist. You
may do as in other civilised countries.
There should be more stringent
punishment on income-tax dodgers.
Why have a soft corner for them? If
responsible directors of two insurance
companies in their official capacity
violated the law and commited such
grave irregularities including misap-
propriation of money, mis-investment,
as pointed out in the audit report, why
should the Government and the Law
Minister be kind to them? It is this
sort of kindness which has led to this
catastrophic result. Our national in-
come has increased but it is taken by
a few people and the common people
go on toiling and sweating without
getting any relief,

The Budget Estimates have always
been lower and the realisation always
higher by Rs. 100 or Rs. 120 crores.
A sound budgeting system as I under-
stand it varied only by two per cent
ordinarily. This is something extra-
ordinary. The tax suppression by the
Finance Minister is almost equalled
by the tax evasion by the dodgers;
there is no other parallel to it. But
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there is another point. The revenue
increased from year to year. There is
non-fulfilment of plan targets also
from year to year. At the same time
increased revenue is eaten up by
white,, (An Hon. Member: White
ants or white elephants?) Therefore,
Parkinson’s second law is actling
with vengeance: the more you get
after a certain stage, the leoe will he
your efficiency, The most bloated
administration goes on being built up,
An eminent economist, Shri V. K. R.
V. Rao, on the eve of the Third Plan
estimated that the outlay on the
Third Plan, without reducing its
efficacy, can be reduced by Rs. 750
crores by economies on administra-
tion,

Shri D. C. Sharma
Who was this wise man?

Shri Daji: Shri VK.R.V, Rao. Not
only that, I will refer you to the 17th
report of the Estimates Committee.
They say that between 1956 and 1961
the administrative expenditure in-
creased by Rs. 199 crores. Remember
that the Ministry gave a reply and
the Estimates Committee examined
that reply and then came to the con-
clusion that the economies effected are
negligible and that there should be
a cel] in the Planning Commission to
go into the question of increase in
administrative expenditure. The
Finance Minister vetoed it saving:
nothing doing; I have got sufficient
material and I wlll myself go into it
and the Planning Commission panel
need not go into it. There is increased
revenue and increased exenditure but
shortfalls in plan outlay and plan
fulfilment every year. The money is
taken away in so much of adminis-
trative expenditure. Yet you do not
want to examine it closely. Even if
there is a ten per cent saving on admi-
nistrative expenditure, it will mean
Rs. 120 crores per year; five per cent
means Rs. 60 crores, By that we can
wash off the kerosene levy and the
other indirect levies altogether and
make the people feel content. But no,
that is not being done.

(Gurdaspur):
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There are other points: There is
inefficiency. For example, there is
the question of utilisation of foreign
assistance. In 1961-62, it was Rs. 248
crores. In 1962-63 it was Rs. 229
crores. In the first nine months of
this year, even if it goes up a little
more, the percentage is going to be
very low. So, you are not able o use
the foreign assistance,

Then there is the question of expen-
diture in the month of March. We all
know there is almost a spate of ex-
penditure which starts 'in the month
of March. Every one knows it. We
ought to know it. Every year it is
bad enough, but during this period
of emergency, this year, it is worse.
The Finance Minister yesterday inter-
jected, “Just show me”. 1  shall
pointedly show it to him. Let us take
the AIR. The AIR has purchased a
number of wall-clocks in the month
of march. I ask why. Why are you
going in for so many wall-clocks in
this emergency? Then there is no
place to fit them in. All the rooms had
one ea.h So, the corridor has been
fitted with the wall-clocks! Come and
examine. And there is no electric
connectiom coming up, though it may
come up in two or three months. But
you have spent so much money at
the end of this month. Take other
offices also; for instance, take the Law
Commission. There, new furMiture
has been purchased in the month of
March, though there are tables and
chairs. Why do you want more
chairs? For breaking them? In Hindi
there is a saying:

"l A AR F ) &g FA AN &,
F4f drgard

What is the purpose of this new
furniture at the end of March? There
are enough avenues of economy if you
can certainly make an effort towards
economies, apart from the other
questions. But you are not able to
effect this economy, If you are not
able to effect this economy, the
people may well ask: “We are paying
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higher and higher taxes, but for
what?” They will ask it before time.
When the people ask that question, I
think that the question would be
justified, and the Government will
have really no reply to this question.

Last of all comes the question of
sayings. and direct taxation on the
lower slabs, It is really atrocious. I
have already said enough about the
budget: that it is a budget of priva=
tions; it is a budget which is a
slaughter of the rupee. But there is
one difficulty. The Finance Minis-
ter has always got the means at
Nasik to mint notes and put them in
the market, and the budget is deficit.
But the housewife cannot print notes.
The housewife cannot have deficit
financing to meet her budget. The
difficulty is, at the level of Rs. 125 per
month, with a family unit of four con-
sumption units, Rs, 35 being calculated
as the minimum requirement for food
and the rest,—this this level— can the
people save?  As some hon. friend
said, this is anti-inflationary; this is
anti-inflationary with a vengeance.
Certainly, If starvation is anti-infla-
tionary then saving s anti-
inflationary. It is not saving; it is
starving. It is not a compulsory
saving scheme but it is a compulsory
starving scheme. We do not want
planning anq development on a
complusory starving scheme. Cer-
tainly not. What is equitable about
it? In the city, a man earning about
Rs. 125 a month is exempted from
saving. In the villages, a farmer, not
even earning Rs, 50 a month, should
be taxed! Is it for the purpose of
saving? Is it possible? Therefore,
1 say let us not overtax the patriotism
of the people. Let us not be over-
lenient towards the lack of patriotism
in the upper classes. Therefore,
whole schem, I say, is not equitable,
as the Finance Minister has made out.
My first quarrel with him is that it
is not equitable; the second quarrel
is, it ought to be more inequitable—
inequitable in the gense that the
higher-ups should be made to pay
mcre heavily for all the 15 years of
their earnigs at the cost of the poor
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public. That has not been done. I
have given the figures,

The ultimate problem that I have
posed, that is posed before the nation
and the House, as posed before the
Congress Working Committee,—or
the ultimate question is—can Yyou,
with thig financial policy, charge the
pattern of economic development and
achieve the aim which you want to
achieve, namely, the raising of the
mcome at the lowest level? I say, no.
Therefore, I say there is no half-way
house to socialism, Socialism cannot
be achieved by a tight-rope walking.
It may be good in a circus but not
elsewhere., The lion of vested in-
terests is not the lion in the cage
which can be made to play and dance
to the whim of the Finance Minister.
1f I may be permitted to use that ex-
pression which was used in the House
on another occasion, it is a man-
eating lion at large. If the Govern-
ment is not able to control the man-
eating lion at large, the man-eating
lion will control the Government and
rat it up. There can be no two roads
to socialism.

Shri Morarji Desai: No luck to you
for that,

Shri Daji: I do not want it. I leave
it to you. I do not care at all who
brings it intd being. As long as it is
brought into being, as long as the
Congress resolutions are ful filled, 1
do not mind. You do it but for that
vou will have to change your policies.
But my difficulty is this. You your-
self say that this policy has no bear-
ing on the rate. Take the banks.
You naticnalise the banks, Burma
can do it; Egypt can do it; you cannot
do it; why? Apart from money,
nationalisation of banks is one
method by which the private indus-
trialists, the private capital, the
monopolists—all these evil-doings—
could be controlled and thereby you
control the private sector completely.
Bul you do not want to do it. I have
got enough material which I  will
bring on some other occasion to show
how private banks advance money.
For example, one particular bank has
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given overdraft to the Times of India
end Indian Express, because two
owners are directors in the bank
Another bank has given overdraft to
other companies. I have figures with
me, but I ghall not quote them for
the present. Therefore, you do not
want to take any radical step. You
want to ride two horses, the horse of
the common man and the horse of the
monied people. But the roadg are in
the opposite direction. You have to
choose; you will have to jump on one
horse or the other. If you jump bet-
ween the two horses, certainly you
will come to the ground. That is my
grievance against the budget. That
is ‘my doubt in regard to the budget.
That is my criticism against the
budget. You should reorientate the
entire policy,—to the genuine policy
of socialism, and to a genuine stopp-
ing ot the private sector. The time
hag come when we say—rather it has
been suggested only and not said—
that we shoulg put a ceiling of Rs.
3,000 on all incomes—the earning
should not be more than Rs, 3,000 a
month—it may be tax-free—as long
as 60 per cent of the people do not
get even Rs. 25 per month as their
income.

Shri  Khadilkar (Khed): Mr.
Deputy-Speaker, Sir, the Finance
Minister deserves congratulations on
this occasion because with an unpre-
cedented sweep as well as boldness he
has risen to the occasion to mobilise
the national resources to meet the
Chinese challenge. But, at the outset,
we will have to examine the nature
of this challenge because the present
budget is defence-orientated and some
hon. Members of this House, particu-
larly, from the Opposition side, have
sometimes shown a pathological ob-
session to one aspect of the defence
problem, that is, the military aspect.
1 would like to point out on this
occasion not from the class point of
view as the hon. friend who preceded
me said—what should be done or what
policy should be followed—but from
the national point of view, nor even
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in a farcical manner would I like to
take up the challenge, namely, on the
plane of population, as one hon. Mem-
ber did, Because this is not an occa-
sion when we should look at things
from this rather frivolous point of
view.

What is the nature of this chal-
lenge? To my mind, no doubt, they
have challen_ged our national integ-
rity; but much more, they have chal-
lenged our socio-economic system.
What they have done and we have
done during this period needs to be
examined. How far have they advan-
ced in the type of system they are
building up and whether our socio-
economic system would stand any
comparison and stand against the on-
slaught, against the totalitarian sys-
tem that has been built up by our
neighbour, has to be seen, From this
point of view, I would like to examine
the nature of the challenge, or the
economic nature of the challenge.
That should be examined first on this
occasion.

When we come to the economic chal-
lenge, we will have to compare how
far they have made advance during
the last ten years. That is since 1949
or so. I admit that theirs is a totali-
tarian gystem. Let us make some
allowance for that. We are a demo-
cratic system. 1 admit that some
figures might be exaggerated a little.
Let us make some allowance or ad-
justments. But even then, they have
achieved certain things which we
must keep before us. What have they
achieved? According to my under-
standing, from whatever information
is available, in 1952, we were ahead in
steel production and many other
things, and China had a steel produc-
tion of 1'8 million tons. But in one
decade, let us remember—by 1860
China has reached a production of
18:4 million tons, which is more than
three times of our steel production, It
occupies the sixth place m the world
steel output, and the second place in
coal output. These flgures are very
important from the military point of
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view and mrom the point of view of
building up economy. Then, we come
to the growth of nationa] income.
Chinese claim that their national in-
come has been rajsed by three and a
half times during the decade, while
we could not even double it. This is
our progress. Their national income
has further increased during the last
three years. The rate of their invest-
ment, because sometimes figures are
view of growth. We should realise that
their national investment has exceeded
ten times and it has reached a stupen-
dous figure for the present I am making
all the allowances for the totalitarian
system; I am making all the adjust-
ment, because cometimes figures are
exaggerated. But these are the figures
after close study and observation by
British economists, who are very con-
servative type of people, who have
great regard for scientific truth and
objective appraisal of the situation.
Therefore, we must view the challenge
from thig angle.

What is the picture in India during
this period?” This war is not going to
be fought on the frontiers of the Hima-
layas; it will be fought in every house-
hold, in every industry and on all eco-
nomic fronts, whether it is agriculture
or industry or whether it is the arma-
ment industry that we are thinking of
building up, From that angle we have
to look at it.

The question is to what extent we
have increased the national income, I
am not one with the hon. friend who
was talking about distribution of in-
come. That is an important aspect no
doubt, because it shows the health of
a society. But what is more import-
ant is, how far we have grown, what is
the pace of growth of economy in this
country. Coming {o the picture of
India, I will not go into Ilengthy
quotation of figures. Nationa] income
estimates for the vear 1962 went up
by just 2:4 per cent whereas in the
first Plan period, it went up by 4 per
cent. The Chinese are maintaining
double the rate of ours. This is really
a challenge to our economic system.
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We must understand that we are
discussing the budget with a big rise—
more than doube—in our defence ex-
penditure. With this background we
have to examine the budget proposals.
I must pay my compliments to the
Finance Minister, because he has
made some effort within the given
framework towards progress. Firstly,
he has reduced the dependence on in-
direct taxation by some degree this
year, because the proportion of direct
taxation and indirect taxaticm in this
budget comeg to 40 per cent. and 60
per cent. This is a definite advance.
Another good thing which he has done
and for which he deserves all credit
is, he has put a ceiling on the salaries
and perquisites of certain officers. It
is an advance, because he has put a
ceiling of Rs. 5000 on salaries and per-
quisities. These are no doubt good
in a way.

Leaving aside these two good as-
pects of this budget, let us come to
the other aspects and see whether we
have geared up our economy to face
this socio-economic challenge posed
by China. That is the main question.
The Finance Minister has said that the
budget is an instrument of economic
policy, and the imbalances and draw-
backs in society are supposed to be
corrected by using this weapon. He
has used it in some measure, bui let
us see how far it meets the situation.
People are taken in immediately when
there is a question of super profits
tax. There is a controversy about it
and I am ont sure whether this
method of taxing the corporate sector
is good and whether it will help our
growth. That is a different aspect. I
say that the health of the economy has
got to be examined, because it is not
the military command but the econo-
mic command, headed by the Finance
Minister, that will have to face the
challenge ultimately. The military
apparatus in a modern Sta(e entirely
depends, in the final analysis, on the
cconomic strength of the nation.

I would like to quote Gandhiji in
this connection. Some agriculturistg in
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a village faced with the problem of
wild beasts ravaging their fields ap-
proached Gandhiji. They explained
their difficulties and were contemplat-
ing to put a wall or fence round the
village. Gandhiji in his wisdom told
them: It is all right you think of
building up a wall to protect your
crops from wild beasts. But you
should wot ignore the cost of it. You
should raise your crops in such a
manner that you would be able to
spare enough to take this protective
measure. Otherwise, there is every
fear that while constructing a wall to
protect the fields, you would go into
the clutches of an unscrupulous
money-lender. This advice given by
Gandhiji to the villagers to protect
their crops has a direct bearing on our
defence policy and defence expendi-
ture, because in the final analysis, the
question is whether with all our pat-
riotism the defence apparatus that we
are trying to raise can be sustained by
our economy. In the modern world,
no State is in a position to ignore the
éconcmic strength or reality and say
that it can stand and face any enemy.
You have got to think of it from this
angle. From this aspcct, we have to
see how far the health of the econo-
my is invigorated, what are the weak-
nesses, etc. We have to take stock of
the situation, because the budget de-
bate is an occasion when we get "an
opportunity to look at cvery aspect.

It is not a question whether a few
had grown very rich. That imbalance
in our society is now coming to light.
For instance, let us take the Mahalano-
bis report. The report has not yet
been published, but I have seen the
draft report and many hon. Members
have referred to it. From the draft
report, you find that 5 per cent of the
people are on the fringe or less than
the fringe of nationa] average and 1
in a thousand is rolling in afflence. Is
this a healthy state of affairs? Is it
consistent with our national objective
of socialism? Ig it consistent with
the Gandhian tradition which we
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claim to follow? This is a phenome-
non which we must sit up and consi-
der, This is bound to make one sit
up, because this is not a healthy thing.
As you know, in a progressive and
developing economy, imbalances are
bound to grow. It is not the fault of
the Finance Minister; it is the whole
Government machinery which has to
correct it in a proper way.

Dr. M. S. Aney: The people also
must help.

Shri Khadilkar: Yes; the people
must help, This time people as a
whole are prepared to cooperate. Dur-
ing the last war, when Churchill was
heading the British Government, there
was the criticism that his predecessor
in office had failed and that had not
prepared well. His reply was: Let
us declare to the world here and now
as a nation that every man will stand
up and take the challenge. What hap-
pened? After the war, even if Chur-
chill was defeated, the society that
came victorious out of the war was
in a better posilion. The industrial
worker had a better income and a bet-
ter social security. That was the ob-
jective which he achieved. Therefore,
he could win victory. He strengthen-
ed the economy while fighting war
taking all the measures. ] am sure
whatever measures the Finance Minis~
ter takes during this emergency will
be supported by the people fro»
quarters.

Shri P. R, Patel (Patan): Churchill
followed the Chinese economic policy.

Shri Khadilkar: Not in the lcast. If
you read the war memoirs, even now
you will feel inspired, because he was
a tower of strength to a nation which
was faced with an enemy like Hitler
with al] his mighty armaments.

Therefore, the question of indirect
taxation and direct taxation and the
question of price structure are very
important and these matters must be
thoroughly examined. So far as the
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indirect taxes are concerned, people
must bear some burden; there is no
doubt about that. There the question
—1I will not go into details—of taxing
kerosene comes. ] am sure, when all
the sections of the House appeal to
him for reconsideration, he will do it.
Perhaps, the Minister of Mines and
Fuel was worried about it, and he said
that by taxing this commodity he
would limit the consumption, Today,
oil has become a common man’s fuel.
1t is as necessary as water. Therefore,
unless you make some alternative
provision for cheap fuel, it should not
be insisted upon so far as kerosene
and such other articles of common
man’s consumption are concerned—
vegetable products, soap, cigarettes
and other things are there—and some
alternative source of revenue should
be found out for indirect taxation.

So far as direct taxation is concern-
ed, I do not think that all the praise
that is given for introducing the super
profits tax is justified, for one reason,
because we will have to study the
corporate structure. Very recently a
study was published by the Company
Law Administration, and from that
study it is very clear that 156 com-
panies with a paid-up capital of more
than one crore of rupees constitute 50
per cent of the paid-up capital of the
companies registered under the Com-
panies Act. Of course, this includes
some public sector companies also. I
do admit it. It goes on to show the
concentration of capital in a few hands
and that the medium type entrepre-
neur is not getting enough room to
advance. This is a big phcnomenon.
The entrepreneurship has assumed a
monopolistic character. Unlegg there
are the Kirloskars, the Lalbhais, the
Birlas and the Tatas, no new concern
can be floated because unless they
the initiative now new concern can
come up. I know of the medium type
entrepreneurs from Mysore, Madras
and other southern States. Because of
the fact that this entrepreneurship is
being handled by a few monopolies,
the small entrepreneur class that is
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coming up has no chance in this eco-
nomy. You must consider this aspect
and tax the corporate sector from this
angle. I would, therefore, plead one
thing. He wants money. Why not in-
crease the corporation tax—as it is, it
is 50 per cent—up to 55 per cent. This
is an alternative suggestion. I am not
saying leave them free. Definitely,
tax the profits, but do not tax the pro-
fits, in such a manner, even if they are
in private hands, that if they can fur=
ther invest them they are not able to
do so0. I do not share the misgivings
of my friend here on my left. In a
mixed economy both the private and
the public sector have got to function
as one composite sector, as one nation-
al sector, in an emergency like the
present one. I do not look at it from
a positively class angle. We must ap-
proach it from a national angle. If
the cake we are making js bigger we
can snare it more equitably, and it
must be shared. Today, when we are
facing China, it is a question of mak-
ing the cake bigger.

Sir, one more point and I have finish-
ed. While concluding the debate on
the President’s Address, our Prime
Minister said that we must give up old
grooves of thought. It applies to us
as well as to the Government. The
time has come when old ideas about
morality, about socia] behaviour, have
got to be changed. From this angle,
I would appeal to the Finance Minis-
ter, Shri Morarjibhai, because in this
country he alone, ultimately, has stood
firm as a rock so far as prohibition is
concerned, to reconsider his policy- on
prohibition. ] am not convinced about
it. It has become a socia] evil. It has
a corroding influence in the villages.
It has increased crime and corruption.
Therefore, I would appeal to him, once
again, to reconsider the whole policy
of prohibition. It would add to the
revenue. At the same time, a new
look has got to be given to the rising
industria] society. Old moral concep-
tions will have to be brushed aside in
this respect, and that is why I make
this appeal to him.
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One more word, and I have done, In
his persona] life, I know, he is most
austere. Why should he not make that
austerity conspicuous so far as the
Government is concerned, cutting all
the luxuries, cutting all the ununeces-
sary expenses and making......

Shri Hari Vishnu Kamath: He is
trying his best.

Shri Khadilkar: . it is sort of
streamlined thing, and saying to the
people that we along with the people
are prepared to stand up and take up
this economic challenge facing our
socio-economic system on a democra-
tic basis, democratic method of chal-
lenging a totalitarian system of China.
If we fail to do that, our jawans are
not going to win this battle; this battle
may be won in the fields and factories
of India.

Shrimati Savitri Nigam (Banda):
Mr, Deputy-Speaker, Sir, in spite of
the fact that this budget is a very
bold and tough one and the new tax
proposals are quite heavy, 1 join all
those who have supported them
wholeheartedly. Sir, 1 also support
the super profits tax. In fact, I was
shocked to hear from one of the hon.
Members that the super profits tax
proposal will crush the profit motives
and therefore the super profits tax
should not be imposed. If this is the
formula to crush profit motives, 1
would request the Finance Minister to
impose more and more super profits
tax so that we may be able to fulfil our
long cherished dream of establishing a
socialist pattern of society.

Sir, it iy high time when this pro-
fit motive must be replaced by the
service motive. When we want to
build up a strong defence force, we
will have to make sacrifices. Once we
have accepted the strategy of defence
with development, we will have to pay
for it and we must do it happily.
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But my only complaint against the
new tax proposals is that these are
very complicated. Sir, the life is al-
ready complicated and difficult. So I
would request the hon. Finance Min-
ister not to make it more perplexing
by these complicated tax measures.
For example, if the compulsory sav-
ings scheme could be amalgamated
with the land revenue in the rural
areas, the poor uneducated villagers
will not find it so difficult in paying it
along with the revenues.

Sir, in spite of the various economic
drives gnd measures no significant
achievement has been made so far. A
sort of compulsion should be brought
to bear on the various departments to
bring at least 15 per cent economy in
their respective bodies. The army of
advisers, stenographers, clerks and
peons should also be reduced and the
officers should learn to work witl. their
own hands.

Shri §. M. Banerjee: Where should
they go?

Shrimatj Savitri Nigam: They could
be absorbed in other offices which are
being opened every day.

Then, large sums of money are bud-
geted for various schemes and they
are kept unused and: unspent. It is
very deplorable. A lot of money
which is kept idle could be used for
some other productive schemes. For
cxample, take the case of the Educa-
tion Ministry. Every year large sums
of money are budgeted for education
of the handicapped, but they have
never been utilised fully. In the last
six years, in spite of the army of advi-
sers, it is unfortunate that very slow
progresg has been made in this direc-
tion of education, care and rehabilita-
tion of the handicapped people. I
would like to know whether the hon.
Minister has cver thought of this dead
weight on the society and the ccono-
my. No census hag cver been (aken.
According to a sample survey the ap-
proximate number of handicapped
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people is 1§ crores. These people, as
long as they are not educated and re-
habilitated, will remain unproductive
and they will always remain a sort of
burden on the society. They will re-
main a liability on the society. But
the moment they are educated and
they are rehabilitated, these people
will become an asset to the society. I
would, therefore, Tequest the hon.
Finance Minister to persuade the Edu-
cation Ministry to accelerate the pace
of progress of education of the handi-

capped.

Lack of co-ordination is a disease
which is not plaguing only the States
but also the Central Government, and
steps should be taken to have better
co-ordination between the various
Ministries. In case proper co-ordina-
tion is brought about, I am sure many
departments which are doing the same
type of work will have to be amalga-
mated. Take the case of camps. Vari-
ous ministries are giving huge grants
for organising training camps in res-
pect of panchayats, prohibition, family
planning, plan publicity and village
level work. Why should not some co-
ordination be brought about. If all
the training programmes could be co-
ordinated properly, I am sure, in half
of the money that is spent now a much
larger number of people could be
given thig training. The hon. Finance
Minister knows the standard of
honesty in our country. A number of
techniques are adopted by the big
business houses in order to evade tax-
es, ag is well known to all of us. One
prevalent method is to divide the busi-
ness assets of the company between
the members of the family, so much
so that even when the child is in his
mother’s arms he becomes a partner.
Some other pretexts are also used for
evading tax. Therefore, instead of
taxing the individual income if the en-
tire family income is taken into ac-
count for the purpose of calculating
income-tax, crores of rupees could be
realised from the big business houses
and a lot of money could be had for
defence purposes.
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Then, administrative delays should
be stopped. These delays are hamper-
ing our progress. Recently, the Home
Ministry has allotted a big sum to the
Bharat Sevak Samaj to start a train-
ing centre. You will be surprised to
know that the grant has been sanc-
tioned only very recently. How can
we spend all the money which was
meant to be spent over the course of
one year within one and a half
months? This type of delays must be
stopped.

It is unfortunate that many people
are sometimes quite fond of discussing
things about which they are quite
ignorant. The same js the case of
prohibition. People who have never
tried to study the problem of (otal
prohibition have given such fantastic
arguments to support their theory
why prohibition should be scrapped.
In my opinion, total prohibition is
very sound not only economically and
socially but ethically also. It is the
propaganda engineered, supported and
financed b the liquor industry that
bottleggimg has increased because of
the introduction of prohibition and.
therefore, there is loss of revenue to
the State. According to one of the
most eminent economists of India, Dr,
V. K. R. V. Rao, those who say that
there is loss of revenue because of
prohibition do not know the ABCD of
economics, I entirely agree with him.
It is obvious that while Rs. 10 crores
or 15 crores arc realised in the form
of revenue from liquor, atleast Rs. 60
crores go out of the pocket of the
poor people whose per capita income
is not more than Rs. 245. In addition
to that, there would be more accidents,
more crimes, more deformed babies,
murders and diseases. If our State is
a welfare State, we must keep all
these factors in mind when we talk
about prohibition. I would request the
hon, Finance Minister to impress it on
the Home Ministry that they should
{ake proper care to implement the re-
commendations of the Prohibition
Council. They must also see that edu-
cational propaganda is started simul-
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taneously and vigorously in all the
States.

I was surprised by the remark which
has been made by one hon. Member
of the opposition regarding the com-
munity development programme. It is
only the arm chair politicians and feu-
dalists who are frightened by the
socio-economic awakening and en-
lightment which is being created by
the community development activities
in the villages, it is only such people
who c¢°n s2y that the money spent on
this Ministry is going to the gutter. I
support the good work which is being
done by the Community Development
Ministry in the villages to create a
new revolution in the villages.

1 need not emphasizc the impor.ance
of externa)l publicity, specially in
these days of national emergency. So
many hon, Members have very rightly
pointed out that our external publicity
is very weak to counteract the strong
false propaganda that our enemies are
making. Considering the type of
information officers that external pub-
city unit has got, I should say that its
publicity is mot so bad as it ought to
be. Many of these officers who have
been absorbed in external publicity
are thcse who have been turned out by
the Information Ministry because they
could not face the UPSC, So, you can-
not pluck sweet mangoes by sowing
Karela or bittergourd. 1 would like
to draw attention to the great short-
coming of exteral publicity even at
this late stage. I feel that something
should be done immediately to over-
hau] the department from top to bot-
tom. If necessary, the external pub-
licity unit may be amalgamated with
the internal publicity unit because it
is a fact that the internal publicity unit
has got better qualified people. Those
people could be posted in the exter-
nal publicity unit if both are amalga-
mated.

Many people are really sore the way
the selection of news readers is made
by the Information and Broadcasting
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Ministry. In spite of the fact that this
post is very highly paid the listeners
are forced to hear some horrible
voices. It is a very common saying
that the only important qualification
for this job is that one should be either
the wife, daughter, sister, son or
nephew of some high officials. This
state of affairs should be corrected.

Lastly, coming to kerosene oil, I
would like to add my feeble voice. It
is not proper to tax kerosene oil which
is used by the villagers for removing
darkness. In spite of taxing kero-
sene oil, it is used wastefully in the
urban arcas. That can be stopped by
stopping the production of kerosene
stoves and ovens which are growing
very fast. Instead of kerosene choolas,
cheap gas should be provided as al-
ternative fuel in the urban areas. In
that case, it will not involve any fore-
ign exchange and it will also save the
poor villagers from this new tax on
kerosene oil. So, I would request the
hon. Minister to bring in an amend-
meont to the Finance Bill in orde:
withdraw the tax on kerosene oil,

Shri J. B. S. Bist (Almora): Mr.
Deputy-Speaker, it would be trite
for me to say that this budget im-
poses a heavy burden on the people.
It would be absurd to deny that a
heavy burden was not expected. For
the last fifteen years this country and
the people had a fairly easy ufe. There
was no open clash with the neighbours
of the magnitude we have had to face
last year. In world affairs India’s
prestige stood high. All this created
a feeling of complecency amongst the
people and the Government. The
Chinese invasion opened our eyes to
the facts our present day life. I
look at this heavy taxation as gn an=-
wer to the Chinese as a nation’s re-
solve to defend itself with blood, sweat
and tears. This is only the first dose.
We may have to prepare ourselves for
greater sacrifices if we are to be suc-
cessful,

Although on grounds of necessity
there can be no objection to Govern-
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ment measures o raise more revenues,
I do certainly fee] that the biggest im-
pact of the new taxation proposals will
be felt by fixed income groups. It is
the salaried employees who will have
to go through the wringer. Since
their tax deductions are at the source,
their share of the burden can be rea-
lised without difficulty. It is the other
classes, particularly those engaged in
trade and business from whom realisa-
tion of taxes present difficulties, and
they are aware of all the tricks of dup-
ing the tax authorities. There is no
denying the fact that tax evasion on a
wide scale is prevalent and rampant in
the country. It is doubtful if the
Government will be in a position to
realise from these classes the taxes
which are due from them.

There is also a murmuring among
the people that the new incidence of
taxes on the rich is not so high as it is
in the case of the people of the poorer
and low-income groups. An all-round
increase in indirect taxation will cer-
tainly impose a great strain on the
poorer and the middle classes. The
people are in a mood, however, to bear
this burden with the assurance that
the monies that they are asked to part
with are properly utilised.

If along with these new taxation
proposals the hon. Finance Minister
had come forward with proposals
effecting drastic economies in admin-
istration, there would have been a
greater appreciation of the Budget.
There is hardly any head of expendi-
ture where there has been any reduc-
tion. The expenditure on administra-
tive services has risen frem Rs. 5,919
lakhs in 1961-62 to Rs. 8,828 lakhs in
1963-64. There is hardly any govem-
mental activity where austerity is
being practised. If you talk or listen to
the people in buses, trains or else
where, you will find that the general
trend of the conversation is somewhat
like this: The officers and the Min-
isters are having good times at the
expense of public money.
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It is no use talking of austerity,
tightening of belts and sacrifices to
the people without giving them visible
evidence that the Government js prac-
tising austerity. ] am reminded of a
famous Churchillian phrase of wartime
vintage that we should not only dress
shabbily but feel proud about it. How
many of our top people in this country
have those sentiments? Have we cut
down ostentation from our official
life? Those of us who visited New
Delhi during the last war found a dif-
ferent atmosphere. It had an atmos-
phere of preparedness. There wasg an
air of purpose among the officials. Do
we find a similar attitude and atmos-
phere today? Except for the short
period when the Chinese hordes were
advancing into the country when one
found an atmosphere of grim deter-
mination, we and the Government seem
to be gradually reverting to a take-it-
easy attitude.

As for the people, the people are
prepared to sacrifice, but the people
will not forgive waste, lethargy, ineffi-
ciency and hesitancy. While I am on
the subject, I would like to remind the
House of a speech made recently in
the UP Assembly by Shri Narendra
Singh Bist; therein he had complained
that in Uttarakhand, District Pithora-
garh, adjoining Indo-Tibetan border,
in spite of a large allocation little
work has been done. Shri Bist comes
from Pithoragarh and ought to kmow
what is happening. If such is the
condition in the border tract and for
which large sums are and have been
provided by the Centre, one can only
imagine what may be happening clse-
where. From our persona] experience
we find that the further away you are
from the seat of authority the more
you are forgotten,

Pithoragarh is also a part of my
constituency. Since this is a period
when such discussions, I believe. will
not result in healthy results, I think,
I wlil only say that the Public Works
Department needs pulling up. Shri
Jain, President of our UP Congress
has bean in those areag and he passed
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(Shri J. B, S. Bist)
at least on the roads. He has a good

idea as to what is happening there, at
least about the PWD.

Again, ] find it difficult and have to
curb myself in making this statement,
but recently when the military went
there, they did not have a very fine
time. They were in a hurry and were
being shifted from one place to an-
other where means of transport were
very hard to get. I am sure, under
that head Government must have
spent an enormous amount. Had the
Public Works Department done its
duty and had the development work
gone according to schedule, except
being only on paper, such difficulties
would have been avoided. I need say
no further.

The formation of Uttarakhand has
created some difficulties and my sug-
gestion is that Almora District which
adjoins Pithoragarh District be also
included in Uttarakhand, Pithorogarh
District at first formed only a tehsil
of Almora District.

Referring to China, much has been
said about it, but the recent develop-
ments, China’s attitude towards the
Colombo proposals, its recent relations
with Pakistan and its negotiations
indicate clearly that China can have
no friendly feelings for India, I was
one of those who believed because of
many statements made here that
China was actually friendly but I
personally could never reconcile my-
self with the idea that China was really
friendly to India. At last things have
shown/ that my views were right. I
have been across the Tibet border. I
have seen the Chinese. I alwayg felt
that there would be trouble between
India and China. In 1958 or 1859 I
had pointed out in this very House
that across the Almora border—at
that time Uttarakhand being non
existant—beyond Garbyang already
roads had come up, and even arrange-
ments for jet planes were being made
by the Chinese and that we should not
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me complacent. There is a lull at
present, but who knows this may be a
lull before a gtorm.

1 agree with the hon. Prime Minis-
ter when he says that we should not
be complacent. We should not
slacken our efforts in any direction.
Defence, of course, we have to push
up, but we have to push up in other
directions also and special care has to
be given to the border areas.
One of my friends remarked-—and
his remark is correct—about the war
being fought in the flelds of India.
But this border area is the gateway
to India and it is in the interest of
the whole nation to see that that area
is well looked after by Government.

14 hrs.

I may submit that in the areas of
Bhote and Darma in Pithoragarh
district in  Uttarakhand division,
people who traded with Tibet, espe-
cially the Bhotias, have now lost their
trading with Tibet. They have lost
their main source of livelihood. They
should be looked after. The Govern-
ment should attempt to provide them
with an alternative sotirce of liveli-
hood.

In conclusion, I may state, I do
understand the difficulty of the
Finance Minister. I would not be
very happy in his shoes at present.
What I have suggested is that he
may examine the things and be able
to make a greater saving and, if pos-
sible, those hard cases of taxation
which have been brought before the
House may be reconsidered by him.

oY w¥ : IV AR, IF =
w7t &t A Ao g A ggi
aqz §u forar a1 g ofge fear a1 s
I I A 0%, Yo FT To &7
WX e &7 femg fear & 1 SRR
g2 21 § frag oF somgd v A
a8 @ v g A | fog g & @ A/
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AT &, AFaT & arg "rdY &, ga< afaqi
# ag At § I AW Y FA A AW
o7 TE § qrTeq S & fAY | qa T
¥ F|r arr a1 gar faw w4 S v
R 7 7 I fehy &1 gaw gan
AT B | ATFAT T ATHAT g1 7471 §) 7
ot e gan @ f 99 ava gurdy v
gt € | qF aw F oA o 7T 97,
faaq ot 467 Y 9& g, IJAA W
a3 g F1fgq | § awmar g fx awAg
fas wft Y 7 feweg & 97 1 o0
FUT Y FIL AW E IT F1 23 F fow
FA Y AN | ¥ET I F A
A9 73 @A &Y 9@ ¢ 5 fewea ¥
arq arq feqwadqs §1 9 e Tar
T %1 feqea fedwedz ase g1 A
2 1 wfeg fedwade =t fedvmm &
g qIq gAY AAY A FF FAT Q@
g AR weq & fr g &0 991 T1fed 4
feg=a & fafreet Y 23 & fF da1
arfed | Q&Y ara § faw oA #r ag
Fideq g1 omar & fr 3w & Gar1 9 |
zafad faw g4 St 7 97 a<w 2|
TJRFE AR FASRIZT A1 e
FT FI IFFH W T Tl FRi |
FAT AT | I F FYA FFEIA qAT
gl qAET § | 39 qwe ¥ o7 frdr
a w1 g fv ug fewew awe &, fedr
T @1 ug fafaw aae &, fawdr ¥ war
g, WA AT TAE &, AT AT ¥ FT
%g deA7Y a9 § | A0FT & Tgar fF
There is a method in madness. When

there is method jn madness, it is an
intellectual budget.

Mt M ¥ fF ogr fawed awe
2, g grar fed, T 1541 F FaT
farety o@ & far & gank faw w4t
a war1 f& g4 awa feden &1 ag @1 gmr
9w ¥ 1 g i fort F wr wwreor
H FRTGAT 1| O STIAT FT ATHAT
go1 a9 27 A (¥ T@AL H A faar
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AT gur o7 3 G & fF oA
B g gH W P A AFBET FET
=fgd | 39 ¥ IRY 27 qq7 §, S
W dae 2

fe ama & ama 2w &1 AT
wrfgd £ Sy FT WT AT T2 § IAFT
IO g § fF 9o gaar frex 7ai-
W 1 @ w9 51 T, 99 ¥ 98 W
Tadqm e gys@aN g I mafay
T o faw FF X § | | g
ST 7 T FPT FT {8 FL Fo F fRaT,
sRe@zgdMataR g 1@+ @7
¥ #3771 73 & 7 forg s #1 Are-
fear AT el fF frgar T qaen
93 9] OT § SRf 9 W qrE
faa wr S gz A fEar @ | W
UCESIEACT A

& faa 947 St & Fgar amgar g
fEmaaed aEI cFr AT L |
=T F1 @ar fed f Fvgfee @
FFZYE 1 F AF AT AT TRy &
o7 TR 7T w2 § | agi R Fgfaee
it Tadt F Y gErve gs@ § 9%
Fed g fF Tha A I €. AT W=y
& f i frefaedi & SR fora 9 ) 3
1 gg wuaar gl & @ 359 79
a1 vQat ) I AT § I9 F
stz FAAT qEd § AR WET v
qEATH F[ A1gA & | FEqfaee argaw
wr o 3E g 99 Y gft F & fod
q ST 3T a7 BT BT ISAT | gaferg
TH T OIF I F G85Q@ § 5 A
TTHA TAT o411 AT G qF &0 07
T & foe & T AT AT FY QY )
faar §ft off %1 339 A AR WA
fevdam & & A7 =fed

g9 7 A1 § 5 ggr O qRq qrg
1 % AT ITT AT A g1 5 qrgw
MEA & FCY gy 1 IR gEw
& %T FAY Y vt § A whST v aF o
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EIEE]

T FW ) O ], FAEHT I avwd
T 7 AT & WX gATHAT FA
& ST & @Y aegEl FY FrA g
WA AT TS A F qrq A A
T g fF 39 &7 9T Wl § year
@ it # S ongyE] @ § .
FEA FTW &, 3T F FT AT I F
YT GEATE | ST JaATqy & i
ITZE ATET 98 T[T g | 99 & fad qrars
IBE AT § 5 FoxeFrLl w1 Fw F1wa
fradt & 1 39 fod w9 & T g d
o TF Y9 & darer § fow & g evEd
M, AT FFACHAE FF FOT | 9T LI
¥ o9 F §wa wa IedT & fF 3w
¥ WIEE aET S, wgmE &g,
T FTAC 9T ITT TGN AR GG
sfor #w @ i 0 3w
# IE W FT W FAT IR |
& gftzior § oy qur a9 qeied
N f@Egs #2 | A9 Y AT FET @
TfEd 1 agr I FE FALT FT qEAT A3
£ 1 7T AT g9 A 39 AW Y fevRew
w3 ¥ fod fager &, g0 fowem & fod
dae & 1 A oA oft SR nfed
S 39 & fau dare §, Afww araw
®1 gd AT Tfgd | F a7 daT gar
& 519 #1 g7 F9 FT a9 § | 9gF 9
&9 Y gb agi FH w0 A0fEA, I
47 gaa §

o Ay & 2T § IT T FaT N
Tgt FTH 941 g€ & | OF @Y Feqeadr
e = w7 @ qox N6y &9 |
A 9 fa T F agT IEA 1 FH-
wady fa e & anX & Ay og FgATR
f& o ¥ F9Ed F I W Eg
JATAT § SE@ F HATER IT A7 A d<
QY EAf 39 &1 Yo Afwa Iy a=ww
STfed | X g QAT AGF FI v W
FIgF A W Iww Y o
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“It will be realised as if it is
a land revenue.”

g I F &7, I F &, I T TN
# Ao 7 F ¥ Faars fFar
I I | @ gr ¥ § ag gEa
A 9rgar § fF 3w 9oy @il fr afe
g sFmias e g, faw &
AT Jared Ag) wmar g R fear
FT AT F1 TF, q1 IT T FEAAGL
femfore @ 7 amp Y | X T8 FT
fear stma @ ag fas TR awARE
A I | AR TG HAATHAAF
ifesT ag Taz s § S i o
¥ T &1 39 fo¥ S99 FIqeaLy
femfaea e & avp i =vfgd
g Feeady feurforgg e & oy sy
&aT 9T FIAT & 99 F fad IY dw
LY FT Wrigee A7 g J1fgy 1 ag
far T TFRE F) TG I SEHLAT
T =rfed 1+ 7 Aifed Gt & e
feqifore & @YX g@R T wret #Y 98
TG AT ATRAT & qV AT Al
F Q¥ ag W TiTwlaw TATATAAT
AT =g | AT AW T a9 ¥ w74
@ A9 FY g8 Foeaq fevifae =
FTHAT GITY, AZT A1 SAAT FT AT &
FGHIC F T H ¢

“They are born in debts, they
live in debts and they die in debts.”

ag grefea # & Sza dar & 1 A7 AWy
afﬂim-ﬁérm 00 o FA AT
2 @ 3q Y A § 37 a7 QY &Y qyar
TEF F1 ] AT &, FTAPIC T
0 qfEe iR R & § @ S
1 O g § 9g Faear Afaw @w
¥ fod qar w7t ¥ I | W9 F T W
frare & wfEd o

§O0 W 7T ag § F6 o g
g'?!’ﬁ Jr &, F¥ fF 3000 o
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Y,000 §o TF F FW §, ST I W
ANFEE AT § I AT
F frAR F@T gy 1 D
fenfaes e&wm gv &l & fod adi
T =g FifF T9 § Iar § FTHr
AT g !

A FT /T FT A FrIAT ALY
fr oa oY gUX Ariezw v s S
WRE 99 F ant § A F = fed
fir 77 § TIEHE AW AT AL | WL
oy gu Sifee da oy & o fefa-
Jrea ¥ T foad, smar F97 § a8
|7 M o9 SqrET AN FHT AGL AT
AN Ffaee 7 AW | Ffeew sarar
T gy ¥ $TEEN A @Ar | WIS 9
F FTHY fgems S9N F "raTS 3T § |
frey  FgT @ ¢

“I$ is a death nell to industries.”

qg ¥ AT IF QR I FY A9 I9 F
TEY ATE IST @ R | 3 & f
AT F1 feehiae W FET 1l |
ag Y T KT @ ATE §, GASH v
HTAT AT &, 99 § ST q€ &S I9 T ANY
g Icfefaea Mg &, mr o &
FAT Eqq gy | ATHA A G A
gaqi a1 g9 W@ Ay ;W
gt See dw €, o 9 TeR ™ &
3 X Ay YR Wifem 2w
T T afgd 1 Y guAr e
& 9 9T SEA 1w 09 qar @y
G A ATRFL FH g0 | ATRFT
TE e A Ffaeer g 97 I |
g2 A ATHRFL TN @ aHN |
ATHFIT T AT FT aRh o7 F g
¥ dfrea § 1 39 Ay § wrgan g
qgTE 7 9 AIT AT qT Ffrew Ad
R ESEAS a3 T AT FY J[GAT IFEY |
M FEaEHe A AF1EIT 37 A M
S # @ FOATT BIAIAT THE TGS

FET Q)
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f6T M9 #37 & g9 qar Fgr &
wrd | & wgan g fF Fgfaee et
o FUg I F A G F9E G IR
& IR ATF avre B qG A= FA &,
afFr o § IFE ‘T AR TE
AT § | S I Fr g TG g oA
FEAT AR § | Ffaee Tl 7 7w
2 fF grhw 9 Y axg age Ffad |
¥ AT FET 3T av AIGHT FTH
dar fas JHAT )

Shri Harl Vishnu Kamath: Sleepy
days, as I said yesterday.

Shri Bade: He is always attentive.

Shri Morarjl Desai: Wait for my
reply.

Shri Bade: He is ‘like justice
Mahmud. He said, I can say even
the last word you have utered, even
though he closed his eyes on the
Bench.

oET @T TIX ar For example, a
sum of Rs, 587.81 lakhs has been.
shown as other expenditure.

whiafrgg e ara §
wgar g 5 9@ FOS AT AR I9
FFATE | FOT AT @Y AR S T3
& &3 F @eH T J1 ATH A FAE
T gFar 2 1 g fawmr @ e & oW
T FY a3g @i @ ) faeey
F 78 facar ST w9 @ S W
0 H AT 2 § 1 ¥ A hE FiuE F 9y
o9 AT W@ § O B asq gU eNE X
qTq A9 ¥ G TEAOT & | WL ;9 FT
il A @ 7T X A 9 B qga a9
g Rt &

R AT FANT 9T EF qOTAT
21 8 9T A F Frwr w9t @ oW A
¥ qiq e ¥, qgrEr dq ¥, wrfeamEr
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[+ a2]
Gt T T g | W A T A
% I 9T 9 797 GGT @ 7 A
R A F R

T @ ¥ WY A A FT Y 9
TMGT  I@ G W WA g R

AT A ST QT A 9T FT ST
%Y oY S §F A7 A § I«
q€ ATHEM |

TIT A T T AT FT AT |
AY " Y J|AT Afgw fF A e 9@
A9 A wrgegwar at 9 § 97
FT T TN AL, W AT T DA
F AAET A ST w0 fF ogw oAy
[ G § S FT THEET FO F fog
Afee faeelt &Y <1 § 0 fgar w7 F
Tifgd 1 faget % SEd B i
a1 w39 o7 g fF | ow faw
FAATT qEAT 97 | ) "R AFR
3 €A w1 afer 2 w1 faar wifE
" afeErC Y gt O safae i o gAY
H g 1 SYRT ¥ SYIRT FIH HAT
arfge 1 &fww el § A afFars, s,
|raT Y ofr Ffgat ot 1w of
T A FT G @A AR AT F
AR TH IAER TG A FAAT Y
fazame g1 T fF qE THT &
TR ST ¥ faadt awa @ w0
AT G )

w9 g ar #g fear fF ogw oA
TS A A Ao g Y
& FIATT 0T &Y faeelt ¥ cFewnt 9T a1
F 1 3@ FEA A FE GHQ w9 -
Srfegt &t Aifeq 3 fagr mar @, ag @
ot 91 fF I ¥ oo Rl ¥ fay,
fa¥ fog wasr qfeF q w2 A
qraegEwaT €Y, 2 FATT SR A TR
Y, 9 A sl @Y o Qo GG |
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Y 77 ST 3 g § | 5
AR "9 & A QW G
qaarH ® i FG @ I A
fomarg &21 Y o 1 AR A Y
o9 #r FEEEd 3 S @ g |
SR S & FAfET W AT 9T F
T & T A GG F G Q@Y Iwar
oY Y g Ioie faaed a9 § g
&Y g A § F g ag a9
ot asre ¥ aq« IT | W AET &
f& g W A & AawEEdr F A
fermtor & w1 g% 1 T8} & g aF &'
FH TEX FAW O AR W WA &
Tl ¥ AT FY @2 £ | gaf|e A}
fraee & fa oy o Y Fvaera fearfae
G 2 R wAgEmiaE
fifeera qx A 7 faam 91 | HR W
WY AT FEAT G0 AT d1 F TR
Ta ara ¥ ST Fad F @y wUE
AR TR HAGA 9T FT AT
2, TR T OT FT AT AN
TR I Frqeerd femfae aremr
AR #T § | FEFT T THE 97T |

o9 3 Fg1 ¢ f fow # 77 Wy
UF TQET AN Iq 9T HOH qg &
ary g el | ¥few & wgw g fF
Y w Oof flY A geir wifE
fogar ot & gfesr gt ag
T " gifee A ¥ wwnia
o7 Jmen | fored ara AT %9 W orw
yfa & 99 =+t 9 & AN A Y
afgd |

T & g ¥ fAaew § fF o
oY 9 T { g AT qTE 9%
1Y T AR NG H g § ;W
o T TP I Aqrfgw |

¥ 7g W fAaza g fw o gemt
Y & ol g g §W gy & 9 W
g Wifeew £ T o |
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T A Y FA FY Ao 3 ¢ I9F
WO AR JIOT F T FdY W/ R
M MR RE 1 waq
dfreq wrATT A @ 9FU oW
aF T AT FT T [T MW

¥ g #<ar g 5 o fawad
FY M F 7 gIHTC FT oq &AT R
I X faaue farar A w1 fedew
e faged w9 @ s |ll_

ot g% (WeAT) : SuTEAE AR,
# a9e T A ¥ AWYA FWE |
O R AW F g AT F g
Y T g9 ¥ TET qA9EqT § AW g
AN &F FO A FN AT WTARY
TR Y oo #Y T FAT wira
2 1 3@ W A T ¥ fAg gw A
A I T FIS §77 aF, IAEA AR
Afawar # L FEE@EAT & 1 Far
a1 g8 F ¥ fAq & ag A d )

foaa &9 My W E ST A X
Q2w F A A, Y F dw W W
F AR ¥ AR g Aifhe # &9 F ar
§ T FY Y G | 7R SR F qva
# g9 7€ v & FF § AT A iR
T B IO HTAEY HI ToWd HY
FA ¥ fau wfaw 9 AW o AT
TH 9 FTHY 79 TN | T EFG O
T & W g AT T S M
@ & 1 W A FTOT AT F awr
TEART T AT | AFFA T W AN
HIA AT GA F AT F AT FY AQ
afcfeafa awmmd @ ag fadw v
& I | & WO & WY 99T 91
AT 9T ¥ avqd %< 97 § W%
I FY ¥ ¥ wTrE & graew A W IR
FTCT qY Ty Y F QI H qAmEr
A& ¥ Ay fr g ggr E A
wife Al aar ¥ €@ A w TW
foar 1 & ar W A AT F A A
2970(A1)L.SD.—8.
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T s, IfF A @ F AW A
¥ 3G A XX F a7 wgr 5 AN
&FW AT 9TH gW IEE) iR A%
wawa I | & avgar § i wer wAE
FEe Y S IFT wqY A Y Ferar
T qaEC |
# &t ¥ fqQW & graew A

g A FgAr A feg AR Fame A
& 9T A w9 W § AN aga gy
Y & o ggr fadw g &, Ffew
TR & #Y FAT W T AT A
AR & 39 7 I arat F graew
oo fa 929 & Y @A gar
g1

SAETH  FT ATHR AIGT T I
wregafa & wrwer F oft § | e @aard
F YT FT AILT FT § A qTERdy
T IBET T T | Y FTAX @A
g afer & @ #gm fF aueady
1 Afs B AR wfes gt ¥ a7
FETET I ET F X F famme 4 &
ag ¥ FFmW

wegr aF FFrAar Afay ¥ ava
# afi #g qFar & agt gw Froaad
afee 7 Fr e 1 Y @ ) W R
avafafes dg7 wiw a7 ghar
¥ 2 ¥ FTAH FTAT Y, W gH @crard
¥ WTAT ®Y TILA FTAT § W 7T R
FRAFTG B & oA R 9T e
X & forg are w767 § )Y 98 AEIAQy
g Y = aga s T T g
g A7 g9 ¥ 70 Fwar v wfafafuer
& e Y gfean & & faagw Q@
HAFTT ¥ Tg FEAT A€ § 6 AR
faar wft 7@ A wfqard = Aot
T % Ifaa W w=hy ara AT §

R o &1 oy aof ot gt At g &
afier gurt ey st agiw 7 @Y &
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[ 93%]
I OF FEA e f@@r § Iaw
U FTEHT FT ST AT g0 |
AT 5R waT ag AT S Freawrd
& fag aga & afreres fag g €

Froaady afa Y a1 & qaerar
NTEAT§ | A A9 I q7 F o &
© ATE {YAT WY F "W L€ AT@ FT
AT A AT | R IIT & TR Y
ot 9T g7 FT §F Al HEEEQ
AT F1 & AT FT HTHT qIG & ATE
gt 2 ok gUw ¥ F w1 &Y a4
QY & 1 T g § Fowwd Ay
g 3 9@ T QAT A wiFA ara
w2 & 1 I9 T ¥ 99 3 919 ¥4 Ay
wEEd Jfar grar § @ i o
A I FT G &Y AT 1 ;T Y, L W)
%0, R0 TAY FY THTET ¥Y F faw N
TRAHTA Y gIAr AT FET qIAT
@ 3 3% A FH 73 1 F @7 A
qiEt 9T @2 X WS QA TEF )
W Y gOT 7 ¥ A7 I §Ar A+
AT 97 9g T Y AT AT 39 ag
QT IF 9T A | FTE F A aX
@ wffEd T9q &9 ¥ g @
IR A WD W Fe STy o
WA I AL 1 WaQ Y aiT
| F AT T F1E FFA Qo T FY
IHT 3 7 & @) 99 & qI9 Y 'Y
2 F AT HT M Y T TR
oFE qi & faT o Iy fawwa o
ot & W 3 g7 T 93 § a7
IG F AL S I 1 W AR A

gfed a=a & gra fFael F

At F AR w9gT g IR
Wk ag I et A R aglt
oY Sreft 1 mfe g FE &
o W g | ffraa e & TR
BT Iy mfes feafa  agae v

TR R | FTEY e F T AT
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& o1 o mfeaey o< g

&1 & sfafafaa a<ar g ag @
TG & A0T AR =T AR ) 3
Wi T T F 1T FTHT KX
IT F qIF Y A AT R T8 I
TR FW N AW A g

ATAFET FY T qF AT FA AT
AT & § IaF" O qwAF § AT A
S fF 3% w7 W fawqa w9 & A
AT & g A o o 1 Ay # g
A FY qan awg i foaw anfy &
& e § g s snfa & 1 &w s Yo
AT AT WX 27 F | T F AFW
W T GUR TG AT B IIAN A
qd § a8 & FAaray wgAr g | @9 A
g7 a1 e & qay g ) AT el
g AT T F g ) gwT 39 B
ERT @ [T FT g q A XA
& GO G | gATEy Aoy g AT A0 &
wf=w 5711 gR | w7 g o o
¥ AFT AT aF, W & O A
wq A § a0 e # AT S0
g T &1 wfiwamy gardr anfa # @t
¢\ g o wrer ¥ fira oty afeamy
T H A Y o foy 2, 99 ¥ 7@ TR
¥ fawg gow TrzA ¥ ware FT @ E
T & g5 arefy gifadt AR geTHTE &
R ¥ fam Yo @t ¥ wuw WIS ¥
&Nl F qEAT @7 § AR AR TG FEA
gueigmd fF rRgg A A A A A
F Qo AT@ AT AW § I FT
frar a2 F¢ faar & 1 9 wrg ag S
g 5 T ey & @ %% AT @
AT F7 AT YT ¥ A A AT WA
T MAMAR TN F qE dv
g femr g 1 wavn & fow W F
P & T T AW ey A § IR
¥ ok @ fawda fom i ae A
wra frar B fear &, 9w G Y IR
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QAT § A6 WL AT T | TF aXH
A I W F h I wATy faErd
[, TAFSR AR, A6 FIT AT AT
Pt srafs gt aw S/ oA & Ay
AT & W &2 §9 a9E, free aa
T AT FAT | OF SREAT T aTqra
I @Y F AR | T & S &
AT ST ATIHT YT IGA ®Y FAeT L L

Q% W e FT I oty
g ?

ot Ig% : @i afewar 1 ogE
e 1ag@ T ¥ IT AT NN AN
ST AT I TAT A Ay qer ¥ ¥}
wfe T F qeg fow W) ane T8y
&1 T AR AAT F O F GO BF
BT & | 1 T8 BH H9ET 4 AR
Al AR TG T Y G| F @A FY
faerm  mTsr & geet g€ afdfeafa ¥
@ 7g AR A q'd g I & fF g
AT TS FT IO & F AW HTF
HT AW GRFTL Y G qAqEGr B A
w1 fa T 773 §, s qfe wxoaa Ay
mmgﬁﬁ—ﬁ@-uﬁwﬂaﬂwﬂu
IFI AHA GTAT FILT AT T § Ty
arsa ur % fv ag feamaw e A
A H¢ A@IAT FF A A 9w 5l
WX STF W ATATHY IT STHAOHTT AL
FT MY AW Y R WA & fAv g3
#FeT § a9 TR $g WIS waeEear #
difa &1 fa0 #3a & 71 9w agi A
JAGT BT AT H AT ARy & WK
ST E fF e I T ® I R ™
g ¥ amfafes dzA ww dEE
& TET FUIW FAi g, FIIAFTA BY
anas 3fte & agae wi w@aeEr
T § T a8 TAT FT AIRT IT §
aaa“rg’fwn‘ran‘lﬁ:aaﬂm%
!ilwaﬂ'ﬁaﬂ%ﬁﬂﬂ' AT Gerarst
Y TTH SAIST &1 ALY 2 91 § | FAA
wgfdy daemie ar 3y feaddie @
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FrawTd @ feafa #t T guT Ty
& 1 e gf wwrst &, snfear TF &
ko qATS & A FTEETT & 39 ¥ AR
[T F L a7 FHAT A | 7 Frav
g 2 fF qua N arr ST ST
Gfrars) Y g oy A @A F1 AF-
g AT § | Taq N ATl wY AT
fap S 19 S AT TR AT AL AT
37 F) foray grfa QT ¥ 1 e g
Aafad) ¥ 9 TUT F A A6 FIS
wE aY 3w T o<y afg T M AR
I 19T & gx frg atg & oo AR
TS FT INT FT TFT § 7 TqT B
T WL ZEIR JmaErtaat § & @t
2 7 g9 39 T AT 44T FAT FT AT
T HT FAT FL THA § AR HT gIA
& qFEAT FI IS § 7

TF qTh A g AW TR Ay
AT FT TFT FLHTL &7 faQq F §
TG AR EA AE TFR F1 9 g
farfaarsa Faa & fn gt A7 graT gaL
g WY § | S ag 9 FRET g2 9%
@ 3 Y o g fR e &
g wt foeer gaeny anfew o
sat 78 gl & | wfew ag Fe fa
IR "gi g & ag o wdy adigrm
Foqy qgrEl  FHe FIgdi W
geadax # wwa g 5 s
graa & fafesq &7 & g g g
# g g TAH 9T | WMAX
Y afer foger wog @@ & &
gAH o1 T E AR § %y g §
fF Mo IRIFAT TEA F [ATEA
qEIX 1 AN g FAA F FAT
#33 § WS @ faEg & F0 g7
TF AT # w9 q8 o
fomd &1 99 g fwwr 3z @
TR Tt A FwE A FEAE
f& g i quEE FEad &)
W ae am s owe ¥ AT
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SNy g §3 fAdd § AR qER 9%
g IANE & TF T FATQ AW §A1qT
¥3 1 zafae mw @t amw iEt
-y @ fagt 7 ady afew
IR FIE E W | AA L 59
Fgfadt Tqemdz w1 frd)y o &
fasta Ty & a@ ¥ fv g
T 7R fagsr g W@y qwS
2, ag o wgrwAl, AEE D A
T[T AW F ATH { GO A AL
R A g feam  seTEd
sfas Dfoa Haar g 7w s
TJATHZ  F FTCOT ITH AT FY AT
FIAATIG & qg AIM AN, A
THRA dwAx 2 oAy FiE
gaaqie  fawm g faaar gIw
F7q AT 9rfgy Fg A2 @rar qw
I9§ JAN WA AT wEEwAT &Y,
AfFrdt MR 9 FF T IF
g & TEr g AT TR Wa
YT AT & AHAT IZAAT AT @R
gt qF WM FTAAIEHE &
TH FT @A AR ITH FAT AW
FIAT AMET IAFARF W AqA
waay  faenar wa 3aFy  femrgn
A FamA Ig gy IFdF ITF
ar ¥ fagza sem ) afer oo F
g Fgwm Wgw g fF gmR gy
qAT FT AT FF AFAT q3F I AT
ag FFIfTET ETTTHE F FiTT & I&H
TR

Faftel tqavdz Fatd 0w
T AF 2 3@ v @d fwar
oy arAr G4 e ASTAT &1 WW
ag QT F1 T AAAY E FWIF q®
aga ¥ w@A a@ @ Afky FIAd
Fgar AT fag qaw @1y A
g3 A ATX §, AVIAR] FG X MA
& e AT AN ANz TWT AMY
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g, W qF  wax fram A%
¥ far W@t sma g A 3I39F @
ERE H AHT AR A A Ad
At A axenFm fF A IR
T FPrE |

I AR, (A g FEU ®
f& 7z Feragd Afew A erd
FLE AT ALAIN FHFIT AR
faa gt wgRg N Arow F EAR
gz wfaw a3 wgm afgg | Ias
ToF FFIT 39 A AT =vfEy |
TR AW F FO aqq AR Jifw

- FAt A @I 29Ad fAw aww @

Tarar, fad #w @AY ¥ WA ¥
T, & Ay g AR IAH AWE
faardT  ®wR FW JIAET TET
A YT F SAAT FIAT FE@L N
AT OF A7 974 7 Sfw e )
Fg r¥rdal Ffaw wfwad <
2 A <7 FHTLO A YA TAF 97
FT w4 & fagg Ay fear «@r)
gafag aas 9v #X faegw Adf
qaar =fgq 1 Aww ad|i F fag
fFIM WEAWF AP A A Fmaq
faa gdr #Agem ) aaAar JEAT g
fF & Teggam AFNIF aw@qw &
w4 fo @@t FAW AT AAT
At YaFT T AT AR N ar
Ay FrAAx Fmo oA far freer
] T gy g N Ey fagdr w
s Fagy 107 fEaT @R w<
T L TFAT AqD WA AR I
FHIT &AM gL ¥ AW 9T 3w
T WA, AR B ET ¥ An
FA, FFAgld AT &W FAEg
FAHT g qAF B HGA
Ay At F g ¥ oo faw
i afam oY Wrew wfaar waw
@& aAAW & AT Fw oo
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7z wfrEt & dwwi oo oW
faoett AT ot F @R E WY
9! B AFT ©F A@AT 3T, JEF
FOO0 A TG F O EFy & fag
AR TATT AT G R | IqR
FT FATO ATF A @F forew & e =
mr 2 ) Afe # oy wEw fEE
FEm fF 98T aTOE) Y A w7
F wEvT § A fag Haer oAv
grefam WA & YW g ow
IR aifee aOF T A AHAFT
g & feaen A1 atew &
graw Tg a1 g A A Y SfE
o G gs ¥ e Afadew ®
gad 9 AR @A aw @R &
wY i1 gag = a9 YAFT WA
F 93 a9 qF IS (AW M 97
fafeet fod g3 & 3% mgrdw
aq o g g FAWT AE ¥
el A & owa owwm g oA @
i TR e 9w g, wehml
# faorelt F 9@ T99 vEq § A7 Ao
AN A E ) A A g A
Fot R Ao F@ it SR
N & AU wrawms quEy Sy
2 e AW F @R
W E e fr faoel & gt &1
NG T FAHT AT @AT Tg AN X
g9 ¥ faen faar mor wY I9ET IH
g ¥ gw fawet N o@F ¥so
Tod &< fagqr mav &1 wa qfF wew
wa T wEge #X A Wk
qEaE FA Y A I FE ¥
qran g i frget sl & WA
# I FAT %3 w@ AT faw
M | WX 3H JOF ¥ FT UF A
o swifrat  mifs ®y grefew
fafredy g Fg a@wr fagr s
g AE wEw g@H) fegemr
qrr qrEPrE F AW @A q9
aft wn feaarg of § 3 7 Ol

PHALGUNA 23, 1884 (SAKA) Budget—General 3734

Discussion

qT W IWaT qY I ardfEal &
qaEdY A § W Ag ATy gEEn
w1 AT IS o ) wwfwg &
o9F FET WA T wT TG
T AgaT g f& areatawmar a4
2 gefar fafred Sraw aa=
g wifgr w Srafes g@wf
2T g7 JEFT hEAT FVH AT F
gAY T TG | qqT AN F ST
¥ Gt g woaweHr gT gt A&
IO H SAGT &1 AieivF ZHET
T I FgAFE & (@0 g¥ gweTT
Fomr  geit g gw wlafafaa
& fau qfeFw a@ gE
T A F TEAGE A8 A FFR
o famr A N g@ Qe A
T ¢ HEE,  Weedr, &l
FT qGAT, TQEQA NqF F9 AT
fam oY ¥ AW § osuEr W
feai &, oo ¥ f5 v AwER,
g o qm WY, SH9T wE &
o 9 @A F AT AT 98-
gl §46, WerT FGr T AT
WQEH | W= gEE W
AAEH HET TRAFT QR AT R
W U o7 g a@R AR faw
N w FE-ader FTEwg o A
s At g fe o oser gfeees
u! ¥ TR § o#war faewe,
I gFT R AR faw WY
Agreg N gl F gAm &
fegw o fasss & @@ 3@ ®)
KT ZRIT |

ZAA[ g FT § AYAT WTHOT FHTT
FWT § |

Shri T, Abdul Wahid (Vellore): The
budget presented by the hon, the
Finance Minister is nothing but a
translation into action of the desire
and the resolve displayed by the
nation which in October-November
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last rose as one man to defend the
country and maintain its integrity.
The country demonstrated that it is
prepared to make all sacrifices and to
make any contribution that was neces-
sary to defend the country and to
maintain its integrity. The nation was
prepared to shoulder whatever burden
it would have to for defending
the country.

A nation which was prepared and
which can contribute Rs. 65 to Rs, 70
crores as voluntary contribution, I
cannot understand how it can.grudge
to pay just an extra tax of Rs. 235:90
crores in a year. And it is nothing
but silly and perverse thinking to say
that the nation is not prepared to
shoulder this responsibility which is
just about four times the money it is
paying by way of voluntary contri-
bution. I would have expected that
Members of the Opposition here in
this House and also those outside who
have opposed the budget proposals
would have really commended the
proposals of the budget to the nation,
and would have exhorted the nation
to accept the budget, because it was
necessary and the nation was prepared
to do 0. But it is really pitiable
that on the other hand instead of
exhorting them to accept it they are
benumbing their enthusiasm, their
fervour, their patriotic instinct to
help the country to defend itself.
1 can s»- that they are speaking
against the will of the nation, they
are trving to take away that en-
thusiasm, that patriotism, that fervour
which the nation has shown since
October-November last,

What is their alternative. They
want us to abandon our non-align-
ment policy and go on bended knees
to certain countries, we can say to our
friends, old friends, and say “Our
country is being attacked by our
enemines, we cannot defend it, we do
not have arms and ammunition, we
do not want to pay for them, you
better take charge of our defence, you
defend our country, we want to keep
the money for ourselves, you spend
for our defence”. Is that the way, is
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it becoming of a respectable people
to take up this attitude. What will
those other nations think? Maybe,
the other nations whom we rhay ask
may be prepared to help us, They
are prepared to help us even without
our asking. But what kind of atti-
tude is this and what kind of respect
will they have for us, for a nation
which does not want to spend, which
wants to keep all the money to itself
and which wants others to help it?

You are asking all those nations.
Specially, take, for example, the
United Kingdom, What did they do
during the last Great War. You
should see how they denied them-
selves of the sugar, how they denied
themselves of the eggs, how they
denied themselves of the meat, and
every essential thing that was needed.
They just went on the bare necessities
of life for the sake of defending their
country, not only to defend their
country but to defend the entire free-
dom world during the last World War,
And to such great nations as UK,
U.S.A., Canada and those people who
have offered help voluntarily, you go
and say, “We do not wunt to cpend
money, we want to keep all the
wealth to oursclves, you take charge
of our defence” Is that the way we
should go and tell them? Is it not rea-
ly shameful that we should say that?

I happened to be in October and
November last in Japan and US.A.
when this emergency was going on
here. It gave me a sense of pride and
great hope to see in the papers
in what appreviative terms they were
reporting about the voluntary efforts
and the voluntary contribution which
our nation, our people were putting
forth. It was reported in those papers
that the officers in Delhi were not able
to cope with the work of receiving
the contributions coming from the
people, They were full >f encomiums
and full of appreciative references to
the people’s efforts,

A nation will appreciate people who
try to help themselves and defend
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themselves, and then comes the ques-
tion of giving help. Of course they
are going to help us, they are going to
help us to the utmost. Our delegation
that is going is being headed by
one of the ablest men, Mr. T. T.
Krishnamachariar. I am sure they
are going to help us with all the arms
that we may not be able to procure
ourselves or get ourselves for defend-
ing our economy. But there is
no need for us to say, it is un-
becoming for us {o say that we do
not want to tax ourselves, that we
just want to be where we are, and ask
for help from them.

People say that we should abandon
our policy of non-alignment, Today
if we are being respected all over
Asia, all cver Africa, nay all over the
world, it is because we have kept up
our policy of non-alignment. This
policy of non-alignment has kept us
away from entanglement in the cold
war and <o many other difficulties.
Those difficultiecs have not arisen
because of our policy of non-align-
ment. Tt may be that in the beginning
some of the countries may have
resented our policy of non-alignment.
But today I know—I am constantly
on tour abroad and know—that our
policy of non-alignment is being ad-
mired by the very nations which were
opposed to it in those old days. They
want you to keep up the policy of
non-alignment, But it is to our dis-
grace that some of us want that we
should go on bended knees, that we
should give up all our independence
of thought and that we should become
the subordinates of somebody else.
That is what these pcople, who want
us to abandon the policy of non-
alignment really, what us to do,

While commending this budget to
the House and the nation I am not
forgetful of the effect that it will have
on the price line. Sure, as somebody
referred to this morning, sixty-flve
per cent of our people are earning
below Rs, 25, and any rise in prices
will have a serious effect on their
cost of living. Therefore we must do
something and we must try, at all
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costs, whatever it may be, to hold the
price line,

At this juncture it may not be ad-
viseable for us to have price control
What I think is most necessary is that
we should spread a network of con-
sumer co-operative societies all over
the country. But I think the present
machinery is not adequate, is not
sufficient to fulfil this function. 1 feel
that a gseparate department should be
constituted to see that consumer so-
cieties are set up in every nook and
corner of the urban and rural areas.
Every population of a hundred thou-
sand people should be given two offi-
cers who should be charged with the
responsibility of  establishing co-
operative societies one at least every
fortnight. Maybe, the question will
arise, “You are suggesting additional
expenditure”. What I say is that the
Government need not bear the ex-
penses. A service charge may be
charged to the socicties and the ex-
penses can be met by the co-operative
societies themselves.

Then there is the question of agri-
culture. Some of my friends have
been saying that the prices of agricul-
tural commodities should not be
brought down. But I hold a different
view. As one of our friends told us
just now, our people are so poor
that they just want rice and some
chillics or something like that. Rice
is most necessary and most important
for them. We should try to bring
down the cost of all our essential
commodities, like rice, vegetables, dal
and some of these things. For that I
do not want the agriculturists to
suffer. Their incomes should not be
touched, because then the incentive
will be gone. What I say is, there
also you must encourage co-operative
farming. We must modernise and
mechanise our farming. Modernisa-
tion and mechanisation cannot be
done by individuals with the present
state of our meagre, small holdings.
It should be done by co-operative
societies. This must also be taken up
as a kind of war effort or defence



3739 General
AL A

[Shri T. Abdul Wahid]

effort. We must encourage co-opera-
tive societies, modernise our agricul-
ture and also mechanise it

Regarding compulsory savings, I
would like to support the suggestion
of Shri U N. Dhebar that the limit
should be raised to Rs. 3,000, Also, in
the case of the agriculturists there
should be some small limit; it may be
Rs 25 or Rs. 30 or whatever the
Finance Minister thinks reasonable.
Below that, they should be exempted,
and only those paying above that
should be asked to contribute to com-
pulsory savings.

Then, there is the question of kero-
sene. ] do not agree that the consump-
tion of kerosene oil for lighting pur-
poses has increased, because we are
rapidly mechanising and electrifying
our villages. So, actually, kerosene
consumption for lighting purposes
must have gone down. But kerosene
is now being used by the middle and
lower middle classes for cooking pur-
poses, and, therefore, the demand for
kerosene has gone up. So, if this levy
on kerosene is imposed, then it will
definitely work hardship on those
lower income groups who use this for
cooking purposes. So, if you want to
give them relief, that is well and good,
but if you do not want to give any
relief, at least please supply them
with cheap coal which can be substi-
tuted in place of kerosene, If that is
done, I think that that would be
better because you can reduce your
imports of kerosene and thereby save
foreign exchange also,

Shrimati Yashoda Reddy (Kurnool):
What about kerosene for lighting pur-
poses?

Shri T, Abdul Wahid: But that is
only a small quantity.

As regards investment, people say
that the super-profits tax will act as a
disincentive for foreign investment.
That may be so; I do not know,
because I am not able to gauge it at
this time. But if that be so, possibly,
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t}'le Finance Minister may give some
kind of concession for foreign invest-
ments alone,

Some hon. Members both from my
side, unfortunately, and even from the
other side also have made very un-
charitable references to the members
of our services. I want to pay my
highest tribute to the members of the
services, They are the best intcllects
of the country. Fortunately or un-
fortunately for us, I must say, fortu-
nately for the Government of our
country and for the people of our
country, the best of the intellects of
our country are being drawn to the
services, whereas in other countries,
it is quite the reverse and the best
intellects go to the industries. But,
here it is quite different, and the best
intellects come to the services. But
what is the remuneration that you pay
them? The highest remuneration
may be just Rs. 3,000 or so, And who
are the people who are getting that
remuneration of Rs, 3,000 They may
be just a handful. And yet what are
the services which they render? And
what is the intellect that they have
got? If only those people had taken
to industry or business they would
have amassed milliong of rupees.
They would have displaced all these
indusrialists and they would have dis-
placed all those people who are not so
capable of handling the industries. If
those people had manned the indus-
{ries I think that they would have
amassed much more money than what
the present industrialists have done
and they would also have contributed
much more for the industrial develop-
ment of the ocountry. It is those
people who have been drawn to the
services in our country, I honestly
believe, I am not saying this be-
because 1 want to praise them, but
because I honestly believe, that the
members of our services are doing
great service to the country. They
are there in the services not merely
t0 earn some money, but to render
service to th e country, and with the
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same zeal and the same patriotism
which we the politicians claim that we
alone have got. They also have got
the same zeal and the same patriotism
to serve the country. Therefore, to
make such uncharitable remarks
about them wag rather unfortunate.
Such kinds of remarks will only dis-
suade them from being drawn to the
services and thcy may take to private
industries, I know, for instance, that
in my own State, certain sections of
the people were being discriminated
against in the services, And what
was the result? They went out of the
serviges. And they have taken to
industries, and today, most of the
engineering industries, electrical in-
dustries etc. are in their hands. That
is what is happening and that is what
will happen if such remarks are made
about our services; if we drive away
the best intellects from the services
by such remarks, they will go to the
industries, and they will take to busi-
ness, of course, that will also be a
welcome thing.

There have been some uncharitable
remarks about Ministers also. It was
rather unbecoming of us Members
who are the representatives of a big
nation in a big House like this to
make such petty remarks about elec-
tricity, furniture etc. After all, the
Ministers are also people who have
made sacrifices, and they have got
such huge responsibility on them, and
they should have some peace of mind.
Just a little while ago, one hon, Mem-
ber was pointing out that if only
separate meters were installed and the
consumption by the others were
separated, the real truth will come
out. After all, these are all small things.
We must concentrate on the big pro-
blems facing the country. But I find
that leaving those big problems
aside, we are just looking to the small
things, about this and that. I do not
think that our nation, and our people
are so ignorant or so blunt-headed as
to think that what we politicians are
saying is really going to have any
effect on them. They will think too
small of the politicians, and they will
think, ‘What? These people are talk-
ing only about small things, abeut
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the consumption of electricity and
water by Ministers etc. only.. 1
think that that is not good. I feel
that we must rise above these things.

M TWEEE wEE (FTEE )
I "RRE, faaan @y
FATAEY a9 TW e & A
Teqa frard, #law a7 a4 wwoaE
}, mEr U AW W o oaw=
F FE TOQT 97 #fgw w5 sy
TFA YFW UTAI 3| T 97 wa-
faggy & Ti7 Y w9 W@ & &
A faw wft S ¥ A wgEa g
a7 & =g g fFaafay @ a
9T AR W AW AV A ga
F oa@ a1 ag § ! v wafasy
AT FRIGATE A FT & GO &)
foe o & mafm\y 5 amax
TEETT qg T R, W Aw@ ®
FERR F AW 97 quAE a9
A AE § gl AT T Ay w9
FryEar faa s N3 o 3
3K 3% Sfama @ @ FU4 T
¥ wfmag s &3 & momm
FOURT FU FT NA  wfqdax IIw-
&l M TR W 97 @ g
AT zEE N B wRg ad R fx
iL qEEe A &7 ATy AT R &,
IAFI WX A Y gERT IgES
3 mrafEm a9 QAT &, 9
QYT 9% & 9g4  qrem 2 faw
oA oft ®Y Fweran, fagurar, @,
R afgwar @t sad QY 5 ag qiEr
ga® fFr 7 fedt ag ¥ w7 333,
frqmadi FAFT T A A
Nz mfs HFA F@ | A6 TAw
Fg W ag faar mar q oSww oy
TR A d5d & T Ty I A
a7 fydfl ofgm M +F a3 Fowr
7@ &1 AfAsTn wwag fr
frefy oF 2 aw WA ww A
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[ T qaF azT]
AOFE FIF war 8, g7 A ofwm
FIT FF F, I IT gAfAAd ¥
wfaF ¥ afFamraT § 7R ST R
wfas ¥ =fys Em sma ¥

gl faw w0 v J goe-nfez
qqm wmard ) sas § e sar
g1 3 aw F9asr afer a1 fw
qg FI T AW IR AT W TAT
T TSR 4w ST | afeg
wAs st0 T oAz 2fs et faw
q#H) A #A ;9w T LT
fF3aF Sraw T § 7 aga
ArgTE g, 9% wmA gres
aa frFaa ) w eEE Ty
qrfaE g &1 ard godr 91 foa g4
ST A QT B AT @D gAR
gny @ g, swR feafy g g,
AT T FOTE G FA S FTH FAOTE 997
AT AR G2 AT 9K W T aW 937
graT | e G {313 1 4g
AT 41 T3 TEN ZET | T & G
AT G0 FY @A FIA B
I FYAT ¢ a1 99 F @9 AR ¥
aifge 41 f& #3 &1 59 30 & faawor
A fF BT o T aweEy F i
FT AT weaX o, ag faear | AfFT gw
fog 933 ant ¥ TR 98 @ @
g 5 gt mraefaal AT 9 we-
fagi & &% FOEC AT qAT T @Y
g I WEHE & BF A AR
g | T U qIE 9 AW, § AW,
qE JIN AT ARG WA FHA ATl
A &, T g A A G, M
AR, qiF AL AT FATH =T
AT ggi O o fagar Jar sy
g § Y oF o, oA '
A9 FATN ¢, TF @G 37 arg {9
AT AR F@ ¢ | T fFw a@
FT GO &, A quA ¥ A wwar
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gl & ) fow axg & vy § g
W ey AT I @ E w9 I
AR AN T} s aw iy m
qoftare #x wHTSETE Y T @R )
7 3ré AT dz A To § a1 W
FT Ffrem ag grn % a2 & 9 |@m,
wfra & wfrem @, S FY TH=E
T waafasy a%e g% &) aFar € |
Tt AT §Y W R ) T A ¥ W
FATTATT AT Aaq @ qrg TqqT
@ for aurar i a7 B gHar
FT AT FITAT & TS STEN AR AGY
o 2w o Wt @ g faa w5l
wERT a1 A [ F faw awrsEn
#r et a% 5g Ay §, N ¢ FAN
& fam, afFa a1 § 5T 99 &1 g SR
A WY A A% A & AR e I
g Tq A 437 &, d a<Y e 7 F7
& qfT & 5 ST 1 39 &7 A AG
g & 7O ATl &1 v a9
faed & auaT a7zar =99 o1 W &)
TqT g wATeETg & | & auwar ar fE
T 9T dFeFre feafq § fa @4y
St A ST 9< I T @ g, SifF
Fuax foge oRg @@ & 9¢ W8,
37 ¥ w757 | AfFT T g awie B
@A § A & fF gm e oY swmes
I 93 FUT o a3 WI & | ST A
FE Y FIA FT AT TG BV TE 1 W
gar fasr 7t ofr 7 "ol afg a1 363
A1 farar dar @Y args 39 & @ T
AT I FT gREAIE &dT |

oI S gAeTEEE dw § S
A F g oA X, @AY
forafy a sl ) & T 1 T
A o2y ¥ 73 gq & Afww & wA W
Yo F qIg I A F I Qv @@
& T fo 9T 78 F W, e 9T
oY ¥ amr ff @@ T 5w ox g FX
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T @ § 7 WO FT @A AT
g f qedi #1 ag7 ¥ qvd F fag
fawr oy SfY AT A FILT AT A
F, A gw fogy oze o=t X
IUET 3@ @ & G AT ¥ a9 28Uy
F T2 ¥ foF GXTC TOET o FEY
oi$ ¢ fF F et wr gy A A,
¥g 97 ¥ favg snag woh, afe
ST T & qfor gw FT O
2 ? WX gy wihe ¥ o, {8
FFIT 3GT A AV 3T T are A IY
gz #r A @@ wE , AT g
T I ATEEZH qF T | el 9 qH
FHIfEE &1 aw g wdr § 1 98
Fg1 & 4 fF § orefrdt & @=1i 0
TH g Fan, § I & T 9% T
a1 § | & @ar § fr # war w0
& AT & F/@r 2 1 AW A1 § et
%% 93 T g 1 gAfAT W qread ®
faer wofy wRa T I AT I AR
% gEwTe FoA wed #, an fEa g,
@ gn ST 9en & fF Ta ow afe
& fgas o foan @i & faeg
€ FA &7 e o w1 3@ &
6T geT & qrad @@ wd v 5w
¥ faers @ar srarg & 05 N F
fow atg & o &, frg dfeaa & @W
g1 F A &g g fe 3 w1 AN
§ A fog aqq1 ©® & fF Faa i
fagy & a9 v 9 1 1Y @y e AR
frelt qfear adt @gram afam &
Wr & | W9 qgi X qeq (G &Y WY’
FfFT W T FHA & T AT
a3 §fafedl & fagg @ & ? W
TETT FTAT FT FEIAT RN AHISATIEAN
¥ faems, dwfaet & faurs, itF
Y %o, R To, § To T 2 aTor FFATH
% B ¥ agr g@ o T Y, 9 g9
w2, qu A A R w § dF A
2 gy & 1 we fasmew s
# g@ER A gak gy =N fewa
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AT F1, AF 39 ge7 F FE AT
&g §, 71 e a1 forar ? gafaw
% F WiTT FTET QAT F FH T a9, A
@ g MfF draforez q@ff F s Fady
gfFEmrdm & fgars aerg aedr 2
Y S T W T 700 gH S9 &
Mg 99 UF UF 39 9T GHAA AT
Iy § | g @ fasaa &Y fr womR
FAN FT AT FET &, G 8% HY
ATZA qF ST AT & | Irg WILT @I
FA & weaa fagare frar wan g,
o grfadi & fireae far T g,
fagr ¥ freare foram war &0

st wparateg  (FAT) oW
=Y frae geas S fegr @ §

ot ORATE qET TS GE A
T g fF A fax aoom € 7 9 9
far w1 & g A g9 agafg Ay
qUGAT F@TEL W AR R
e’ | gggfE S av

TF AT waew c 9 WG &

it TR aTeE 39 G2 |
=g, I8 a1 § | AT gATR o aqer
wWEfF I g gt § | I A
& fa@erTh WIR T FT FT TEIHT &Y
W § AR 9 F ara aer q§d
FraEram g ? AR AT AR AR

‘T GO IS T TAA &7 9,

qg a9 7 A g §
ag 93 g9 9, 98 ST (T qeATaw
q, gq AW ¥ ST N I AT AW
[T AT &

¥ gffard a=a dAT F gvaEw
# Fg AEAT §, W AR ¥ IW
a2 F e #, A% w9 F gra faa
4 ot ¥ faaeT Fm SRar § 5
F framl R AaE §, @9 dX § 99
AT ¥ qCE Safw afaw, wowE
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[#fr < &a%_ @rza]
wife gt far &, of ¥ e vy 9w-
WEH IE™ ¥ W T FT woAr
JH AR §, v T § ) fow
& foafa §Y oiwy F A @ azw 7
o gfafa frgea &1 o 1 3@t = Ao
wra A w3 € g€ ofF | W agt
¥ fygwt v wiqag a=w geer
Fy AEFY TG ? Yo Wl w@fw
e feafa 1 g @ &%
IV WY FY T A I 92 Y, wfemra
dxg gz A @ oo ey ar ) AR A
3 ? & 39 FG T Y Jq9TT
wrgaT § & et ot @ FX ¢ fw
fow g ¥ 9y TE) BT, IF wATAHL
N ¥ g7 W faerdw | Afes
FH FW KT FF Fg, I9 I AT /9T
fegr @, 39 ThE fRa ¥ wI Yo
sfrma wev @=a oW § AW W
qAHTL FURT TEAT § 1 WL W oqwd
I gETA AFQ F fqg g¥oo To
& g @ T, Afew feww AR
q@ TF TIY F7 fFae @ 9 Q@ Y
T 3, I €YY FT &Y AT I 7 A9 ¥9F
T &), 99 9T FE gIEr A A T |
wgl & 3 ? faw g ¥ T8 e w9
% fog, fom a® & a8 Ao A& &
falr, &% AT & I&T a9 A W9 IG A
AT F47 6 ag weT a= Jo &
TYT 37 & fA 9 & | 7oq I AT
¥ I IT B O g ae fas
:mo,t‘lio,?'iolﬁtqﬂ’ﬁm
g o 7Y FifE o geIw A faem
A SYTRT ¥ FTET IW & F F TFW
¥ oy gem ) o TR ¥ & fam
&7 e I AR & q § @i
fo & qrg o 7w 2 facht | S| FY
TEE TT AT AW T ATEAT &
arAEr &, 99 F O WL AT AR
#1% afr (G R, T TR A ag 9w &
wTa w1 99 § o Wi 3 sfoea
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N | T ATE FT GEIATT WY 7 €T
w3 fean s, e & fard off 2t g W
gofrafa & o o aft arr | @ oA
# A T AT Y gurrarS w3 fx fawy
w4 A fF w1g v & A § Y A
A & 97 7Qq4T I8 §, & e
it 3ft W 0F gsfafa Y ) g oA
¥ A W § gE AT W Ad
wmfae % frdew &&m fr v a=T
QIS I FATH T 71T gAfa=TT Ko |
afE JTT FY T THTL FT I AT &
g, A NE fae 2 fr ww A1 0=
AT T G e &) 2, & 3w a8
& frarfad fr g5 far a1 ag @ 7
TF q1q W & q g F 63 fawen
&1 wifew v ffwy | 51 F foo m
Yo To, {00 Fo, Yoo To FATH iln:l'
wE ARy T8 @ ww W A F
e fawm & de &

»t @o WYo awe : WHT a1 F=H
T

Q’le»

o TRETE qIEA - W qTAET w7
qATT & | WG AR TA W AT WO &
wav §, & qawan g 5 5w e & A
W zmfag oy A Fem oY faa 5 F
WA ¥ arg 7 @Y, /7K Wy g
A sg9 FUE &qAT & & fow & TEy
g I # qFTEa 799 & fad, 3g w@
AR g ¥ W F fow Ju @, IS
o At A% A | AfeT oF fraaw § )
¥ AT A FW ¥ &Y 2@ A T
T AT | wET " F ¥ AW AT
T TE YA | T gW TYY &Y ATH
¥ 2 Y q7E AT § qg FIHTC AAT W7
T &, QX g g dv i, e
AT M A T AT AW A
Ay q7 AWl F w5, fada’ ¥ owar
Wy & sw Ay ¥ I9 o adfon
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gy A FE FTF AL 1 AN T
qETE ¥ @ fY T X FTH g @S
fargr, Afss < TS g9 Ey & At
F9 TG | AR EH §F cqo FAT a4l
Y g Fdron faaraar & av gv a8
AGAT ZTT i Ag U F ¥ &9 T 8, fF g
TRIAGIAATE | IR A T@ y &
FEAT & A0 wiar oxagy F qmm
IAY F 3% T T A 9 A T
I fov qg=m & FaFT F qowQ
¥ fa¥, v cqo Qs O4f ¥ 2| A
TAT A FR 1 W) 39 9 ¥ g
AR ¥ AT FT Aaar gEr Iq Qg
F M AT ]

Q% HAAYT | ;. q9g &1 Al
wheed § 7
o} TAATE 1T : AT EHIH gAT,

Fafed gt gAAT qgg IEax § )
-=

% W e ag gt AT
=

S THARAS TTT . TLINA@H
G g3 Q1ar g AN 5 g3 @A fw
1 IAT TIT FT FAF FT FACH §,
A & M Az 1fac §, agr W
AIFR K AN F0 3F0 &GI0 w130 AT
3 AT AR AT, A AR A A
1 I F AFF W@ 9 A&7 W@
R I FAF F g0 AT NAC & AT
o9 ATg TF § AT R A " FA
a4 Y 37 2w FY AT AZ F RAT
ZafAT W F9 A G F QX qrAw
wera g, Mg A ¥ 9w ¥ Car
qATAT A, ITH qX TF § ¥ 73
Y FTH Y GHAT | AT T ag F AN
F gdl ¥ |d D, A4 F A g §
i AR QT T4 § g3 AT FQ@ F A7,
ANIFAANSI{IAN QM I1IT &
FICFY 0T & qrar Anfgy
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T AT 7 FW T AT fFAT § A
I9 F T BT F7 &Y garr 7Y @, 99
¥ 917 qard § f4a O w7 A | qE
e arr § e 7R A # 37
T AR AR F IR w1
A adeq g gr FRA,  Arrmar
&Y gaT, gard w@rE AdY 4 9FT
Iq FT FA IZ {Y FI(E (F g9 27
X WY FAT AT § A1 Frarfos w1
aifas staaes fagwar vt g€ & 9@
F R fFar I | g G AR]
qE TR ¥ 7977 75 oqA 7@ & ¥
AR Y AIE AT qS | AAF
AFTES ¥ gH FN AR AET AT
@ 7T A=Y werg ¥ Al gw FV W A
¥¢ FUT AAAT FT qGAW A4T £ AV qE
TgT ATADAF I A@r g 5 g 37
arafas AR mifgs e F1 3EE
w2 | 59 famm ¥ g7 qy aral W 3y
agt farar mar § 1 3T H Lo W HAA
AT a A E, M gAR AT 3 &
ST ATFAE GIY § AATTRIAT HHFAT
7 @3 & AT uF fagrd Qwa & aifaw
& 1 AT aTRr G AT AAA7 QS F
TogT # wAY g§ & | AR FT FA
g & % a8 39 AT A AT A7 4V
FCT E | I &7 I QAT & fip faeelt,
FAFAT K T7TE FT I I gARAT &
qAE AR WEt #r AR | T
@ | A IHF FTH AN g

16 hrs.

73 & A AARAG AFET &
£3 WFHT AT F WA TIAT ATAT
g1 9gx & 39 a5 ¥ qAmIag ¥
q® FEAT | 377 &, M {5 OF §ofrady
2 ¢, o fAfee ¥ g qrde qreran
qErg WX 99 F A qeT I Az
#r #% gfaar adf § s agr &
qifeqTiz FT OF AFAT Qu¥o 19T
e qET @ | A 99 9 fr 3w
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[t < §a= qRa)
q'SiareY 2w ¥ fafre S I M
qT FT FAAE TF AL AT FT I5aT
g | AT g S A Ly AT & qEISA-
R F AT F R § AR aniErE
R T 71 AR F R §, AT @R
a3t fafaex #1 RYe TAT I,
Yoo AT WEIATY TATIH, 23 A
fawet ot & fag Ak 93 @@ #
R fegr o 1 g wfafea
I 0T & | Faw faw gAY S F7 qA
% 30 EAR &T AT |

T F qF1A Y I W4T 04 QA
w9 @q fr fedr fafrei & @@
RN TFE § IT F g FA g oA
FAgE! @9 THY § | AAGT F OO AL
FFAE I A gH AR FIATH F BleS
T TFYF § AR TAW FAT F AFW A
@ AT I  fF IR a9 gwar
€ 1| A T TR W A giaamsi
1 G J1 AT FY 91 T 6 OF OF
®A 9T T g AR TIZ TEg g
T qIEF @Y AT § | G F =
T 337 I & 7907 § A WR I
N o=y gfaardi 7.7 79 #1 fgama
AT F JT I 9 FOF TF gATC
HEAT AT ZNAT ] | T4 F AFTEF # AT
g 5 g 9X feaar @9t i €
1 2T g F wT o uowm A
Ty 7T ARG

THY q<g ¥ W W7 [TAT &R aF
wTE @) a8 WEA A7 e FHAT Gy
FIE T AT FOT ATHHAET T
I (AR | g TR AT AATE |
& Il B @ T A e g

R gw feqaadi ¥ G aF I9
¥ gt v qA g2 & ma § ) w@fE
A F I AT g9 fyer FT ow fea &
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FOT Y TR §9AT @F AT &, ITH(
Far g, 9T § oy g7 £ ara w1 8,
HR AR ez § | A =g
™ W OF T a9 %X aga @ w7y AN
qar 3w fF frad) fegerast grft § 1
TR A /0 @1 fRgeaat & v § .
A IT A 797 § A% @ § fegeradt
oY | § FETI F g S A wAY
AT FT BT A § qT I FY QG F
AT AT q 7 AT HET F1 A AAE
FT /T TN FT AYF Y& F A>T 1 ax
LT 741§ qfw § (waeradt F 2
ITFH G FCAR AT TN T E
W 39 fevead! 1 q=wEr 9 ar
T ¥ FE T FT TI9 99 qEAT §
FE @@ a% |

o ¥ & faacw & & o9 9%
WESTATE 1 A} T AT ad IF 9
AN wfa wEY g gy | 9T W
faaar +fY g7 T ST qF eI
Tt TFar Sfa € g gadT | AR qg
WX 19 WX ST & | 4% a9
gefrafa &vr aferdl & @gsl, i,
frea=rdt #Y aoeT wat & i e
¢ ATfa® ¢ W@ A § qaiF I
R 7 qeq 31 & N A ) & gfas
T g |

L gHT F1 FeaA fafaw g€
¥ gTT FT a1 &+ ot Stvav § 1 e
%mmw%q‘qo oo AYTS A
AT & ATH G | IAFT ATH HI, AG) AT
7g 3 A9 ATE F qE G AT, 6 THH
¥ AT T9AT & | a8 T fagar wify
TAMWE A A I AT
T & F&aT § |

Tt 9@ ¥ O wafga gee & forawy
T 7AT & 9% & g 99§ | 93t
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)} aH T AHES §, Fer q qav
Tt & AR TR 9T F AT &)

T a® ¥ o wwafw fafg am
¥ aan g o7 el & Jofrafa qav
7 & 7R Y AT I3 § AR @R
Y TIT TFAT TGA § |

Tl g ol AN & foder
A FreE@El & @ € § 1 Ffam
zgeq fafms ¥ gr ag FT FcaT 21
IR IET A AT HO & THIE A1399
faw 913 & AR 71 e F TR
¥ @ faw JmaT & ; AR W a@
frad M e T & A A
Y AT 79w § | g3 FIvE AT,
TR FAET §3, AR T AR ¥
w4 AR efgrfes fwr Y TEAE TA
@@ & 1 & Ay wgw fr o o fagem
T AR & a8 92 wiass™ § gA+r i
A Q| Q‘mgﬁwm@w
T 5 &1 et 31 Y & W) wgt Fr
Mo §, frr g ddar amar & 1 59
T qg FUT THY TABT THT Taeq -
FRX A9 @3y |

™ AR F g F fao wofr ¥
frdew F&m fF o7 § 37 9 el X
&1 7 T 3T FT WAT FT THA

#ft 7o wo wifrt (&TvIR) -
Jmere WeRa, faw wR S gra
T T 9 9 ¥ qq F3 FT @0
g § A A AT WO AT F, 70N 4
F AR A9F [ F TRT AEfEEt W@
ek & | 9 ae ¥ 70 Ay a7w ¥
TG AT FEY AT} | I AR 9 AT
%) Fgr o & fF T0a wy drar o @
2, Ot FY ganar v w@r 0 F 9w
TR & a<® § faw 7=l St F qed
gra qg wAred ] [ I1gan §
A I AT I F AT |
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ag q9e 7 F g Y grar & a4
2, 39 aTa % 19 2T F T A= TQ
AT F AT § | T 2 T qoa7 a7
T a F1 gAmar § {5 A sree
FY gHHT EIET § [HFTET FET &, AR
T+ & feg gg 9= § fF 3g 7
aaeq faxim amaat @ wfas ¥ wfus
QM AR afeem F& A FL ais
TF H9gd &7 @Y AT 1 qF W AT
T FY T TEATET AT qH AT T4 A
AT TW I} { GREAT F HLHA A
FATAT AT qF |

7g &% § 5 aoe aifaw & O
THET a1 T 9T WY qIF A @,
afew T wegw Far & 5 wreawmar
I W AT W IHT _TT A
refr 9T A wrweer fHAr T @ Swar
qwrEaem 3 & faq w9 aga sanRr
= & WL Fgar & f& e FY e
gfys  gafay g fou #fus oW
T afegE w7 AT W ST @ -
A1fas & AT ag 793 fou da §

[Dr. SArROJINI MAHISHI in the Chair]

15.07 hrs.

FaTAAT oY, (Y IR 5§ FAUT 0
AT FY q1F HT 95 7L, 4R FAT Yo
qE F Yy F T A9 A AT Fglg A}
Y § fagey s § faed) o awt &
A Fafg A Y o ) g gfee &
fafers & ¥ ag aore Sifas & wfew
o9 ft 3 ag A @ @ A g ug
faax s g f& sfax wa
afdfeafaar s sfar qramEr 2
forard e Zert Qa3 o W@

ot wft oft Y 7 3w & o A
TEaAEE g 1 I F = P §
ok g ferfe &1 wemw & F
Ty WY IR ag w& 0 awar F ag
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[t o o satfuey]

41| TH W F UG IST GF & W 39
FIIBMAT F1igw | Ty Fegfqg H Fgea &
qHA ITH HYT TATE HT ST Y
TTH § g zaTEA 3T g fF 1w
fafeeq &7 & R aR 0 T9e ¥ T
g | AR IFFT Q@I FIAT ¥ | T8 T
2 fr g g fa=me w5 & fF agr
< #R fFfg g2 g% T I O
O qFd § W Fgl 9 FAaT A
THAR FH FET & | WX W q0A 8 %
faey & a9 Y wiEt & fog &Y fagw
TTITAHAT § WX IT T AY 399 & IFT
T g AT 9% 9N 19T § A FEH
faa #=ar gom fr gw sa feam &
Fm FHY FX | fazdt 1 d9 AR &
wrara faar smar € 2w #y feafq §
T T Tga sarat faalt q71 @+ FAr
T § ) far el e & e & s
T FH HIT A2 & | ITHT g TrAAT
A 8 | 3T WG Ft gH qgT FF I
g o= AR fFaw F e
98 W 9, A & frafem s v
fear sma, oF fawar faaifa &
g f zaT & a9 39 Jw ¥ wE
A 5t w39 & & qw 3m
AU AS ] wrEEE A QO FEAT
gt | gfae & s g fr aw a0
facdt & 39 & araa ¥ fafea &7 &
g3 fra femr s anfgg #4ifs
IqF 97 §T I 71 I Faw TqAT 9T
TN QAT & | I WA FFCEHTANA
feafr & a< @7 @ geam 97 FAR
qra ¢ gafag aafgd # s g w1
F) AW FA Y TEG € AT F qHar
g fr g ST wTwr e fyg AR 97
AT 7 A fgafearn i g L L.

¥ AT TR | AR ¥ Ew
ATHE FrAT § |
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ot vato go Qi : mq AT
gran a1 feafa &, qen s gak o
2 9 e FRE #1 gk 98 AW
qR AT I T FF AIA ¥ 37 9T
THA FTAT FAT § A 576 ATHE F
arr S F g ogen § o ¥ oAr
g ¢ | & SR ¥ T A § AR
FuAaT § £ araa v sy st Fr 2%
agY w1 Tfge | W IyE wggw
T q g8 TR F fraer e
afer 0t ) fafea v 2 a0 &
N & o Y T S a6 g,
IAAT G AT AL FTT OO

U If6e 39 & qraeT U, 7
e # a9t 9=t g€ 1 F AvS 797 -
airedt 7Y g Afe @i s @ gaw
FTOT IAMT T FIE G THTIE T8Y
A aTAT & | W W W § § sufaqas
FY AT Y FIAT R | AY AW A
F AqraT & fa=re w7 § A S gwAd
£ fr safsgag &1 wfys & afus g
grafa &7 fawma £ &1 g7 g ¢,
& guaar g 5 g% faoda &v A
U IFAT TIOH F | gR 39 @ A
darge & 1 7o ¥ & famtor ¥ gw &= o
T o g A fea & 1 gw ael @
arg g faardt @ &, Ig wfew &
T F T NHYE G g, 91g @7 §
FTH FT ATA TG g1 AR A1Q I~
ofa &1, g7 99 ¥ safaqex & famfor &
T4 W F GAIN A A9 FVTRTE fear &
AT AUAT qafas Afaa @ [ F
fga & fag & | we 1€ Fvaet gafrafaat
F I & FA g5 AT A Iq AW &
gru a5t as afus a9 3BT @A R |
wg oo fFrasd g fs
o9 I AT q<N | qg qg A9 AT T
T a1 & fag w9q g fr 37 Feudt
&Y Y wiws 979 gar § I AW T
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*TH "B 59 2 A fasar arfed a4t
fr gmeT Wt wfmar T W R
T T | I7F AT F gRER
FRGTAT § FT7 £ T A=H, I
REM F A fF qer ar g A
& fraret § g4 3 A Gfy =&Y 3%
sRAAr wqrfag gar 8, @ ;A&
ag foman §, 3w 9% 9@ g4z wnr ga
R AIWAN 7z % & fF gasr o
wfad JATET gAT § oF AR #T Yo
i Ay wieg o o ase ¥
qIFL 9T AT 37 AL A F F Yo
sfaare A ) JIEgr TR T AN
AT & AV g FE AYFAT 17 T

g F W a9e @, IFHT T
T AR I R fER W Wy 1@
T R faar @ Tifgn fF qoe &
Mot N AT AN T @ LR
fF7 ool & AR FET Y AT R
AT FY ¢ &Y ? Sy Fafirma, IqeT
fafrarr fea aOF ATF 1T R ? Fem
731 § I @ fm orar @ ok frm
73t & fag ag fraffa & € § s 7t
2 3% TOF ¥ 7L F a1 /% $HTA-
IO F W19 =y gy @r AT AN ?

AT #T 991 gH ART 43 & |
Ig WY Fgr o ¢ f ag awe & qg
¥ aaTREATEY a9 LY § | FAAT I
TqET T ATET g2 e @ | Sfea &
A Q) A TG FT b 5 a4
A adA 9T SUIR, q¥ AT € )
fafram &9 ¥ g9 Io1e T A IT WL
ot afuFifas qgx aer g s fa
qre wfas 99 ¢ | 9 wfas Gy <3
37 92 &) faiiaa &9 ¥ gaa1 aYg 93
ogr &Y awedl F ar & W § g qwar
g & o A @i 9= v o) saner
a3 &, faad fF a@ yamea & wfus
ar g | T 14 e @ i A IS

& qrad F1 sqrt WIS FRAT AT
2970 (Ai) LSD—8.
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g A ag ag & fa I | qwuw ey
¢, o earmafy & & wor wrw Fgmry
w1 m i g
gra st o #) fgemar amEr d R
qg I q¢ F@HT  qrfaF g1, ML A
N & anrd g 7 TR 7 fam
& wrfer & 1 & O g e AT A
qferat &1 FET T ST AT AR
ag aa fafr=m & fa sfasos: 3w
¥ &3 A NG PN ok & A A R
& e awfr 3T aF AT
FATY are ¥ 57 AT iRz ol
F gT IF qAW® FT a7 A fomw ¥
AT ATgaT & Afer ag STRfT FEA
AT FTT HT o mfer i grr
TG AT FFAN I F 943 & /K
W AT 7Y SAET T ZY AT &Y §IAr
a ag qg &Y Faar 3 & w= e 5
ST FU FRT IHT FT ARAT § IqQ
afaq g T § | & AT e § g
7 e Amar & f agemar mav d fs 0w
37 faqiy ¥ gAFY R0 FUT T AT
R =R, S some feaar e
R TR AW A & ¥ ¥ fr oaga
&w afir, arf a Qs o & 707 §r 9w
TFT AR T G | gaT A fF
wfe ave #a1 & 7% Tfeeden R @@y
TR | AT AT & fr gH R0
AT F T o 07 fAwd, e ag
2y, 1€ FAOT AT A1 f& arfag owar
a7 T w99 ¥ Aifegx, waiferat i
grifre qeqEl F FATQ F1 a@ifaw
AT AISMS F I T FI g T[T |
gt FHR ¥ TR F @1 e
T ar W g AR T AETA WK
FATAfAEY FY ASS F HTT T
& a1 G qUaAgs W g 8, e
Taa X A N S aifwa v @ ag
QA T aGT F AT ], FAF Fwar
A # ag fooird aft ot 6 =g
ot Qe 1 fgar a% 1 afew qax
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[t wTe Wo YY)

fagda gofafa foma i are weal &
uex frelrdr & s faelr g, 99 an
qET @RI FRf ¥ fag qiwa
0 2 1| T FHd N fw 3w Y
et & (g oy & ¥ 39 4T 73 T
ol ¥ s F gERA AT §
WIF AR TgF T § R I3 99 99
T T & T @A R AR T wA
& F1 QAT AZT FT A § )

& g9 a1 FY IF T T §F GFAT
g 5 gt aewe il & & v
TE FY TTE FSH T @ & | FART AY
9T & a8 9 T 9T QU Ia@r §
afeT gl & & wamaw & snfat
ara fora avg & e & € faear
o Sifge 9F a0 § g ag ¥EA
adt o o | 70 A0 ¥ @ e
&7 Gur ago #X faay o & feET a3
wwt ¥ Eag w1 anfag qEn a9 @
qrarg 1 wafae 7w a1 79 TR @
arar & o= & i wiT wfas i
g T 7 & 1 & faer ) WRET A T
o< fa¥y &9 § v &9 F ag ag
¥ 5 o a@ & swfaar avdt &
TR AT 9T Y &FHT W TF T
gifsra $T 991 T AL 48 §Iq F4AT
fagr 2 & WA AT JH@ aRg A
wafegt AR & wr Sifar wfe
fafram &9 & g aT AT 95aE ARfTe
el § A a9 @ E

M q 39 I H Fegrag wf §
& sfaoa savefed) gra g s
¥ faar T GET TOSY & ag F& faar
g G § 1 @) TS Fwatat a3 &
T £7F AqT FAACET F AT HT
AT GTT HW § [ § AR 9 R
qE ¥ Tv ¥ e # AT w7 )
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T T Y HY ALF TG FT 477 W=
e Sifgg

aT AT, g @ 3 §
T w ¥ afg gf d, Afm AR W
Y g g G ¢ 1 o B F Ay
W ey 799 & o 7w 3w &yl |y,
I\ AT § FT § AR 59 FAT § fag
T Ay 7% oF foredeTd @ 2w qw Ay
forgi™ Tov A & ) fea § 9 aroir
& T Y 39 T 7§27 ) fram
g 950 & fF gt sty gonAt
9 FT FB T Ao, a3 wL A
™A & gl afe ey
o1 # AR T @1 4T I
g | FG FEET ¥ 921 TARR 4T
§1 AR DIz agT NI § oHE
g | AT gy @ oy wl ¥ M 57
gl ¥ enfret & | I @wgl #Y
v I KT T AT AHEC

TG qWE q 79 5 § 79 @ Y
=i o W@ 2 & wfry AT F
faQieror T 9w & fow ws wfafy
&1 gt far s, 9 fe o oy
7 AT A G AR ag JaT R
fa & S W B8 oy Y T & R
# gwaar § 5 @ 99t ¥ ag7 aaw
I | TAAT oI § TR 50 a<g
& giafa &1 fair gawa gar wfem
# gaam g fr gl AR deamnid,
T g & faenar oF qiAw )
gENT 9T g7 ey |

Wi aF T F &N AR
®7 gEeT &, A0 guE § A4Y 5 % ag
I AWER F T FIH T A aF
e 341 AT gY T, A 6 9T F T
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TR fd 9 | o ow ¥ S @
aifrat §? 37 mnfaal A g 73 §
€7 5fas 3 wfws aow ar anfew

T a3 gfez ¥ gw 3 § wrafirs
W@ TAEl TZT T4 ) FY 57
fagr 30 3fte ¥ aga smammw oo
ot 2w F 7w ¥ AR Ww Hhy F g
N 1 FTY ¥e s A,
AR & 28 ¢ wfaaa #R aramm @
5. e Yfrma st F G E ) P
IR & T wfws ma G @ & Ak
&Y ST W W 2w O 0GR,
9 I 1 3fg A7 e #Y qow Ak
I IANT FY IA AT AT Y wraeqy
® gEIW N a6 GATA ST AT
afge | faRat ¥ oo ww ¥ fag Wy
FUT 9T EW AT T @ §, WRgW
I F framt Y gafedt ¥ = ¥ E,
fewm wifis oW dar @ ¥ fag ot
g R

PIGT F & W gAY A
YT Tfey, wEif ag WY Ffw ¥ ddfaa
L

T Ot ¥ §q ¥ wo WA g9
g

Shri Himalsingka (Godda): Mr.
Chairman, these budget proposals
have to be examined in the back-
ground of the Chinese aggression, the
treacherous aggression which result-
ed in the occupation of our territory
by the Chinese, We had been treating
them more or less as friends and
brothers, and ingpite of their pro-
fessions of friendship, they acted
treacherously and took advantage of
the unpreparedness of the country so
far as defence is concerned, Our
country was engaged in the develop-
ment of the economic conditions of
the people and as such not much
attention was given to the defence
side. As a result, we had got this big
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shock which hag opened our eyes to
the realities of the situation. It has
now been recognised that the Hima-
layas, which were a source of protec-
tion to the country have now become
more or less a doorway for the
Chinese aggressors, and therefore, the
country must be prepared to face
them and make all necessary prepara-
tions, Therefore, it was only fit and
proper that the Finance Minister
should ask the country to make all
possible sacrifice in the interests of
the twin objectives of defence and
economic development,

Economic development cannot be
slowed down because economic pro-
duction and industry is part and
parcel of defence; especially having
regard to the present methods of
warfare, the two are almost inter-
linked, and you cannot have proper
defence unless the country produces
everything that it heads, both from
land and from factories. Therefore,
both these objectives have to be kept
in view, and we have got to see that
our Budget proposals do not stand in
the way of production or the setting
up of the necessary industries, especi-
ally those industries which are
defence-oriented. We have to
examine the proposals from this
standpoint, and because a large
amount of money will be needed for
the purpose, the Finance Minister had
to spread his net as wide as possi-
ble and I think that he hag tried to
tap all possible sources that would be
possibly available in the circum-
stances.

A large number of articles have
been included for the purpose of en-
hancement of excise duties and also
of customs. If you examine the list
of the items that have been included
in the increased excise duties and
customs, you will find that not many
of them are used by the common man.
The common man is very much hit
by the enhanced duty on kerosene and
the duties on three or four other items,
and I am sure the Finance Minister
will take that into consideration. All
other itemg are such that either they
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are part and parcel of the reyuire-’

ments of industry or are required by
persons of higher means and not by
the common man in the villages.

The rate of personal tax has also
been increased and certain items like
compulsory deposits have been intro-
duced in order to rope in as many
persons as possible  One thing that 1
would suggest tc the Finance Minis-
ter for considerilion is whether the
compulsory deposit scheme, which
intends to rope in millions of people,
will be possible with the present
machinery, and whether the machi-
nery wili not give in, in the stupend-
ous +*ask that the Bill seeks to
introduce in the country. Of course,
if re thinks of increasing the exemp-
tion limit so far ag the persons who
pay land revenue are concerned, per-
haps a large number of them will be
left out. Otherwise, 1 feel that in
respect of persons who pay Re, 1 as
ground-rent or such similar sums, it

“will be impossible to keep proper
accounts, and it will be at least very
expensive, and it may be that the ex-
penses for making the arrangement
will be too heavy.

I have stated that the twin objec-
tives have to be kept in view, and
judging from that standard, I would
request the hon, Finance Minister to
examine the incidence of super profits
tax. The super profits tax is a charge
on all profits after payment of income-
tax and super-tax and corporation tax
to the extent of 50 per cent in certain
cases and 60 per cent in others, This
year's income shows that the profits of
the corporate s:ctor amounted to
about Rs 396 crores, because the tax
realised is about Rs. 198 crores. On
the basis of 50 per cent, the profit
comes to about Rs. 396 crores.
Hoping that the profits will increase
in the next year, because a number of
new companies have come into exist-
ence, I can roughly put the figure at
Rs, 420 crores for the next year.
The paid-up capital of the corporate
sector companies—I am not taking
into account the public sector com-
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panies—is in the neighbourhood of
about Rs. 1700 crores including re-
serves. Out of this, companies with
a total paid-up capital of Rs. 400
crores do not make a profit of more
than Rs. 40 crores, may be even less.
They will not come within the ambit
of the Super Profits Tax Bill. Leaving
them out, you have a paid-up capital
and reserves to the extent of Rs, 1300
crores and a profit of about Rs 380
crores, 50 per cent of that will be
taxed in the shape of income-tax and
corporate tax leaving Rs. 190 crores.
On the basis of 6 per cent of Rs. 1300
crores, you leave out Rs, 78 crores,
leaving Rs, 112 crores to be taxed.
Rs. 52 crores will be liable to the
extent of 50 per cent, leaving Rs. 26
crores. The balance will be taxed on
the basis of 60 per cent, It will come
to another about Rs, 36 crores. So,
the total figure will come to about
Rs. 62 crores, So, the expectation of
Rs. 25 crores that has been put in the
budget in my opinion is very low.

In this connection, I would suggest
that certain facts have got to be taken
into consideration, The profis that
the companies make are available for
ploughing back into indu.tries where-
by production increases and new
industries are set up. In the years
1956 to 1960, the corporate profits
amounted to Rs. 1182 crores roughly
and the tax came to Rs, 588 crores,
leaving an equal amount to be distri-
buted as dividends and for ploughing
back. About two-thirds of the amount
had been distributed in dividends and
the rest went into the development of
the existing industries and new indus-
tries to be set up, That amounted to
about 25 per cent of the total invest-
ment in those five years,

Similarly, in the third Plan, the
private sector is expected to spent
about Rs. 1350 crores, That is the
basis which has been taken by the
Planning Commission. The internal
resources to be provided by the com-
panies, according to the Planning
Commission, are Rs. 600 crores, Of
this, about Rs, 300 crores will come by
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depreciation and the remaining
Rs. 300 crores are to be saved by the
cormpanies. So, unless Rs. 300 crores
are left with the companies, it will
not be possible for them to come up
to the expectations of the Planning
Commission or to set up new indus-
tries. If you take the basis as I have
mentioned just now, that amount will
not be left with them. As a matter
of fact, you must have noticed that
Hindustan Lever were going in for
.heavy expansion and were going to
issue shares at a premium of Rs. 38,
but they have stopped the issue, be-
cause they feel \hat they will not be
able to get any response from the
market. Similacly, this will stand in
the way of further progress, It will
retard investment and further indus-
tries being set up, because there will
‘be no capital formation.

So, 1 suggest that so far as the
Super Profits Tax is concerned,
some other basis may be taken. Dur-
ing the war and subsequently, the
excess profits tax was introduced
where the assessees were given the
option to choose certain years by
way of standard profits and any pro-
fits in excess of that were chargeable.
Some such thing may be considered.
1 may remind the House that prefer-
ence shares are generally being is-
sued not below 9 per cent. Similarly
the rates of borrowing amount to
about 8 per cent. Banks generally
charge 73 per cent. Even the Indus-
trial Finance Corporation and ICICI
charge not less than 63 per cent and
7 per cent with a rebate of & per
cent in case of prompt payment and
so on. Even bonus has been counted
on the basis of 8% per cent as profit.
So, taking these things into consi-
deration, 1 feel that something has
got to be done.

The public sector undertakings
should also be geared up, so that the
investment of about Rs. 400 crores
may give us a proper return. At pre-
sent they are not giving any return.
They are very important industries
and if they are properly geared up,
¢here_ig no reason why they should
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not be able to help in the supply of
sufficient funds to the Consolidated
Fund of India. Banks also should be
treateq on a special basis, because
they have to put in reserves under
section 17 of the Banking Companies
Act a certain amount of profits every
year, They are the institutions
which help the industries.

The Finance Minister has informed
the House that he has made a lot of
economy in the public expenditure. I
fee] that there is still room for fur-
ther economy and I have.no doubt
that attempts will continue to be
made to effect as much economy as
possible,

Dr. M. 8. Aney: Madam Chairman,
I thank you for giving me an oppor-
tunity to participate in this debate.
Several hon. Members of this House
have referred to the pledge that was
taken by them on the 14th November
last, in connection with Chinese ag-
gression, I think the time has come
when that pledge should be repeat-
ed, reiterated and taken once more
in this House. In that pledge, we
had stated:

“With hope anq faith, this
House affirms the firm resolve
of the Indian people to drive out
the aggressor from the sacred
soil of India, however long and
hard the struggle may be.”

After that struggle began, the
Chinese unilaterally declareq a cease-
fire and made a show that they had
withdrawn not to the line to which
we wanted them to withdraw, but to
some line which they had in mind.
We want to drive the enemy out of
those positions which belong to us. I
do not know whether there will be
any occasion for negotiations. Even
i there are no occasions for nego-
tiations, we are pledgeq to make the
enemy withdraw and we are making
an effort to drive him out of the posi-
tiong which belong to us.

There is one point which the hon.
Finance Ministet and other Ministers
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of the Government should bear in
mind. While the enemy made a show
of withdrawing his forces and declar-
ing a cease-fire, he was simultaneous-
ly engaged in concluding a treaty
with Pakistan to grab some more
land which belongs to us, As we all
know, by this treaty that was nego-
tiated between China and Pakistan,
China ultimately succeeded in getting
something like, according to the
estimate of the Government of Pakis-
tan, 2000 square miles, whereas
according to our estimate, if the
statement of the Prime Minister s
accurate, simething like 13000 square
miles has been given to them. So
much of Indian territory they grabbed
at a time when they were making a
show that they do not want to do
anything on the Indian territory and
they would give an opportunity to the
Indians to go and negotiate with
them. 1 want this pledge to be re-
newed for this reason that even from
this new land, which belongs to us
for Kashmir is our land—and which,
as a matter of fact, has been illegally
occupied by rebels ang through the
repels by Pakistan itself and which
has now been donated or ceded to
the Chinese under the trealy, we must
drive them out. By this pledge, I
want to declare that we are pledged
to drive them out of this land also.
If that is not perfectly clear from
this pledge as it is, I want the Gov-
ernment to bring some other resolu-
tion including that land also so that
our pledge can be said to include not
only the land which was taken by
them by aggression but also the land
which was illegally occupied by
Pakistan and given over to China.

Then 1 come to the second point.
The Finance Minister, before finishing
his exposition of the elaborate struc-
ture of taxation has very feelingly
stated:

“It has not been an easy thing
for me to contemplate that the
proposals. 1 am called upon to
make for my fifth Budget add up
in their magnitude and range
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very much more than the sum
tota] of my proposals during the
previous four budgets. It would
certainly not be easy for the
people to accept these proposals
without a measure of privation on
their part.”
Having said this, he exprssced his
own uneasiness of mind. He proceeds
to give his justification for raising
resources for defence and develop-
ment next year. The total outlay is
Rs, 30590 crores of which the
Customs duties account for Rs. 87.39
crores directly including compulsory
savings of individuals and companies
for Rs. 110.40 crores, excise duties
and inter-State sales tax for the
balance of Rs. 108-11 crores,

His inability to answer in the affir-
mative the following three questions
in his justification for imposition of
this heavy burden on the people of
India. The famous three questions
are: (1) can we afford not te meet
the Chinese aggression. (2) would it
be prudent to try and meet this
challenge by forsaking our aspirations
for development; or (3) would it be
wise not to face it squarely and unless
the forces of inflation? There is no-
body in this House, I want to assure
the Finance Minister, who does not
appreciate the exetremely difficult
nature of the task which the hon.
Finance Minister was called upon to
face and who does not feel admira-
tion for the ingenious efforts made by
him to tap new sources and plug the
holes of the old ones through which
there is a constant leaking. But in
spite of that, I cannot but observe
that the Finance Minister was not
right in putting defence and develop-
ment on the same footing and not te
find out which of the two must have
priority in the present state of em-
ergency. Although I am prepared to
admit that there are aspects of indus-
trial development which are necessary
for a nation to be properly prepared
wiih full modern defence equipment,
1 cannot subscribe to the view that
all that. goeg in the name of social
development programmeg such as the
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democratic decentralisation, uplift of
sadhus, saints and Gosing, the so-
called cultural activities emphasising
primarily the dance, dramis, drums
and dholaks and creating an atmo-
spiiere of hilarity and taking away
the spirituality and fine susceptibility
out of life are all matters that stand
on the same level with defence or
defence efforts as properly understood
by the world at large.

Those who are at the helm of the
Indian Government have certain views
sbout life and modes of living. All
that is now summarised in the con-
venient phrase socialist pattern—
and the Union Government has been
consistently following the policy of
turning India into that pattern of
socialistic State which it has in view.
It may be that they honestly believe
that that is the real form of the
State in which fundamental ideals
laig down in the Constitution relating
to justice, liberty, equality angq frater-
nmty, can properly come into play in
real life and not merely remain ab-
solute ideals wunrelated to human
affairs. And, the entire economic and
social programme ig promulgated, so
far as I see, to bring that socialistic
pattern of the State into existence.

The question is whether the State
has not revised ity programme of
social and industrial development as
adopted in the Third Five Year Plan
with a view to meet the exigency of
retrenchment caused by the situation
of emergency, to meet the present and
immediate and urgent requirements
of defence. It was a zealous pursuit
of development programmes under-
stood in a wider sense to bring about
what is often described ag a socialist
revolution, that was responsible for
considerable negligence, if not apathy
for defence of India in the last 158
years. It was® therefore, necessary to
make up the defect in the period of
emergency by giving preference to
dafence in the provisions made in the
budget,

In the very illuminating speech
which the Finance Minister made in
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placing the budget proposals before
the House, I do not find him saying
how he had to clip the programme of
the social and industria] development.
He has told the States that they are
not depend on the Union Government
for any new schemes, but how the
existing programmes for the Third
Five Year Plan itself has been modi-
fled is not clearly shown in the speech.
People generally feel that there in
scope for diminishing the expenditure
and reducing the burden by distribus-
ing some of the items over 10 years
Insteag of 5 yearg ag at present con-
templated.

War preparations and reconstrue-
tion of a new nation each of which
demand for its success full and un-
divided attention and co-operation of
the people cannot go together. It is
particularly liable to prove ag impe-
diments to the vigorous pursuit of
the programme of defence and pre-
paration of the nation for war itself
in the near future and which may
cover at any moment without
notice. Besides, predilections of the
numerous officers scattered over the
whole country in whose hands the
execution and implementatio® of the
two programme lies may also create
further difficulties. It ig because of
this that I have laboureq over this
point of priority of defence over
development and the mistaken view
of treating both on the same level or
having the same priority, at the time
of the emergency as the present one.

Defence eor development based on
the conception of socialistic revolution
is like 3 woman who is good, well-
behaved, loving nevertheless jealous
of a rival. A little more emphasis on
the cause of defence in thic period of
cmergency would certainly have been
more graceful and decidedly welcome
to this House and the country a$
large. It would have given it the
look of a purely national and non-
party budget also. It would have
then been symptomatic of the great
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unity which the state of emergen
has fortunately brought about.

I was considerably surprised and
even pained when my distinguished
friend, Shri Dhebar, for whom I have
very great respect, remarked that any
political party accusing the Govern-
ment of launching an economic war
against them is not sincere in its pro-
fession of patriotism. That is the
charge which he hag made. He was
referring to the leader of the Swa-
tantra Party in the course of develop-
ing his argument on this point. Pro-
fessor Ranga, leader of that party,
was not present in the House and the
revered Rajaji is not at all a member
aof the House, although he is one of
the strongest critics of the Govern-
ment’s socialist pattern activities and
the present taxation also. I am sure,
Shri Dhebar had not in his mind the
great leader of the Swatantra Party
in hig accusation that they were not
sincere in their profession of patrio-
tism How can we expect a sober
man like Shri Dhebar to accuse Rajaji
of insincerity in  his profession of
patriotism? Only one who is oblivious
of the glorious services rendered by
him to the cause of Indian liberty
during the struggle and the dignified
manner in which he discharged the
duties of the high gubernatorial
office of the )ast but the first Indian
Governor-General of India can talk
about him in an irreverent language
and doubt hig sincerity. It was he
whose aid was gought by Shri Pra-
kasa, the then Governor of Madras,
to restore to the Congress Govern-
ment in Madras a degree of stability
by asking him to accept the office of
the Chief Minister at a time when he
was badly In need of rest. He did
not care for the high position from
which he retired and simply out of
his great love for the countrv and the
Congress he accepted the office and
succeeded In giving the State Cong-
ress Government stability in the State
of Madras. We have certainly fallen
on evil if patriotism of personalities
like that of Rnjaii is assailed by any
raember of this House.
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Shrimati Yashoda Reddi: With due
respect to the hon, Member I do not
think Shri Dhebar or anybody ques-
tioned the patriotism of Rajaji. The
only thing he questioneq was the
method adopted by the Swatantra
Party to oppose the defence effort
Nobody has questioneq his patriotism
or, for that matter, the patriotism of
any member of the Swatantra Party.

Dr. M 8. Aney: I am very glad to
hear that. I myself did not think
Shri Dhebar said that. I heard about
this in the lobby,

Shrimati Yashoda Reddi: What he
heard in the lobby is a different mat-
ter.

Dr. M. §. Aney: [ thought it was
necessary to clear the position on be-
half of the members of this House
and say that on disparagement was
meant against him.

Mr, Chairman: It is better that he
does not refer to him because he is
not present in the House.

Dr. M. S. Aney: Rajaji stand: head
and shoulders above away one in this
House for his past services, sacrifices,
intellectua] acuteness, foresight and,
above all, his fearlessness to express
his convictions and also for the
dauntless spirit with' which he carried
on his work with unabated vigour
and energy in his advanced age of
84 years. My hat goes up to him in
salutation for in him I find the saint-
lines of Gandhiji and the crusading
spirit of Lokmanya Tilak. Our
attempt in this House, and particular-
ly in this period of national crisis,
should be to uniie the nation and not
to divide it.

I have many other points to refer,
but I will reserve them for some other
occasion in the discussion on the De-
mands for Grants. But there is one
point with which Iam in entire agree-
ment with Finance Minister, and that
this, that the defence effort, if it is to
be adequately met, demands sacrifices
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from everybody from the big and the
small. They must make it ungrudgingly,
willingly and cheerfully. . I, therefore,
vote for the budget proposals as they
are but I think there are certain
points which in the cause of war it-
self deserve to be considered by him
more carefully. One is about super
profit tax. The effect of it on the
newly started companies will be very
discouraging and it wil] inhibit the
growth of undertakings of big indust-
rial enterprises in the private sector
also. This is a point which I want
to make in connection with this tax.
Similarly, the proposal of compulsory
saving, such as it is, is open to object-
ion on its legality. My hon. friend,
Shri Yajnik, has raised this point. I
do not want to say more as he has
developed that point. I want the
I.;aw Ministry to look into this aspect
of the matter.

Apart from this, persons in the low
scale of income, say, those who earn
Rs. 5,000 per year and below, will find
it impossible to live decently or even
to make the two ends meet. The at-
tempt to raise the standard of living
on the one hand and to make it im-

' possible for the living men to live
even a decent life by raising taxation
on necessities of life' is contradiction
in terms. To compe] them to save
with a view to enable the Govern-
ment to pocket the same as deposit
for public good on one hand and
render it impossible for them to make
such savings as they were used to
make by making their contributions
to the provident fund and payment
of insurance premia etc, on the other
hand are certainly things which are
not compatible with each other. An
attempt must be made to iron out
these disparities and make taxation
structure as smooth as possible,

The thirq suggestion is with regard
to the gold policy of the Government.
It is clear from the statement laid on
the Table of the House as wel] as the
speech that he made over the motion
in the House that his main object in
promulgating the order was to stop
emuggling and the abolition of the
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pernicious habit of love of gold which
is uneconomic and conirary to the
spirit of the social State envisaged by
him. It is for that big social revolu-
tion wh'ch he endeavours to usher
in that he insisteq like a religious
crusader on getting this golden poli-
cy adopted by the nation. It is also
clear that he wants the gold to be
collected and put in vaults of some
banks in the custody of the Govern-
ment.

15.59 hrs,

[MR, SPEAKER in the Chair)

Sir, the Finance Minister admits that
the annual import of gold by way of
smuggling may be Rs, 40 crores, 50
crores or 60 crores and he has not
been able to stop this smuggling. If
it is correct, I have no doubt that not-
withstanding the figures of national
income which the Government gives,
the ‘people in other countries know it
for certain that India has a high pur-
chasing capacity for gold. Is that not
taken by- them as a sign and more
tangible proof of the solvency of the
Indian people and Indian nation? The
so-calleq poorest country is the big-
gest customer for the most precious
metal of the world and the largest
hoarder of it is a well-knewn fact. It
is that phenomenon which must have
contributed considerably to the high
credit which the Government of India
had in the big foreign countries, o~
the strength of which the credit of
the Government of India also stands.
A Government which simply deals in
papers and token coins can have no
credit unless it is backed up by the
amount of gold in their vaults or in
the total quantity of gold held in the
country. It must have helped the
Government of India a good deal in
striking their bargains for big loans.
That, of course, is the layman’s view
and not of economic experts who will
not put it like that. The people are
not anxious to buy gold from the
smugglers. Destroy the smugglers by
all means, but allow the gold to have
a natural flow to this country.
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Shri Morarji Desai: It is not over
even after five hours’ discussion.

Mr. Speaker: He doeg not hear.

Dr. M. S, Aney: In this connection
I want to observe that the observation
by the hon, Finance Minister in his
statement that the Government has
not succeeded in stopping smuggling
because the country has a very large
coastline and border land. If a man
cannot defend the border because it
is very large or stop smuggling for
the same reason, it is indeed an in-
direct admission of our inability to
rule this country. Such statement
ought not to be made in my opinion.
Our policy may have gone wrong and
another policy may succeed. Gold and
land were the two important items..

Mr, Speaker: The hon. Membar's
time is up.

Dr. M. S. Aney: You have rung the
bell

Mr. Speaker: Besides the bell, the
Gold Control Rules were already dis-
cussed in a separate discussion that
we had had ang therefore we had
believed that this would not be taken
up during the discussion on the Gene-
ral Budget.

Shri S. M. Banerjee: The lure of
gold is not lost.

Dr. M. S. Aney: Gold and land were
the two important items in this coun-
try in which Indians, other than mer-
chants, used to invest their savings in
the interest of their own support in
old age or of the future generations.
What is wrong then for the hon, Fin-
ance Minister to fee] ashamed of and
turn himself into a crusader against
gold hoarding? He wants every man
to part with a little gold; maybe, a
few mashas or even less than that, but
he wants to have it. What does he
want it for? Does he want to have it
for himself? I am sure, he wants not
8 bit of gold for himself. I appre-
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ciate his effort to hoard it in Govern-

ment vaults at this time if it suits his

purposes. He will succeed if he is-

sues bonds extending over a certain

period of years for maturity...... ..

Mr. Speaker: How much more is to
be read?

Dr. M. S. Aney: This is the only
constructive suggestion that I will
make in this matter. In half a mi-
nute I <hall finish it.

He will succeed i¢ he issues bonds
extending over a certain period of
years for maturity carrying a low in-
terest and agree to return the golq or
its value at the option of the deposi-
tors at the international market rate
on the date of maturity for payment.
In the mean time if industrialism
develops and creates some confidence
in the minds of thg people, the depo-
sitors of goldg may not think of hav-
ing the gold itself. They may be
satisfied with whatever the Govern-
ment may give them at that time. But
it they want it, Government should
be in a position to give it back. There
is a suspicion in the minds of the peo-
ple, if they do not agree to give it,
that the gold that is collected will
not remain jn India. The hon. Finance
Minister has given us an assurance
that it wil] be kept in India, but that
assurance will be believegq by them
only if the Government is prepared
to deposit it on the condition that at
some suitable date, if they like, it will
be returned to them and in the mean
time a certain amount of interest will
be paid to them. If that scheme s
adopted, there is one advantage.

The non-fulfilment of an appeal
made by the Government to the peo-
ple in the name of Gold Bonds is not
very creditable. That shakes the cre-
dit of the Government in my opinion.
1t creates a want of c-nfidence. Om
the other hand, a scheme like that
will keep up the credit, the Govern-
ment will have the gold in its vaults
and by that time they will be able to
take it out. For these reasons I have
given this suggestion.
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As regards the other points I will
leave them now becausg my time is
up. I thank you for the leniency you
have shown in allowing me to speak
even beyond my time.

Sbri D. C. Sharma: Mr, Speaker,
Sir, the nationa] budget of a country
is not only an account of the receipts
and expenditure, but it is also a mir-
ror of the nation. It holds up the

-mirror to the economic health of the

nation, to the developmental activities
.of the nation and also to the
future growth and prospects of
-the nation. I think judged by that
standard, the Budget that has been
presented by the hon, Finance Minis-
ter is a very admirable one,

1 have felt surprised to hear that
this Budget has not promoteq the
cause of socialism and that it has not
promoted the good of our defence in
the maximum possible manner. But I
am reading some of the criticism that
has been offered abput this Budget in
the foreign press and, I think, the
foreign press has been almost unani-
mous in this, that is, they have accus-
ed the Finance Minister of a rigid,
dogmatic and doctrinnaire approach
to the problems of finance in this
country.

Some of the persons who have spo-
ken in that strain are those who are
inclined towards socialism and some
of the persons who have talked about
like that are those who do not commit
themselves to any kind of ism. 1 feel
that this Budget has not tried to emb-
roil itself with any ism too much. The
underlying purpose, of course, has
been the re-construction of a socialis-
ti~ society in this country. But in
no way has it tried to interfere with
the developmental activities of this
country to "whatever sector they may
refer. 1 therefore think that on the
whole it is a very, very balanced
Budget.

1 have been surprised to hear some
of the hon. friends of this hon. House
who said that the Super Profits Tax
is going to bring down the heavens
upon India, is going to work havoe
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and is going to interfere with our ece-
nomic growth, There was one great
prophet in England. He was a very
great writer also. His name wap
Carlyle. He said on one occasion that
there are some persons who cry mur-
der before they are hurt. This is true
of the big business people in my
country. Every time that I have come
to this House and have listened to the
Budget speech of the hon. Finance
Minister, I have heard it said in the
Lobbies and also in the office of some
of the Jute Press....

Shri U. M. Trivedi
Jute press?

(Mandsaur):

Shri D. C. Sharma: He does not un-
derstand “Jut Press”; he understande
some other kind of press.

Shri U. M. Trivedi: Ig it where jute
is pressed?

Shri D. C. Sharma: Jute is not pres-
sed but sometimes his brain is pres-
sed there.

1 was submitting very respectfully
that there I have heard it said that
this Budget is going to be detrimen-
tal to our economic growth, All kinds
of things have been said about the
Super Profitg Tax.

Now, look at the history of econo-
mic growth in India for the last five
years. If there is one lesson which
is borne out by it, it is that the pri-
vate sector has been growing and
growing and growing. In spite of all
the complaintg and grouses that they
have put forward against our plans
ang our Budgets, their dividends have
not suffered any recession, their capi-
tal has not suffered any kind of dimi-
nution and their profits have not un-
dergone any kind of decline. They
have been progressing. In fact, some
persons of my way of thinking think
that this country of ours is more
favourable for the growth of the
private sector, that 1is, the corpo-
rate sector, than anything else.
And it amazes me to see how cleverly
the figures are given to show that that
is going to bdbring ruin to them,
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Mr. Speaker, Sir, I can assure you that
when the accounts of these companies
are brought forward after some time—
and 1 hope the Company Law Admi-
nistration will do that—you will find
that in spite of this super profits tax,
in spite of all these kinds of Taxation
which they are going to undergo, they
are not going to be the sufferers in
the least. Therefore, I believe that
the tears that the big business people
are shedding are crocodile tears and I
do not think that we have to be awed
by them or we have to be compas-
sionate towards them, I think, if there
is one thing for which I congratulate
the hon. Finance Minister, it is this
that he has given a very equable,
graduated and equitable kind of super
profits tax to those persons who are
trying to make 3ll this kind of noise
about our budget.

16.11 hrs.
[MR. DEPUTY SPEAKER in the Chair].

The hon. Member, Shri U. N.
Dhebar said to our Finance Minister
that he had to be aware of two enemies.
One is China and, I think, everyone
is aware of China. We do not need
any reminder from anybody. The
whole budget is a pointer in that
direction. Our Finance Minister has
risen to the occasion, has risen to the
demands of national emergency in
that way and, I think, every member
of this House is grateful to him. But,
Sir, we have also to be aware of those
persons who want to build up indus-
trial empires in this country, who
want to hold the whole nation at
ransom and who want that the Fin-
ance Minister and this country should
dance to their tune. I am sure this
is a very great danger and a pointer
in that direction is a resolution which
1s geing to be brought forward at the
next meeting of the Federation of
Indian Chambers of Commerce and
Industry. They think that planning is
outdated, they think that this econo-
mic development cannot be done by
‘the Government and that the public
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sector should be given a go-by. These
persons whose economic conceptions
are economic conceptions of the Victo-
rian era and who do not understand
what is happening in the world of
today are there to sermonise to us
that we should derail the economy of
our country only in their interest.
Therefore, I think, the biggest danger
that we have in this country is from
those persons who want to build up
industrial empires on the sweat and
tears and hard work of the poor peo-
ple in this country and I am sure that
our Finance Minister will take note
of them and will deal with them
adequately.

Sir, it is said about our Finance
Minister that he is a rightist. I do not
know what the word ‘rightist’ means
because I also do not know what the
word ‘leftist’ means and also what the
word ‘centrist’ means. All these words
are bandied about. But, I think, by
imposing the super profits tax, he has
shown that he may not be rightist, but
Le is right; he may not be centrist, but
he knows the centre of the pulse of
the country; he may not be leftist, but
he knows that he will not leave any
stone unturned for safeguarding the
honour and the integrity of this
country. Therefore, I think, he repre-
sents all those things.

Then, I also request him to beware
of the tax-evader. I tell you, Sir, the
Ministry of Finance has very fine
reports, but if there are dark pages in
the Ministry’s report, they refer to
these tax-evaders. What is this
battalion of income-tax inspectors
meant for? What is the Central
Board of Revenue meant for if they
cannot lay their hands on these tax-
evaders? What is the good of having
ail these? I would like to tell you,
Sir, that the Income-tax Department
will not be judged by the way it gets
taxes from Mr. D. R. Chavan or from
Mr. Ansar Harvani, but it will be
yudged by the way it reduces the ele-
ment of tax-evasion in this country.
The tax-evader is a social pest and,
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I think, the Finance Minister should
discover some kind of an insecticide to
destroy this social pest. Unless this
is done, I am sure all the attempts of
our Finance Ministry will not bring
about that quantum of economic
health in this country which is needed.

Sir, there is another thing also.
Now, the moment the budget is anno-
unced, the profiteer comes into action.
I cannot prove it. Take, for example,
my case. ] agm a smoker; I smoke
cigarettes

An Hon, Member: Chain smoker.

Shri D. C. Sharma: 1 leave the
chain to you. But I do smoke. Sir, I
was respectfully submitting that I am
a smoker,

Apn Hon. Member. What about other
things?

Shri D. C. Sharma: The other things
like khir, I leave them to you.

I very respectfully submit that I am
a smoker. The moment the Finance
Minister announced the budget, the
packet of Capstan that I take went up
in price. I went from the House of
the People to my house and I wanted
a packet of Capstan cigarettes. I used
to n:v formerly 80 nP for it, and I had
to pay them 100 nP for it. I do not
want the Finance Minister to bring
into action the Defence of India Rules
to deal with them. No. I tell you,
we have to see to it that India does
not become a paradise of profiteers of
all grades—small, medium and big.
Of course, on the big we sometimes
cannot lay our hands on. I think the
only thing we can do is that we
should try to have the price tag dis-
played on every article of consump-
tion, not only in villages but al$ in
towns—everywhere—so that the pro-
fiteer does not get away with all that
kind of ill-conceived profit which he
has in view.

At the same time, I would
request the hon. Minister to take care
of those persons who are not doing
their duty—the shirkers. In our
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country unfortunately, and in some of
the Government offices unfortunately,
you find one species of human beings
and that is called shirkers. They do
not do their work. There was one
Governor in my State—the old united
Punjab_Mr, Jenkins. He found that
all the judges, sub-judges, district and
sessions judges, all these judges, were
not disposing of their cases properly.
So, he evolved a Jenkins formula—
the sub-judge should dispose of so
many cases, the senior sub-judge so
many cases, the sessions judge so
many cases and so on. ] tell you, Sir,
the face of things in the judiciary in
my State changed. I believe that
something should be done in order to
penalise shirking in my country, whe-
ther it is in the private sector, whether
it is in government service, whether
it is elsewhere. This has got to be
done. 1 would like the Finance Min-
ister to have a surprise visit some day
to any office in Delhi or elsewhere
when there is the lunch hour. I want
to ask him, how long the lunch hour
lasts in the Government of India
offices or elsewhere--half an hour,
one hour, or what. He will find how
this lunch hour is elongated and
elongated and how this lunch hour
becomes a kind of apology for shirk-
ing work. Sir, I was saying 3ll this in
order to tell the Finance Minister that
all his noble intentions, all his pro-
mises for the good of his country will
be defeated by these persons who are
there to do all these kinds of things.

One or two more points I want to
deal with. First, I would suggest to
the hon. Finance Minister very humb-
ly, because he knows the whole
picture and I know only a fragment
of the picture, that he should try to
control the administrative expenses
somehow. 1 wish my friend Shri
Feroze Gandhi had been alive to make
an eloquent plea for that. He is no
more. I do not think anybody can do
it like him. But, here it is. In the
Supplementary demands, T found an- -
other Ministry coming into being. The -
Ministry has already been there. Look -
at tHe number of officers, gazetted, "
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non-gazetted and class IV that have
been allotted to the Ministry of Eco-
nomic and Defence Co-ordination.
There are 45 gazetted officers, some
non-gazetted officers and 43 class IV
persons. If our administration goes on
proliferating like this, I think it will
not do any kind of good to our coun-
try. Of course, 1 have nothing to say
against the Ministry of Economic and
Defence Co-ordination. For aught I
know, it is an essential Ministry. I
do not want to say anything against
that. But, whenever we have to deal
with Supplementary demands, we deal
mostly with creation of new posts,
with the creation of new avenues of
service, with the creation of new
things, which involve great expen-
diture.

One thing I want to say and I will
finish. I am a teacher. The hon.
Finance Minister was, the other day,
very kind to twit me at being a
teacher.

Shri Morarji Desal: 1 did not twit
him.

8hri D. C, Sharma: He twitted me
at being a professor. I am a teacher.
There is not much difference. I know
our Finance Minister twits people
when they are teachers.

Shri Morarji Desai: How can [ twit?
My father was a teacher. How can I
twit a teacher?

Shri D, C. Sharma: I am very glad.
When he was replying to my point on
Gold Control, he said, he is a mere
professor. So I said that. That is
what I thought.

Shrimati Yashoda Reddy: He did
not say, mere professor; he said, why
did the hon. professor plunge into
this.

8hri D. C. Sharma: | wag submit-
ting respectfully that one thing for
which Stalin, in spite of his imperfec-
tions, is honoured in the Soviet Union
today is, he introduced universal
education. We have also introduced
universal education in our country.
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That is one of the greatest achieve-
ments of this Government. Illiteracy
has to be abolished by some follow up
matters. That can be done only if you
have literature in this country which
other people can read. Th's literature
is a very important thing. I find that the
new postal rateg are such as will make
the distr.bution of books to those
places where no books are produced,
very difficult. Take Bharat ki buni-
yadi ekta by Nehru: its price is 75
nP. But, the postal charges includ-
ing registration will cost 1 rupee and
11 nP. Atma Katha by Gandhi: the
cost is one rupee. The proposed postal
charges come to Rs. 1.11. The Bhaga-
vad Gita: What was it before? It
was 88 N.P. It has become Rs. 1.11
S'milarly Pita ke patra putri ke nam
by Nehru: it costs one rupee. If it is to
be sent outside, formerly, it used
to cost 76 nP. Now, it
wi'l cost 91 nP. I want the Finance
Minister to get money from everybody
in this country, because the Budget is
going to be an essay in co-partnership.
But, when you think of co-operation,
when you think in terms of the dif-
ferent kinds of persons, I think this
kind of tax on knowledge, especially
for those persons who are living in
villages, should be done away with
I hove the Finance Minister will look
into it.

I thank once again for glv-
ing us a Budget which satisfles
the twin needs of economic growth
and defence.

Shri Himatsingka: I may inform
Shri D. C. Sharma that this super
profits tax would help indirectly the
present industrialists because there
will He very few new industries
coming up and they will have a
virtual monopoly.

oY xo wo foy ({7<) : SuTETA
wRr, fa= g4 a3 Y awe I
forar &, 7 F w71 %) ageran § 1 T AT
wr gFar & f gAeASY F FTT IT 47
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ifaer o &, ooy Naw F ghrardy
T @Y g TF e F1 gAT AT
wifgq 1 gX oF W & fog @,
&7, @A #1 o, faar @ @
& sygem AT Tike | @ F faT oy
wq ¥ g=& qv f5 cnfa sARE #Y
WA & R UF AMTE ¥ A5 FY
T ISAT AT AT | AT AW Y
qhrard et F1 T FA F ARG
T ¢ g TNAT AT AT | gH
QT AZT & WU T # FAY
Wy ¥ faw, @ & fau 7§ 1w
SFR & 97 qeA4T T8 § a<i-ray
¥ T F fom, ol & @ F fog
o g W g f&5 g oW®
el tY T & F T @ faa
sl T #y agaear 3, arfs §
T F =g AR JIT AVIRE a9 FF |
TR IO & g7 Mgy § o g2 uF weAdr
& faT ®F 41 A § WX I F
ey & fog g yaew g | AfE "
QT g &y g ) T & A
R A A T T o 1@ & fergmm
& T+ ACH! IT T THET F G,
AfeT @ @1a w1 A QA @A I
f& s #1 had asfana 1 q@
fFar s

77 @y & 5 39 a1 ¥ &Y ar
ST B FETE 6 a7 F fog fe
¥\ WEWT anAT avedt § | & g §
fF J|WH G AWIE 7 7R Aa
A1 F 46 F1 Afaarr wy wioesy FAr
wifeq 1 &9 1e¥e ¥ oy W A A
& v gmd e fg s g Wk
ferfa @ R | AfFA ST FY
ar # ==t Ford §, Y aga & T a5y
& & it avdy 48 sy anfgg o &
g =rgar § e Y Ay sftrssr Faer
o #Y wiaeer & 78 &, afer ag @Y
wfara 1 Sfaest & 1 afg s d@fqam=
' TTeST F AT &, A AW 6y
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¥ Fo qfen fr ozg awl ¥ o
ey & ufrag = ¥ S faar
SR | & AT Tg g S § fw
g Agd AT T AR § AT R R
g sfn &3 9% & 1 K wew
g o dfaam &1 gt et Y aafim
¥ ag g v d@fam & gw @@
qAL FT TH &, IO fad & wgiama
ar et & fag & s afcada adf
o Tifgy, F4ifE dar &< ¥ dfqam
¥ wfasst & a8 wEr 2
X OF ara § o gfqurr O w2-
T &7 7€ AT Ay @ e ¥
@99 ¥ | 9gF g% T@aey &7 g4 g,
wYE 7z A8 Fig adar fF T ¥ we
a8 fawrzar & 1 wgemr Ay A9y qgt
o £g 14 {5 afs g7 oF 92 F fayr @
fexzex farg amv fagr og ) oY ¥ wa¥
g8 g8 &9 $&07 (§ § e w1
TG FY a7 T 0 ) A ATY
a3 {3 e ot 3w & srowaT
AR T F 9 @ A &) -
A F X OF AmfFE @A 9
o JAY Tfed fF xg ad F ame Wrgw
TR F g7 AL FTaF

TG & I°T Fed & 5 aeEEr Ay
oqH FIT FT AEIET AT FHIA
£ 1 & fadgA e amgm g o ol aga
@ ad &, fo= &1 gy ST g &
g, afFm 97 F e ¥ I e
®Y o aga St e @ AR Tl
QA T oG A ¥ FEFAT & | IR
¥ foad & Fgar wwgar § 4 aa gfy
# gafy @t § AR afE § g
gg sfaar & & fx gw 3o Tl A%
TIGE AT AT TG FG | FA WA
ETC X [0 qH FI7 91T &, A
gfraa G AT T & I@T I
gafa & @& F *r fw s Ak
g
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forar ot ot fow oF wEew W
fagz @ 1 w9 gw 2@y & 5 smafws
Ferar ot g TR A T AR A T @Y
 oF ? Ifemaw, q@d @ s Ak
o R 3w 1 gw ag freaa ) 78 s
o & o 7 ¥ F Iz E, oWy
qIATaT A1, foar v gfrare fear o
T A T & T A AN & o
a1 & |/ra w7 qfsws TR A Ay
MREITBEANTIND@E, F
# 7ff A g fF ww aer gamr 4
&3 §FY ) @A ggfad w1 avaw
&F, W agfan &1 AeggA A7,
Y agfq AraAz D, IEHRr IR AR

T F o A gy

qAIFATIHE AT gER W F a3
T3 W & 1 ag fafas a1 ¥ Y af afes
ANfafraf & A Mrag@ra
TEAT TCH AT AT FT ST A0 AT
fog qw swWid ¥ fAma s o
@ g & o9 frmgw sy sfraw 1= &,
FEF T s AR AT A FF AT Y
qHar &, SR fegT e 3 1 AfeT s
TE A A W F1E ETAT AL 4T AT E,
fe frer & fea &9 @7 g A e
g | T AT T FT fqar Ay
AR qred] ®Y FTC A AT HL F I ATAN
Y A 9 K7 WA FF BT A FCE
FEY 9 | g a1 AAY Y v Av
fw ag wwern faamodm & | oW O
o T AT 9371 § fF ag faeraa
€& A T o € faor T aff faam s
gFT 1 TEF X F a7 il ¥ wW
fFT 1Y & T ST W FNTATH IAT
3t fear w1 & 1 ATAR THRT WEAGA
a1 wwaAT qar ) afwT § gwad §
f& ag AT a7 98d § AR W R
"7 FY I TR I gy /i ey
frreg o= g gy
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7% o omar @ fr gk A
R 7% 1 fER Prw aw ¥ Wy
Y ¥, T T AT QR FOF ¥ o1 At
2 & 1 77 uF Ffwm framy 41 faare
£ R § NfF g7 o frae s0m 0 &
TrATr § fF o St demere G @7
W@ 3, 7a¥ W TR FE wRO F, @
T FTRor a7 ) & fon qrorar w e g
o ¥ AT ¥ w39 fr oo
e A wawqr F#47 8, IR FT @A
¥ ¥ A o IRy A W ) WY
1T 37 97 T 0 frae A @t §TEr
T OFFF T4 Frar ey | g A
aa & fF T w3 faee fan
g f& @@ a9 frard e o A
q 2 T worw TF FY Fr=ars DA 9%
I faar 1, Y faurs g g
e fear I W@ W9 ]G Q@A
o & ¢ ¥ #U3 groagee gt
AFFAF NI S I am
Fr = T3 § 1 ¥ iz o § for
F g ar OrT § &7 IO & AT
s afrie oy § faw F o 9w
TrT ¥ &9 ITT 2 1 AR Qs a¥ §
fa & o 7w w0z ¥ A7ias I
o T4 o ¢ w & o oI
THT X TR AAA § 1 TG qAC @
¥ qfearT & faT & av Yo TFE M
L AlqF ITF 2 | T OF g
£ oY § B & 9.1 91 0FT ¥ saver
g & | W ATAq A A A
fam A a7 F49 §: The 9 of@R
HEEIERES (AR IR E G R (- T
TF 1T T A AT Tifthe Far § 9 Fad
ST G T & | qE) g § W
G (7% sta w9 FT ifewr A a@ 7@
garardfarma &, s d A M
forqar muAr A & 1 W A 98
warfesr 997 g & f &Y a1 sov
I3 A & faew Y @ 1 W A
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T 7@ A & A oAy # 5 R
a3 g 7T ot @t & w19 ¥ faeredy
&, @i &« 71«3 93 foa JeEe
oY 3 &4, aY o0 BT A S YA FA
dmar 2 3T A g9 47 30 gE |
g%2frgz ¥ Qv om0 AR #1 A A9
FATT RYAT AR 27 &, afFa A1 qar
F7AT &, 5% fam o | o s
Qs F1 HiferT s A & gfafee @ifeew
F g0 URT § EA £ | TAG FAT
g1 AFdr & |

o zRF fauw o fafea & f&
qrzfE w1 TFT I | WA TIEET ST
FA TF, ST AFAT 2 | AIZEH AW &
ardr # afx @ A AEEm e g,
I9 T AAT qE F T, HI ITH
@ v oams 317 A% L afg 7w q
aqr e afy et F1 SegA fae
gEAT &, N 7 wlrs fEET § 9 &
fag sonfer fer arasq &, afrew &
I T AT &Y 9T § | A9 TG
I FT qFT & fF JreFa e F7
3 AR PRaT S | g9 YS9 AR
qH § | g7 T &A1 § A9 BH SR
far & | 37w | S 3 971 g 8,
IARY G2 A7 F1 A FTEE AT §, IAH
AT 9 31 7 Srafaw fagd &3 aay
& afz 7y oar fn ar e &t
At grm 1w =g Ala® &= &)

T 7 +fr 3G [ F1 AT ¥ IEE
QT T BE ¥ A g@ § a9 & fag
ft #1% wawy faar @ ar =@ fFar €0
gfe Y a9 & arg =7 T § a1 gar
93 ST € &t faar & W ard g
At &, T A TAE At Y B, @ A
qWR T 8, ITF q1g ot A AIGA
gt AT TE 8, | g A €
Gt g ® ST s g g g o
;% et AT S @ gy
2870(Ai) L.S.D.—1T.
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Tq W9 FIIId AfFT FA AT
R & A A9 FgQ § fF @ v oy
T FfaRIT ER 98 39 & ST ERm A
T { A FAFANAE gifeew §, I
ot s 7 fFar € & faaew ww
STEaT § o ST dergy 1 &, g9
Faa § fFam &1 fazame feomn ar f#
IFHT ATA[ATE FTR! FH FL T T
TaT 7 F& o1 {5 ag a7 & fF fag
& W13 aTRE IRHE I AT 9 TH ,
T T F FALAET Y TTHE S G
VTR I=H 1T & 7, Frqerady afaww &
FTET TR TIHE AT TT | S A g,
|1 & g arf o @ ¥ ag i av
ar feaz #ifaa, < @t &7 Ffad
srefzara €, et qf oy iy | g
T Y S Fga & 5 98 I a<
TF I9 AFAT § A T F a8
Faa & fd Salw aF 9w Twar 20
T g W IR FY=AT T R AT
F waF AW v i Ay S
safEma o &1 | g el Fr ogaa &
farg FueT fae=r rfgd, TOT F v
F forq 77 afes woff adf § sa=y <&
Yo%, Fafy, gag o F1 97 F1 e
foeaT a1fe®, e & fo @8 T oF,
waTeed T & fow, @H ¥ g et v
< faaar afed aifs ag adf wif &
QAT TET FR TF | T T D F T
& 9 w19 S 7 feaw 1 F S Sy
frr @ ) g, S fodt a@ &
FI T, 37 9 R a@ oA T
A A/ fFaET # A IE @I )
AT, for &< 9% AT 7 AT B
&, WER aret # A & |

AR T AN T E, SEH o9
3G | a8 W 79 9 fF 99 e ¥ Sy
darE gt &, 98 Y ag gEAT § |
TG § oAt wfwwe F Tl T w7
fF aal #r AP FT dre JqA, FEHL A
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[= @0 5o fag)
g A FF G 7O 1 F quwEn
g f& 7w o ¥ daEr T T qwdr
21 7 3 5 A § wr feraey o
2 o' g g g ae ¥ &t wwa
2 1 afg orq & O e &Y g damar
T IEAT | AT F 9 ST A
suvrfede of e & 98 co. %3 AT
TFS g | 39 § ot Ffe ofar @ g
V3. ¥R FAUT THT § | I &% 5.3¢
FUS TFE § | FeAIqT A€ L. & FUT
TFT & | T FE GAT qG X, &Y FAO®
TR | TH AE ¥ 12,3 FUS OFS
T ot & 9 #T gee 7 AW
Iq ¥ fIa a9 g9 § | AT omw
T FH AT | AN F SfET B}
AR AT TR E | A g &
FJ9ar § f #4n fear o wr @ ) faER
¥ grry § o oot e ¥ g8
STaT R fF g Fm v gy § @t
ara faerar § 5 g7 7 F1€ O gera
g fear & W o7 fagre e & qar
AT § A 9T ¥ qar =TT g 5 A
o & gana o & Fav fear a1 @
& 1 & qwwan g fr 9 +fr gara faar o,
IEFT TG T T AT I AT AT |
oTe F5 § f ifr g safo el
& fr ge-Afar & g @ar &1
¥fe & oo A F@ET TwgT g F
gasfar s oft & ) w4
e & mre 1 3 AR E ) I W
fray R Ay X &, A A Y
N (e gafar #T qwy §
o7 & &t &7 e A ot §, F ST
& fr uw o o forg & g e Y
2 Ju& SuF fau 7@ e Jeigd A
T g g | 79 A< ¥ agh IR ;EEw
FY AT ¥ AT HTH 9T | T AG
A It &7 9T ST A€ gy § av
frg 7@ ¥ TR ¥/ T dAEAR T@
awdft § | & wwwar g fF e &
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TH § FYSIAT FAaT 39 T@ F gEE
231 3 i & AR AT Y AT R )
oY FZY & [ Wi Fad 18 wEe
Ffaafes e g1 & Fgm T § 5
afz sme gferam Y O syaear #3875
A FTH AT GIER g aEdT @ |
5.3¢ TUT TFHY THA ¥FOF 09
T O g & R IGET TTH T 3G
TR Y WY & | SrEi 9< qe faar
ST € 98t 9% 99 Fg qa7 &) q%4T &,
agt aF fF g i gy o aseft o
gFdYT 2, G fagtal 1 v & 1 AfwT
f 1 &t F71 SAEEfE 99 TG g,
ITF GATAL F FIT FH A & | THHRT
qfcome ag @rar & fF &t #r dqE
T @ §

# ofus g8 78 Trgar § 1 Fa
T & fAaT FAT 9rgan g fF W
TTEFIA FRE FT GATA FL | ASHIT
FTE JIYF T g TF SATF § B &,
39 9% Y FTEE A §, IA¥ AT B
ST gFdr & 1 afg qar T W
fara ®Y &% w7 IF=r 9w &7 faar
T @ I9 ¥ e wrdwT AR Aw
Y JIETC FTHr qF WA |

Shri Rajaram  (Krishnagiri): Mr.
Deputy-Speaker, Sir, I thank you for
the opportunity given to me.

The budget proposals are before
us now. This year, the Finance
Minister has brought an emergency
budget. To save the freedom of the
country and to strengthen our Army,
he has levied so many new taxes
this year. Of course, money is neces-
sary for all these things. But is it the
only way to get money for all these
things? That is my question. Why
not the Government think of some
other ways also? I think that this
time we have reached the maximum
taxable capacity in the ocountry.
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So many big busines people be-
longing to the ruling party welcomed
the budget proposals. Some people
‘have opposed only the super-profits
tax. But the people have got a doubt
about the expenditure side of Gov-
ernment. But as far as the Govern-
ment side is concerned, they are en-
joying all kinds of luxuries, Even
at the time of emergency, funds have
been allotted for the purchase of staff
cars and appointment of officers, The
Embassies in foreign countries are
enjoying a fined and luxurious life.
They have indulged in costly luxuries,
costly articles are being ordered,
and costly furniture is enjoyed at
their residences. It is not at one
place, but there are so many places
where all these objections were
taken by the PAC, but it has not yet
been remedied. 1 have come to know
very recently that a building has
been purchased at Geneva at a high
cost. So, all kinds of expenditure
are going on in and around the world
from the side of our administrators.
No action has been taken to curtail
all this unnecesary expenditure.

But our Finance Minister has come
out to tighten the belts of all the com-
mon people. The worst thing aboug the
budget is that the taxation proposals
will start a chain reaction which will
send up prices and service charges
everywhere. For example, the hotel
owners of Madras are said to be cone
sidering how much their rates should
be increased in view of the new levies.
Taximen will demand increased fares.
The buses have already indicated that
they will have to make special efforts
to balance their own budget. On the
whole, transport will become costlier
in consequence of the higher duty on
motor spirit and diesel oil and in-
creased levies on tyres and tubes. The
point about it at all is that at every
turn of life the middle and lower class
of citizens are severely hit,

Excise duties have been levied over
superior and inferior kerosene. The
poor people live in huts, that is, in
dark places in our country, and they
have to shell down pearly 10 nP more
for a bottle of kerosene. The kerosene
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is not for bringing bright light into the
poor houses; it is not for show, but it
is being used for their children’s educa-
tion in the night. By putting these
levies, the Finance Minister is spoil-
ing the education of our sons of the
soil. The Hindu from Madras has
rightly commented:

“A 40 per cent. increase in the
price of essential household jtems
at one stroke is unheard of in the
annals of Indian taxation.”.

So, I request the Finance Minister to
withdraw the increase in the levy
over kerosene.

The net hag been cast wide to cover
almost all necessaries in life of the
ordinary people. All the countrieg in
the world haye provided the ordinary
facilities like posts, to everybody.
The Cowgress Party before coming to
power said that they will reduce the
rate of the post-card. But during the
last fifteen years, gradually, all the
Finance Ministers have taken their
share in raising the price of the post-
card. Now, our Finance Minister seeks
to raise the price of the post-card
further from five naye paise to six
naye paise. I need not say that the
post-card belongs to the poor section
of the country, and, therefore, it must
not be taxed. Items like coffee, tea,
vegetable products, soaps, cosmetics,
tobacco, printing and writing paper
will in addition to paying higher excise
duty bear a 20 per cent. surcharge.
The hardest hit will be those in the
lower income groups, especially those
among them with fixed incomes.

Coming to the next point, I want to
say something about the compulsory
savings scheme which has been uni-
versally opposed.

An hon. Member: Question.
Shri Morarjl Desai: Universally op-
posed?

Shri Rajaram: Even Shri Harish
Chandra Mathur hag opposed it.

Shri Morarji Desal: But there are
several others who have supported it.
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Shri Rajaram: It was pointed out
that compulsion in the matter of sav-
ings would further depreciate the
standard of living of the poor who
have hardly enough to eat. A factory
worker or a clerk or a school teacher
who earng Rs. 12§ per month is asked
to part with Rs. 3.75, that is, 3 per
cent. of his monthly income. All
these salaried employees covered by
one or the other of the labour legisla-
tions are contributing to their pro-
vident fund at rates ranging from 63}
per cent to 8-1/3 per cent. Most of
those who are in the income group
Rs. 125 to Rs. 250 a month also have
some insurance protection or other for
which they have to pay premiums. To
imagine that, with the present levels
of prices and the burdens that will be
imposed by the new excise and cus-
toms duties, this section can afford to
save more than ten per cent. of the
income is ridiculous. Angd if, in fact,
most of the persons are saving in one
recognisable and obligatory form or
the other, as much as 10 per cent. of
their earnings, is it fair to impose on
them a compulsory obligation to save
more?

As far as the prices are concerned,
they are going on increasing. What-
ever price control measure Govern-
ment may devise, ag long as indrect
taxation by the Centre and the States
contributes a sizable element in the
price structure, the consumer will have
little hope of relief. The burden will
be bearable if the public have the
assurance that the moneys will be well
spent and that the security as well as
the development of the country are
being attended to with efficiency and
economy.

Why, for instance, should there be
an increase of as much ag Rs. 30 crores
in the expenditure on administrative
services between 1961-62 and 1962-63?
If a critical probe into expenditure
reveals scope for reducing it by Rs. 50
crores, even this will provide a wel-
come means of effecting many essen-
tial marginal changes in the new taxes.
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To reduce this tax burden on the
common people, our party, that is, the
DMK, has suggested so many things
to the Government through resolu-
tions, and they are as follows:—

(1) Nationalise the cinema indus-
try which can give a fine
source of income;

(2) Take stringent measures
against tax-dodgers and tigh-
ten the machinery of tax-
assessment and collection;

(3) Make public sector enterprise
more efficient so ag to make
them yield more surpluses for
development; and

(4) Cut down wasteful expendi-
ture, stamp out corruption and
maladministration,

Through these methods, we can earn
more money for the national defence.

Let me now come to another more
important matter. Government are
now maintaining four Central univer-
sities in the country, and these are all
situated in Delhi, Aligarh, Banaras and
at the Vishwabharati in Bengal. You
know that all these universities are
situated only in the north, and none
is in the south. Sardar K. M. Panik-
kar also suggested the establishment
of a Central university in the Madras
State. Even after the suggestion of gn
eminent man like Sadar K. M. Panik-
kar, this has not been carried out by
the Education Ministry till today.

I wish that Government must come
forward to establish g Central univer-
sity in Salem in Madras State. I am
suggesting Salem in Madras State be-
cause it is the biggest and most back-
ward district in education in the
whole of the Madras State.

off SarerTe @M (ST 9T FEA)
JUTAT IR, TAAAT & MG g AV
aere o fer 8, 9Ea fo e
Q8§ W gT 7 arFara § fagia 3 &t
o TEr TawT fam fr gw o e g
Haw NG 412 FIA T ANGI &1 T |
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16.50 hrs ¥ o 3 g & fr fred dae

[Surr KHADILKAR in the Chair.] aNt ¥ AR FEEREE SR #

g ¥ Qe qEwl F, fARA FWIfES

ag waw ag § 5 mfg R a=rd & HR AR Fnfaer aX ST A o

g 919 T ufeq T &), a9 IF FOC A
Fa wfa # oI g g WX A
g=arf §7 @ 9T @ | U @E9w
wF wifas fagra o oh gfmard
A 9T AFr &, Afra aafEeadr &
T EH 9T T F {36 I §, grenifs
WRT §907 ¥ A9 ¥ SAmET afats §
AR aET T 9T I 47 95 faeper
FeaTE qT HTTfe &, 9w Ay glafarae
Fatm FH € 117 fow 2t 1 g
quAT 7, T WY 29 F PRy 7 fparaai
FT AT |

AfFa T A F A9 T
A agd TWRIAEF AR grar-
THATE & AR ag ag & FF fom ol &
g ¥ 3 4 A Aqe g, F &y s
YT & aFT G BT GIT F ALY 07 A
fog a7 3w ¥ owargar g w@r Y,
fam qaq gw 915 g2 ® 4, 39 a4
qfeq Agw 7, ¥ F I wOW A0,
g g Sara & B awam feww &
o Aaa efegae 39 A1 3 7 avey
g T Jga¥ g1 AT agd IR &,
7@ forg sigt g0 oo 37 A A9IT F9
& forg 47w Tor7, agr g9 O A FY
o grewm R A g &
FTA TN FI TTH AT T qT59E < |
AR Tg qA9€ Fat IgAl #1 faarg
qT dmR fFar mar § 0

fow 978 & 59 §3< & guy W
F qq T=H AR AW F AW TFF g FY,
TFAH A OF AT AL, T
QFEAT FET AET &, gX @At g fF
4 g & meEm faw WA ¥ 59
wFz @[ A7 W 99 §AEF AR a9 49
=Y qurS & ¥a qEataw fgedi 9 ST

W g AT WS W ST 9T FTH A
LT T, ofET I T E ¥ Ay
AT AT NETE ) IFT TE G
ot 2, fradt fx grl o7 St 7Y 9%
Rt 2, iy g dizg it & g
FAET ¢ W7 B JIhi HY FET G
FaraT & | & wwean § fr o § say
waw &, fmad fe 3 s w4 &,
A T a9 I8 WA W1 F SATET SFAA
& faw gema am =ifew a1, 7 f5 qu=
Tfhzd 33 FT q@iART FAT 4T,
st fF fod frae @<, Sfvafeaaer
&1 fagx FF f6x s s &0
H qg qETEHT a9 qeawe AT M-
ar & fr mgad K ag WMoy wr B
IAFT FET HY FATY T 9T &7 ¥@T
g & gumar § f5 ug amag
geEEE o & fafaaw
FAM & @ TAT FT FAAT G
73 fF gov wifeza @ ¥, fom &
Frw dfaw § agd g faer &, faedy
a7z &1 A fear W 1 #@ifE
mudaF qr TqT AR AT J5HT
& @9 g a3Rd AT W g AR
AR AT 41T |1 A AGL FAT09T
FY WY qeted FAT 99, AT T H S
TaOT T8 g A1Ey |

ST § 2FqTA AT J<e Tiey
FT FTAET FWT § | a1 7 a8 A
FR g E & arg faer g9 v Jar
ag w9 FCU AHar § R oag oW
gamE graq  faare R i v
afar @ § g @ wiisHe A Y
s (& S AR §9de g F 0
s s faw areang 9 faaw, &
TR I & 4 /R q e s
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[ shorer @ A
gur &Y, aY ag T ) form sivfaram
T &Y, 99 ¥ N FEqeEy afaw FE
2, 39§ ¥ 9E W THNEE KR T2 |
T ¥ AR @A Ta A OF aga I@
fawrem g2 1 S 0

TF O F qR A AT AAAY
gEe, «f @i, ¥ F77 & 05 & oaow
fri s F g am Ak w @
QIEE T I AT § AT TeA EH A
TS A agd A gwiy, AfFA I F
ST F 70§ T H I TH1E T AT
59 g swre g 6 39 9 faar
&, 1§ FaAEAN

S| g9 A M1 F 3 AT F IfA
TF Wregaaqr €& I3TT & av #q
g ar F9 IT FT TG, Jg W % QT
F AW Y 9EY WU g9 F ¥ TF
T 3g TF qEaq & il & fay @
Fr T ¥ FHT @A T TIA FT A9
¥ a9q & @1 I | qfw |} F
AT ®YAT AIA G TGN TEAT AR
g o 37 F1 7oar 51 F & fag
ITFT F7 &TT RN T wE * aEr
TR F1 J&T O TE T
FIAT TIFT IHT FT T | 39 & U
T 2| | afEw A7 gl I gEi

Q] F FY F gT g T
gfrew g wifgg afFTgn Fragam
AR @A arfge fF g ar arat
g afew FALT A FY TG IT X
AT F FTE AR H g
fafags ara # fod gq it 7
2\ a8 e 79 aa § o arfew @
S AT ATEAT d9T § AATAHZ ¥ Forew-
IR T A0 A ¥ fw awE w-
foreiardr & amw @@ § AR frw a<g
IR T9AT a7 T v FRar s @)
gafae v gama @ fF 3 2 # qor

MARCH 14, 1963

Budget—General 3800
Discussion

g7z 1 feafs & fom 1 amwem ==
F fau w7 7k Gfaw & se@ §
w39 & g € T6F A F e
¥ fag sifqda “ar F@ ®7 Y [T
ST weRd § 39 fAq dFw Fy
AT ) foar 9¥ 1 9@ ATH
ARG F Faenzy fFar @ 4n
A1 TR FT FTH g7 97 FH TGI §AT
1 R g dgaT gs @ | a6
FFT T AWAATIIAT FA ¥ AW R
T 7 oF @ frew o7 fagar agm
T SqRTER AN YA &1 A6 §
AT FW A

TG dF aF9 ofead W &
AT F1 qA g & fraee Fo S
g fF sHmpdr @1 waaw A gy
g afex s 1 waewm fefafa
MY 7Igd & W Iq AT HAOR
ez 78 & 1 71 foT 7 wrgaT
g fF sarmeT #1  ufRde Wk qofee
aifag 37 & faq ag &0 § 5 “#9
Tq9T F1 FT I |

gH J Tee T ATeT fAwrem 47 |-
faer aat oY 7 997 ag 1 @y A7 R S AT
Mee At 2T 37 ¥ 37 aTq F (g9d
Y forar s % 99 & g ag '9ar
F7T & AT A FAT FI F AT |
7z {19 78 Trfad F@r g f g
qg oAt & fF agr CF TEE g
¢ g o Awmaw wifeafor v
t foam &1 wr¢ faame frama 78 @t
ST & | T 7 ST gH AT AT g
T AT & argEIoNd Gl HEEdT §
G TG qHEAAT § | T HT IH
AT 1 VFr =fer | & AR g
fF 57 WiT e o omg ) gE § qd
FHAE g A9G Y A A =fed o
&9 o 1 Qe o 9fgd W
“¥ qficad #Y age favar ST =ty )
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PAR: 7@ & a7 A7 a2 & weafaw
feedi & g £ o7 gerfas fewt
| #r T 3 e femmr s g
IT T g UF FAHT TG | G AW
9T 9 qgrET g1 WYX WY TATR
& WY § wER A AR et
HEET FT @Y § Y gW qgd SART
& WA 9EAT & | A AT TR
& 3 S A A faeaa aga saEr
AT § | 9T qF T AEE! A
AT wrar Y 7 Avew & & ;o wEm
fir ot et bz T & fam Tag I
g wpar g fr ~ aei ¥ W a1 7 W}
W SET A 9gT 99 ¥ g AN
9T AT 3T F At § § a7 13
T3 ¥z aFar g | wfEw wgr 9w o
@ TR FT ACAF § IT F gH
Tt ¥ ) TE F@T WA & W T ST
FY AT AT F qgr Ffeq 1 W
oI B ISR e T § faE}
S Tr A AT 1 FHEEY & ag o
faraz STl YT | F7 AT a€ g
fif T 3w Qe &1 A | gt
# L A Y I FT T AT T
F gfomt ¢ @ oo & wmw o frea
T & A S R F fag
AT TR T AT 3T | T HIEHT
F qTY TIF § FTH G AT ST F QU FHH
&1 a1 39 A gre 7 F T8 qferdl §
i A AL T IY AT A T T
g & f fret g o 3@ Ay gt
N g1 W gF@ § AW fHEr aw
Y IT FT AEHEIT T F FALT I
TR A R g8 wdar @ ) g
T TEX F q& HAar g fF o §
FAFMAT WF g8 T FOER
o w W A
g | A g@ G
FAFANTOFTE v Tmefw
W TR (TENT FT ITH TATET JAITG
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" R gE ag & e e @ s
FY TET Y TCH A AT gAR AN
TF TIT AT HIRA TFIAT 57 0T & 1
AR A F qST qOF TFEQ T FT
R F faw o g e gt
T & 9 g o fa g
g 7 3% & fogq #x § arfr aga
SOTET AT TFAIE ToaT 9T g% | AT
T T TR AR FEA (TR
¥ I9 F g9 9 37 Tq A 49 T A
T fF T W F R N N aw
& o AT I W IefaE g,
S FT e fowm, qur #¥ 1 78 qfeww
Tl g\ arfed | e % oo At
QHT g adaT & | ¥ ¥ & e
faw {eefN 9 dA wW gom e
SART & SR AR T FTE fae
gHT |

17 hrs.

ATt gl AR R gl
F A BT A Y wF 4R agq
T | F S @ ¥
g = I 1 f4% wom Twar g o
W gee A A farag 9 AR
FIHIC E | 9 & Aqarfeas § qear
F£ T AT FT THT § R 707 <
FAT ARA § fF Tf W EE N T
A T R, @ R T W @
&, TR TLARN A AR [ FA
fag s @M e Al § 1 TiW o
fafred ¥qT o' orwEdT &Y S
gt g & 9q vt 99 A Fawefa
FHS A AT § A AR R AT AqT
FT JA AW § A [F @R @A
AT § FAE AR TRl @ Y Y
3, M AT @ A, 7 e
R A f fam &9 | 9 I I =Y
FT & A orr Tfed 1 AT g
7g W § % feww & famfed § aga
v N Jar< QA § sife o W
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[ et = 4R

¥ AT e ST A qAITHT o7 AT
& 1 3T Famea & ot Sefgae wedw
T FY 1 Y § 1 T 9T Q7 A
HE | q87 W ATE FTOA g | |
g ¥ w1 7z qfewa 4 & &5 feww
T 9 AT W WA @ 3
¥ a7 91 & q o aTER A §5-
fezaa cRew ¥ avang o aife agr
T Y F F7 FTOA AT

gq § Fe) 1 fow Fw@r g
T A U F YA AT A& AE
LAY ¥ ¥ FX WS aF 97 R X
g1 E¥e ® TG gAT M FT A
A IHAT § | FITHRX 9T qF gHAT
0, 99 I AN F F _T qEES
JorE, 39 q ¥ arfs § | 99 F g
feu3 ¥ ¥ E HEgedr " |
gifgm & Fv [@ faet a 7]
Iq G AW H qGT TRAT ;TE 1 ENY
ar geuy ¥ ity gfsq o St =<t
F T F FTWIC T F, IFIA TR
o« fewif qum fear fow &
FIRAR &T 4T g 9 ifgaT @ g
TE AR Z § A F TR AAT | FEA
g fr TP 7 B T@ 1 % feeag-
Ty wErEd? FT A g A q@ HEAT
oed g, I F( IIAT AZG! IT FHAT & |
gfrar & &8 st aFT IF FT a9
gt gV | IT F FW AW § A€
qadrelt s, @rT ¥ KT ", St
¥ 2fafadt g 7Y sfger mifger
FIRAT TaHE & QT agq & |
ofea oifvse &0 95 @l W fw
FRAR femgena &1 57 @, q@® W
W SR g1, q8f 9 AR R GERA
ufaw 27 | fewt e & fv fargem
W fewra # faadt ae W A
fagaw g€ € 9 zufay z2r § zafag
aereaa Y & fa arfeear T& sgar
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a7 fF ger @Y | 7 @ FE a e
T 8, % T 7y fe R Qawd wg
¥ @ AR Y o7 g fry A A
gF o frar o) g meR & fF
N UFEE T g gug F2 a1 a9F
wHfrgr e safag
T8 WIS giae Fd, U8 URARE
/2 o arfeeam a1a gerg F =rear
2, &9 7 I9 Y UHRAREIR A& FITET |
THF AL AT L ? TH H 0F @ax
gt 2 fF w71 q@ AT Ay
q'E, TAYY, AT For AT § W
g gue o ot & T feegmaa |
qifsem™ 1 W T AET | 7T GAX
o T § Y & T acfawadt § gqAR
AT W Iq FE FE AT aQ §
38 F1 w5 Fefewm gl faan
ST & | 39 &7 At g @ fa orar
¥ QI GEdT & W ST 3
g1 omar & | wfFwr & o9 fwrse
oo gt IR wEae fEar w9 &
fe@fafaee faar mr, = F @r<r g7
T & ) A Qeve W QaYs &
gRY &F i@ W AT FTRHI &F A
an foegelt aq @wgie agl faar
i, o fegfafede 71 faur mr o
fFregalta aw auaA< gl fwaT 191 grei-
for 97 Y qamfi &1, ST A qfagdt
FY Y et qrEar g, w0
ag 7 T 0 fergr @ IR @ g
£ 1 ATE Y TTHT IR qEAT G 1F T
ag forell ¥ T I foggelt &9 FX
foraT <@ §FAT & YT |G 9 F1 =87
T} frdfafase a% gaar € | TF A
PO & 76N @A (LYo { Y3 |
Srgiv Fwr waAT fewma & w0 fean
M qEdll qoE RS FT9E
WAE g FR@T  TE (F47 | 7T 99
ag qfax far &1 geal qag § I
T AT H ATCAC ST g T § )
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¥ T A0 3@ Qforee # 7 & fF qar
I FT GIA A F % | § FoAT
A &Y gEAT A g, ifm S A
AT T R, wAd gU  § | F wa
Feq f& ofeem & a9 w99
THY ST T@AT TR E T AT § R
fgn, arr aWET W g’ FT A
afFa ag wizaraa a1 o sifog 5 aife-
1A Gete, T | X T THAT &1 6T
qffeafa & 1€ gar 7 gr, & agf
auadt § ¥ a8 g 3fem ifa g1 awdy
=

=t ffa oy (Aifaerd) @ o
ofq agreg, faq g= ot & ST 7 =19
FT QL83-%Y FT vy O fwar § &
IgaT giies @R wR qadT a1 § |
wH g 3@ FY 3@ g & F faa v
A T a9e A fFar § wre SFET Y
JUTHEAT &Y Y & | T =T gHAT AT
AR fegeam a1 ) aafq g€ @1 3@
g | FgT orar a7 {6 a7 g
& ford dam agt & | 9T Al ¥ W
gt &, gfoardd & &t &, 4% ¥ et €,
fema ¥ T & | 99 wvay § aga
gy @ 9 ga faq a=it Y § =Y
f g9 ave ¥ T9 q19 B 9 T f7ar
FT 04 FUS WA RN @ FX @
& 1 oot g AT X g i FT |
Ggo FUS To FAT & HIT SqoUNe ¥
FOEH A QRRE FAUT To AR
faq w=f oY & @9 T FT A
AT R 1 T @S F QW FA F Ay
IR oY dF sy § I fadw
grar 3, s gay sarer fady @ @
qee 37 &1 | & s i & qe
qreat § & wR gaw a1 faqw
T A awae faw Sa &1 R 0 UE
¥ o & formT 7 O O AT
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¥ gy ¢, 93 AT § | #Y 9 qa
f W, g daw w1 Ay w@T g ?
I qawma fF fores ¢ @ go T
TATHT EYAT AT T TG Yo FAIX TolF
3T AT AfFT HE S IEFT Yo FAR
To FAT FIAT AT Iq7 ¥ oY §,000 Fo
&Fw FT AW | Tk qW g & fF oA
X &7 Y& AR To & w1 AR
¥ AT To THHT fqawy | g sy
AFT FEd ¢ I I ar gt A= @
mfEx gard aFX qar o Wr g,
JfeT I7T AFT a8 FAT T ! SqAGHS
IR G FAN, AITE FT G 14T |
# agg #Ig & wOA ATE ¥ AT
=rgar g f o= agt |vgaT = | ax
fom adel o gak faw @=r S F
&5 T &, W ¢ To F AT &
HR {5 A 5 "ro Hfqand a=a Ao
F AT G, AT FAT THAE G007
THEE 99w wafaat #TERm S
|78 59 a9 9L &S gl 47 99 §9 9 43
g | FfaeEl Fr AT ¥@ q aqmEw,
TaEt F1 Ay s ? fe ofr gur
fawr woft Y ¥ aga SeTRATET agd
oYeT g1 dFw A g | @y Fgwm fw
SIY gUR &9 IR AT § FEH! AT
$X TGA, 99 § AW FE, AT J
T qG FGT |

& 5Tt qg FET e § 7 g
g gt a8 | ARG A TF
fare'd:

“Symposium on Need for Addi-.

tional Taxation in the context of
present emergency”

IqF XA & oY dro Fo 31FT | IAN
T TR —

“In China we have the third
most powerful military nation
in the world. She has millions and
millions of fighting men fully
trained and ready. Her guns,
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[ ferafir fivst)

fighting  weapons, bombers,
fighters, transport vehicles etc.
are most up-to-date. She has
over 3000 of most modern jet
planes. She manufactures at
least one plane a day. She has
perfected the art of guerilla war-
fare.”

9 qE F g A & WK 99 g
FT AFEAT FE F fay www qrer
g1 $F9 AT 97T T a¥ guIe W F
¥ qdfY et | & §¥ & A g fE
ST 7T & TG AT AT § IAT FT AT
F9 fFam a7 | g fFAfaw g
7 299 gre 2, TiEl § AV T HISHY §
St FF 3 %o, R To, ¥ o HTAWTY 3
g SR Y T FT W T Q@ § IFN
gre &, a1 A= &N | AfFT WL ITH
BN FT T A AT TgT 7 AT A
T FTHEIAE, A Fgag fF Tt T

& Fgar argan g ¥ gark faa o
S 7 TR § @A e 9R qgT wW IR
AT & 1 g fa At SfY qe re-
ardr § | ‘AE &S ANF G § Y
GRATH J et oft F1 qar fawren g
ey S J #gr @ fF TR ok ma wr
TG T @TeT & | TG Avgar § &
I F @1 I | AR T me Sft
TR H ¥ oo To & AIZ Iua A & fad
e v oy @ ) Ty ag y WY T2
# fader IaFT 3 qR@ee foar S )
# qgn wgan g fF 0w ¥ fod aR
A AT 7 e A FWQ
R F g ITW 9< gAY QT A8 §
AfFr SR A F 3T T AT AT &
T &R Y AiE A aw § 9 q9w
T & A TG, § B § A7, T°A
Fer & "R ATETd WK ¢ %o ¥
RN cMogaa AT, qgaa & § 1
T fgRE™ & 9§ 9§ qgR A ¥ sew,
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wzr, faeelt, w9, e i 9% €
& Fgm wmEar § 5 g faw vt A
WET I W EFF A § IAH FG HT
T

& % AW a@ FgAT WnEAr g |
AT TTFI F7T 39 397 O I@®@
eTTafer AT § wife gy et
dfasr # N Fpfee i &, 3@ gww
Fagt A5 9T F qrempm
21 F QO FRAT R f I N TargTE
ITEE, UL IAFTI N AT G F
TR, a1 T HY A% g1, F TATA IFR
¥ fagmre i IO ¥ E M gg I
% 3 f fargeara $1 1T ¥7 TAAT
7% AT 9 I gAATFLE | F ury
foer & mar, & @0 iF gAR faw 2
AT Eag T § 37 FT F wegfaee qrd
fara #33 &, 7 &g gt avg 1%
fgrsxs@ 1 & guax & fF Jqar
TR fEaas g AT AT AT
TEIAIr A3 AT T |

TF HITA §I&@ AT H TR
£ 7, g feaiag

=t faufa fasw - war giad, amgs,
&I 7§ 98 AYA JTARAFTI .6 B
T BT X WS FIAT §, Lo THo To
204 T FIATE, G & 5. ¥ Q¥ FTAT
2, wia o GE FATY, FATE( 9. ¢ QX
AT | T AR fay A A R T
WL IT AN & A AN &S FAAT R
# St Y 9T 1 AV RL . & B Ay A
FLAT L I N9 F QAT AR &
SUTET TE FIEE™ &, A1 (7 LS F R
FTEET 427 FAT §, IAHT AFHTIAT A
F7 FW ? T A T TG FA IFT
& Tgan g 5 o F 1@ § 7 ATHA,
foraaT 7 @ | §F AR T IO @@
EAR
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gafag & wgar wwar § fF gar
for dt S w1 N Toe § g W=
3ET § afew ot I {Uoo ®o F
Freafar & ®wr AW O# aw
g § ¥ qa9 & & w51 g g w
200 ®o g Afaw ot Avfgw AT Y
F qT Qoo ®o qu Afqw ¥ =rfwy
L F qWG AT F fF9 & Fg¥ q2T
OT% § | WG T INE g 9§ |
T & I AR § A § it agi wfaw
worgdl fredt &, et # wigs wogy
T et g 1 g My d faa gt o &
FgAT WA g fF F 39 37 1 qrar
SHIET 73T, af< gaET FZAT T AFEAL
FEATE V71T § 78 T 7 79 g
F ot & faell § qorY g€ @ fr g
STEAT FT qEEAT T | qfew wafaaa
7g § % g arady JEar § fv Jag vz
9| S 9T W@ W g9 349
gTr d a1 owsrd Fw o geir ?
gg gmW e gFR @l&q ?
o9 F1 AT AT T A0y f g
fa=r oAt oY fradt fevaa & qmw To=
ary & | afea gart wré fas St Sty
A% W & aamy Fgq § 5 3 7
dvq Wy WIFW WH | @E AR Y
AR EA A MaR EF mEIar @
A R e gredsm a arey
T YT E9F & AT At X A9E FT
Q¥ g 9 TAT | 99 TF I A @r
Far ? F o4 wrgAt ¥ g7 Argar g
SEIR ST T AT Y S AT A &, A A
FreT ar v T SN qer &, 9T
AT THAT U 7 AFGTT ST AT FC
g I E S FT, 7 AR F T &
1 AT & feave w1l 7 @A & 1

# fast w41 ot & Fgr TR g 5
TG G G U FATFT & Frgar
g fo gt e o ard ¥ e
AN W AEILE, N 72 3 fufa-
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T TE 7 7ot & et F e w<i R
Ffegre ¥ T & o 9% q@ WS
T E, AT §, IAF1 W § @ Y, a9
at A g, avea, g werd ¥ fad
daR & | afi e al &Y 23 @I §
& gu aer$ & fod dme g, ¥fFT A
TaEl § W FY w9 F fAy dAR
g &

TqF 915 § OF a1 gy F A F
FZAT AT § Fifw gk fawaA o
ey & qeraret & | & =eaT g 6 forg
T /T JT AT IF HTqT H FGEFFTFN
T | WK HeX ¥ fgFwa g an qASAr
SR g 1T g ey § fw 3w
T H B qEHAST T A § AT A
R FY &Y ST A Ty 9Ted & A
# SAFT AIAST FAW Q| AT HIS
TR FRfF HASAT AT A TR A
T® § A FTqF & 1 & 99 w1 48,
qTAT | AT fqE ggsy G i g
F5g TOF § A FFFQ & a1 §F 71
F1 qaeTar § fF 9w F g {Ar Ay
RO A& § | A W far ¥ qF
T fF W= #) TR A T A"
Ffeqer ¥z o fed § | AR AR fggeam
F71 frer< 83 ar™ & grm |

oI FF F HGST T T TG
T FQ § 1 qR FE AT AL G |
ayera Fag AT feramet ss 7€) ST
& ¥feq ogiv oo wegr W@
farar

Q% WTAAIT §FE 99 a9 AT
S

st frrfir forer : ot lY ot @Y
I oY, g wTd A off | & gan §
fF fergeaT™ & g T 7 FIIOAR I
g Y WY ¥ faray oy | e ¥
wrft QT AdY &Y qwaT Ay SAS B @R
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feam s | g AT W fafreex
g I WA Y a4, SfeT 9w
AT T TEIT Y 7Y ) gt T HASA
ST AT} FT T &Y 4T | AY Feyae
FHE F qr ag 9T fean & fr waey
AT AT IR QT AT FT R & |
Fgfefrie YA E A qway § fr gw
[TET FI G § TR IJTHT FTH FAT
oS 1T [T |

=Nt wgAT@ (FaT9) WK TEE
AUAT AT TS § |

ot fanifr fawr : oo dfsg, o
FH § ¥ & faw

& 9T OF AT MR FEAT ATEAT §
frami & faw 7 § F7 a1 F A
f&F ST T T Ty &Y IS IP
AT NEH A | o g9 ATy H Ay At
TR FA TN 1z 7T R
aq FEE | A9 @ATg frgmare ¥
g 991 g1 0 & fr fama w1 99
derare F1 IfFa qw faar soo dar
F F are & framit § gafea dargnm
TWHN =E B ) wg oGgAH ¥
BT & 1 e formmai #1 ghfe faar se
@ gAY g8 ;A AT G AFATE | 3
Haq ¥ 7 aga @ ad Fed §, TR
39 9 F HOF GHA G AT Tq 9T
oy et AT SfHT AT F FIHL
& Froor oY Foramat & w9 H arar agay

87

faa 5o ¥ wow W H A A
gu et f g e 07 1 @ew AE FT
qFA | TAFT T @A F190 3 | 7 fa
ot Sft & 93 wea v gy 9 g
fagre ¥ quAe dfragz 41, @fe
gl IR A1 ArgA § A ITRY S
W AT A i | A N AR F a1
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TF FfeHe a1 | A9 FAN F IR
wftdaT ¥ waw< 0 a8 ofey  forg
foar a1 fF gw framat &t e
F W F4T ATFA IT 9T @I BN
oy TG frr @ & | T ¥ ) wr
fF a9 g ga & sEfered saw
FWE

& =g g f& dorder qx difer
TN FT N W 5 7 F 79
R AT & sarat e dafEy 1
faaet arfed | 97 a% Gar T g
1§ mwTSraTe A€ e | fa ®A Sy
B F99 F FTal §, gAY vt /X
AR FY | g OF Ay iy e
2 =7 mo 5w 39 3w & faw a
fear | afem SuF aw ox wfaw fal
TF FTH Tg1 I TFAT | TG qTF AHT
quTETE A ATG aw g% AW A
IETZ ALY 2T EWI | | H TH AT
F1 FTT GAITL TEATE 9 & qg Fg FLNH
7 g 7o Yo THo & Tt § WK
& a7 AT 39 NFR F1 wfRede
2 #R gEQ a9% AY TF AIGHT FY Lo
®93 34 & 1 &1 48 so AT FT HH &
ST § |

TF ara & HTIRT HYT FATAT A TRAT
g1 3 a7 qgw &7 uF fae oy ot
fogd forat a1 6 W0 To THo &Y
g § vo BT I AR F ATH
TN g ISR qeaI gar N a8
a3 &3 QAR W arhy v af
I A Iy § 1 Y & qwmar g R
T fgrgeam™ &1 O 413 § a9 AR
F gral ¥ | § 79 a1 Y qegaT F AR
# A & F qAT | F FRQw
g i = saeay # garly fewmae @i
Y | ey Sfr 9TEy § i faeer 7Y A
wiat § arq | FfF & Qemar f fE TS
faoeY #Y W WA ¥ 7 I F FAKAT,
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s I AT A AeF g ¢ | § g
F1 ifqr 2t § % 707 sy ;WA
qUTAaTE T 8¢ 4 {77 v 3= §
&1 GaT gNm W AR IAFT AT
MATAT E1T | Tg F1E 337 AT A3 E, 43
T T g, ART ITRI AEAZ

oF g § AR Farn vy g |
B AT W FHida & wr7 Fal F G
qrfFaraz & wra ot § 1 g IR AIA
q7 9% 7@ a1 faedT ¥, Wi quT U
ax 713 & Frt & g 3 E gnra
I 77 o) Fooox fr arg @ g,
e & fadr 3, “gwmae fwa’
I fAar 2 fF agf a7% & BT &
feror G fa s & AR agd s AT
gt 2 1 wfea gaTe ga7 a1 |1 HeA
TEA FFAY AT & | W ITT FT HAAT
g7 731 g g a1 g faee wa{ce
HUTT T TF ad G2T g1 AT | FHHT
5T fagw sa w@ar Sfgy fF &9
quET F1 g F |

=i # & oF a7 WX aqar 497 Jrgar
g * gardr aTTe fam & ok wfa afw
& sy g grAafat 3 E | F TR
g fF ¥ gragfaar sfg-ara & s
qT q Q T TS Fofrar T QA
STAT FX | AT NI RAT ¥ Fagre 1d
& W< agi I51 AN 19T H Fg7 5
fagre ® snfa-aiq @gq qavEET & |
¥ qgar g fF ¥ e A snfa i &7
faers A& war ST & | & g § F
¥ gragfaat wdEY F AT aT AT S
F3 7 o st qig & #rare g2 fagre &
a0 2 & e § R g fae
FAY IR AR FL | F AT HEH
FAATETATAS |

ZqT &Y Fg FT F AT A

STOF gFAaE AT E |

Shri Koya (Kozhikode): Mr. Chair-

man, Sir, the situation caused by the
Chinese aggression and the consequent
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proclamation of emergency in the
country requires indeed extra-ordinary
measures to meet the situation. The
hon. Finance Minister has indeed been
very bold in presenting a daring Bud-
get to the House. People will gurely
appreciate the anxiety qf the hon.
Finance Minister to meet the situation.
But the hon. Finance Minister will
have to bear in mind the sheer physi-
cal ability of the people to bear the
burden imposed on them in several
cases. There are people who are
anxious to make sacrifices for the
country but many of them are on the
brink of poverty and are hard put to
it to keep body and soul together.
We must think how these people are
capable of making these sacrifices at
all. Even a small burden upon them
cannot be borne by them. It will
reduce their economic position vitally
so much so they will not be useful not
only to themselves or to their families
but to the country also. This way any
burden will reduce the economic
vitality of many people to the deteri-
ment of the country and of the coun-
try’s interests. Having this thing in
view the hon. Finance Minister would
have done better if he had left alone
such things as kerosene and postcards
and had not proposed such measures
as compulsory deposits at least where
the middle-class people and the lower
middle-class people are concerned.

In this connection I would like to
remind the hon. Finance Minister that
the people have to bear not only the
taxes imposed by the Centre but his
disciples in the States have also im-
posed further taxes on them. So, if
you consider the position of the low-
paid employees, like, the Government
servantg and the teachers, they have
to pay the State taxes, they have to
pay the professional taxes to the local
bodies they have to pay their provident
fund contributions, insurance premia
etc. and over and above all they have
got to meet their expenses which have
become very high because of the rise
in prices. I am reading reports from
my State to the effect that even now
the prices of tea, food articles, that is,
rice etc., in the hotels have gone up.
And about kerosene, ag far as my
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State is concerned, they are using
kerosene not as a fuel but for light-
ing purposes. So, all together, the
monthly expenses of the poor em-
ployees and the poor agriculturists
are increasing day by day. I do not
know whether they would be able to
bear the new taxes imposed both by
the Centre and by the States.

Sir, the cost of living in the Kerala
State ijs going up. An amount o!
Rs. 125/- means a little more than
Rs. 4/- a day and I want the Finance
Minister to consider whether it will
be possible for the oridnary poor
employee with a family of five or six
members to make both ends meet, to
educate his children and to meet other
daily expenses. I am glad that the
members of both the Houseg of Parlia-
ment have expressed their dissatisfac-
tion to these measures—the tax on
kerosene and the compulsory savings
scheme. As far as the poor people are
concerned, at least as far as the lower
middle-class people are concerned, I
think the Finance Minister, being a
democratic man wil] pay heed to the
sentiment expressed by hon. members
who really represent the popular feel-
ings and sentiments in this matter.
Though many of the taxation measures
are necessary under the circumstances,
they will push up the prices unless the
Government keep wide awake and
control the rise in prices. Otherwise,

the rise in prices will be a crushing-

burder upon the people who are al-
ready called upon to make very extra-
ordinary sacrifices.

Now, another thing that I wanted to
point out was about development. To
carry on the development work is a
part of the defence programme accord-
ing to the Prime Minister and accord-
ing to the Finance Minister also. Now,
in carrying on this developmental
work, it should be seen that every part
of the country, every State, must
develop in a uniform manner as much
ag possible. The present unbalanced
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development programme will retard
the much necessary progress of the
country as a whole. The States like
Kerala are already suffering from
economic imbalance. The economic
backwardness of Kerala State is well
known. The per capita income in
Kerala in 1956 is 231 as against the
all-India per capita income of 261.
The Techno-Economic Survey publish-
ed by the National Council of Applied
Economic Research is now available
and I hope the Government will pay
special attention to the recommenda-
tions made by Dr. Lokanathan in that
report. If we cannot invest Rs. 1000
crores in ten year, Kerala will not
come up to the level of other pro-
vinces. In the First two Plans, less
than Rs. 80 lakhs were spent and in
the Third Plan Rs. 35 crores are
allotted to the industrial sphere. But
Kerala requires an investment of
Rs. 1000 crores in ten years—from 1960
to 1970. The State or private enterprise
cannot find this amount. Therefore,
the Centre has to come to our rescue.
Kerala has exploited to the maximum
possible extent her agricultural re-
sources. Therefore, further economic
progress can only be in the industrial
sector helped by the Centre. But,
very unfortunately, that problem
State of Kerala was neglected up till
now. We were not given any subs-
tantial industries in the public sector
for the last so many years. Now, we
are told that even the Oil refinery
for which we were waiting with ex-
pectation is not going to come to
Kerala, that is Cochin. I do not want
to be so pessimistic about it. Any-
how, the question of educated un-
employment in that State, I hope,
will be taken into consideration when
the allotment of industries to the
various States is considered. As far
as the phyto chemicals are concerned,
even the acquisition of land was
over. Now, we are told, for some
reason or other, that also is not going
to come. With your permission, I
would like to quote one or two paras
from the preface of Dr. Lokanathan
in this bulky volume.
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“The economy of Kerala is
marked by a number of distinc-
tive features. It is the most
thickly populated State in India
with an average density per
square mile being over three
times the gall-India average. In
addition, the rate of growth of
population has been noticeably
higher in Kerala than in the other
parts of India. A high density of
population combined with a fast
growth of population has been
responsible for the most acute
problem of Kerala, viz., abnormal-
ly high rate of unemployment, Ac-
cording to a survey carried out
by the State Statistics depart-
ment open un-employment in the
State was as high as 42 per cent
(all-India 0°6%) and under-em-
ployment 9'6 per cent of the
total population (all-India 6:0%)....

The need for a faster pace of
industrialisation than achieved
hitherto is particularly urgent in
Kerala in view of the high man-
land ratio already attained in this
State. There is a limit beyond
which employment in the agricul-
tural sector cannot be jncreased.
A solution to the key problem of
Kerala, viz., high degree of un-
employment, can, therefore be
attempted only by further indus-
trialisation of the State. Indus-
trial development will alse be the
main spearhead of overall growth
of the State economy.”

Therefore, I want to jmpress upon
the Central Government that without
the Centre coming to our rescue,
Kerala will be a model State of eco-
nomic backwardness and that would
really create a lot of problems in
future. If educated un-employment is
a serious problem as far as our State
§s concerned, industrialisation is the
only solution to that problem.

Much has been said about prohibi-
tion by Members who spoke before
me. 1 was sorry to hear that even
some Members of Parliament from the
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Congress party opposed the prohibi-
tion programme of the Government. 1
am very glad that the Finance Minis-
ter is taking a very strong attitude
as far as prohibition is concerned.
Prohibition cannot be viewed only
from the financial point of view. Pro-
hibition is one of the principles
approved by us in the Directive
Principles of our Constitution and
India is making a very good experi-
ment on that. If India fails in this
experiment I think no country in the
world may succeed in that.

The argument put forward by cer-
tain opponents of prohibition is that
illicit distiliation is going on. Then,
they can go to the extent of saying
that since there are thefts, therefore,
Codes are not necessary. If at all
illicit distillation is going on, I know
that it is going on because the Gov-
ernments at the States are not very
strong in working prohibition. The
remedy to meet illicit distillation is
not to scrap prohibition but to enforce
it sincerely and with an iron hand.
Really speaking, the women of the
country will be surely congratulating
the Finance Minister on his policy of
prohibition. The poor people who
were spending whatever they were
earning in the today shops are now
living a decent life. It is only the
fashion-loving and the upper class
people who are opposing prohibition.
As far as the poor people are con-
cerned they surely want prohibition
to continue.

Some people say from the flnancial
point of view that if prohibition is
scrapped, we shall get money. If
prostitution is started, and if you
license brothels, how much money
will come out of it? But will any-
body advise Government to do that?
Y submit that Government is not to
make money by selling the life and
the morality of the people. That is
not a correct approach at all and it
will be really a disservice that we
shall be doing if we scrap prohibi-
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tion. That will create a lot of other
problems also. If we allow drinking
to continue, there will be a lot of
other problems. There will be
troubles, criminal cases and so on.
All sorts of troubles will come.

Therefore, I would like to congratu-
late the Finance Minister on his policy
of prohibition. The scrapping of pro-
hibition will not solve any of the
problems. But the one thing is that
according to the present policy of
Government, toddy is haraam in
certain areas while it is halal in
certain other areas. Therefore, Gov-
ernment must find out means to ex-
tend prohibition to areas where it is
not in force now.

Shri A, N. Vidyalankar (Hoshiar-
pur): At the very outset, I beg to
offer my humble compliments to the
Finance Minister for presenting a
budget which not only fully meets
the needs of the emergency but also
symbolises a great landmark in India’s
history of advancement towards our
cherished goal, namely the socialist
order of society. Shri Morarji Desai
will ever be remembered in the
annals of India’s economic reconstruc-
tion for the two most radical decisions
‘he has taken.

Firstly, he has introduced a radical
change in India’s economy by depos-
ing gold from its high pedestal, by
reducing its status and by changing
its character as a means of grabbing
and hoarding wealth. Gold has been
made, so to say, a commoner among
the various metals. We might not
realise the significance of these
measures today, but I am quite sure
that this is a radical step which will
help us in building India’s economy.

Shri Morarji Desai, I think, wants
1o nationalise gold by peaceful means
without expropriating gold from
those who own it.

A Swatantra Party Member said in
‘the Rajya Sabha a few days ago that
smuggled gold does not lie in the
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vaults of bullion merchants but has
percolated to the ordinary workers.
You can well realise how heavily
these poor workers must have paid
for that smuggled gold and what kind
of hoax they must have played on
them.

Secondly, the Finance Minister has
introduced a new feature in the Bud-
get, the ‘Compulsory savings schem’.
This is an innovation and is one of
the most effective measures to keep
inflation in proper check. It is also
going to have a beneficial effect on
our economy. The taxation proposals
also tend towards equitable distribu-
tion of the heavy tax burden. That is
why I assert that although Shri
Morarji Desai does not believe in
slogan-mongering even at the risk of
being called anti-socialist or a friend
of the capitalists, he is not a doctrin-
aire socialist but a practical socialist.
His budget proposals have brought
him in the front rank of radical
socialists and I am quite sure that by
laying the foundation that he did by
introducing these two features in the
budget and in our economy, he has
made the largest positive and con-
crete contribution in building up
socialism in our country.

In view of the emergency, I thought
we would cheerfully bear the imposed
burdens. However, I am disappointed
to scc here an atmosphere where
each one has tried to shift the
burden over to some one else’s
shoulders. We should have welcomed
the burden that fell on our shoulders,
with cheer. But we have produced
an atmosphere of grumbling. We
should pay our taxes without grumbl-
ing, very cheerfully. The attitude of
one influential section in this House
on the Opposition side has simply
amazed me and deeply hurt me too.
This section has pleaded for shifting
the burden over to the head of our
friends abroad. They have pleaded
that the taxation proposals should not
have been brought forward, the peo-
ple should not have been taxed too
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o
severely and we should have depend-
ed on the charity of certain friends by
countries abroad who are prepared to
help us. We should get whatever we
want to get with dignity and self-
respect. But what one of their Mem-
bers, Shri Kapur Singh, said amazed
me. He went so far as to say that
all the countries of the world live on
charity. I am not prepared to live on
charity. India is not prepared to live
on charity of others! The argument
advanced has simply amazed me and
hurt my sense of self-respect. Are
we devoid of all sense of self-respect
as to say that we should live on
charity and we should not pay what
we are expected to pay and what we
should pay? I think Shri Kapur
Singh even forgot what the great
Guru had said. In the Guru's vani, it
is said:

“ QI qIF 7 9 7§ A 7"

‘O, God do not force us to sit
at the door of anybody for charity’.
It is a well-known proverb:

“giwa 7d @Y 7T ag”’

I think the House should remember
the words of poet Igbal:

“¢ qrae wrxfe @ foas § Aa gser
o foors & At &) g F P

‘Oh, bird of the high skies, do
not cherish that kind of living
which comes in your way and
reduces your strength for soaring
high’.

As I said, I was simply amazed at
the begging-bowl mentality shown
by some of the Members here, the
Members of the Swatantra Party and
of the Akali Dal. Some of the friends
here seem to think there are certain
countries which have opened’ charity-
houses like ‘Kala Kambli wale ke
Kshetrqg or bhandra’ for distributing
charity. No country in the world dis-
tributes charity like that without pur-
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pose. Even if it is distributed, India
will never go and beg for charity. India
will do whatever it can. We should
bear our own burden. God helps
those who help themselves. Other
countries are prepared to help us pro-
vided we are prepared to bear our
burden as'much as we can.

The Communist secticn here claims
to adhere to radical principles, but I
was amazed to hear Shri Gopalan, the
leader of the Communist Party, who
opposed the gold policy of the Gov-
ernment. We expected that the
Budget proposals would be supported
by the Communist Party, but the
speech of Shrimati Renu Chakravart-
ty very much disappointed me.

One section of the House says
that the burden is on the poorest,
while Shri Deo and some other
friends state that the burden has
been imposed on the rich. I think
that the burden has been imposed
both on the rich and the poor, because
every one has to bear the burden
equitably.

No doubt, the taxation proposals
are stunning. Our Prime Minister
has stated that we should tax till it
hurts. Even the Finance Minister
has stated that no Finance Minister
in the world has imposed such a
heavy burden. True, the Finance
Minister has imposed a heavy burden,
but is that heavier than the burden
the Chinese are imposing on us? If
we are serious about meeting the
Chinese aggression, the Chinese chal-
lenge, we should be prepared to bear
the burden, but I am very sorry that
this kind of enthusiasm has not been
created. The grumbling atmosphere
that we have created here will have
its repercussions on the people. We
should have gone to the people and
asked them to bear the burden chear-
fully. Instead of enthusing them, in-
stead of raising their morale, instead
of telling them to pay the taxes and
not to evade them, we have created
an atmosphere full of grumbling,
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[Shri Morarji Desai]

There are certain economists who
say that the heavens will fall, the
whole industry will be shattered to
pieces. Such slogans are raised every
year, and the economists say that the
whole economy would be shattered.
Last year also it was said, but the
skies did not fall, and mnothing hap-
pened. I call such economists Lal
bujakkar. They claim to know much,
but I think we should not pay heed to
such kind of criticism. Our former
Finance Minister, Shri C. D. Desh-
mukh, who knows finance and econo-
mics, has very recently stated that
there is no danger, that there is noth-
ing wrong in the super profits tax or
in the scheme of compulsory saving.

1t is true that the duty on kerosene
and other things is heavy, but if you
see the list you will find that most of
the articles are such that they are
not an essential part of the people’s
life. Rather, I would say that they
are not so essential like food, cloth-
ing and housing. This burden can be
borne if we create a mentality in the
people that after all some burden
should be borne. Much has been said
about the super profits tax. If you
go to marriage parties you will see
how much superfluous spending is
there. After all these people who can
afford to spend that much should also
be prepared to strengthen the econo-
my of the country by paying taxes.
It is stated that it will lead to infla-
tion. What are the remedies for in-
flation? Taxation, loans or savings.
All these elements have been introduc-
ed in the Budget. Taxation is heavy.
Loans are there; compulsory saving
has been introduced. Al]l these mea-
sures are anti-inflationary.

The price line should be maintain-
ed. The prices have risen recently.
There was no justification for the sym-
pathetic rise in prices. These prices
must have been controlled and I think
our machinery should work for that.
There is the gold loan issue. The
Nasik Printing Presg should be urged
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not to print so many notes. As com-
pared to last year Rs. 184 crores worth
of more notes are in circulation now.
This year bank credits are higher by
Rs. 154 crores. This tendency should
be curtailed.

Mr. Chairman: The hon. Member
may conclude. I want to call another
hon. Member. He has taken about 15
minutes,

Shri A. N. Vidyalankar: I shall com-
plete in two or three minutes.

Mr. Chairman: I am sorry He should
conclude now.

Shri A. N. Vidyalankar: The budge-
tary practice of under estimating reve-
nues and over-estimating expenditure
should be stopped. This amount of
Rs. 119 crores is a high figure. There
should, be control over expenditure.
For lack of time I do wnot mention
many other prints that I wanted to
mention. We should increase produc-
tion, avoid extra-expenditure and try
to remove corruption which is very
rampant.

Mr, Chairman: He should kindly
finish his speech in ten minutes.

Shri S. M. Banerjee: Sir, because I
am leaving tonight, I want to encroach
upon your time a little.

I have heard with rapt attention the
speeches made by the various hon.
Members. I fully realise the difficul-
ties confronted by the hon. Finance
Minister and the situation in which
he was placed and why such a heavy
taxation has been placed on the people.
My first reaction to this taxation was
that there was going to be further
suffering for the common people be-
cause of defective planning and crimi-
nal negligence of defence production
in the past. People are being taxed
for the defence preparations. We have
to vacate Chinese aggression. A time
may come when we have to face some
other aggression also, though I feel it
may not come. Placed in these cir-
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cumstances, let us analyse whether
such taxation was necessary. 1 fully
support the Finance Minister’s stand
on gold control. The lure of gold has
to be stopped somewhere. It
is true that there is a feeling that
something will be found for those
lakhs of goldsmiths who are unem-
ployed today. But there also I want-
ed to ask a pertinent question as to
why he did not lay hands on the
hoards where the gold was; why did
he not do it? Why was so much time
given? Why full one months was
given to those hoarders to hoard the
gold. Then, one day we found that
all that was glittering was not gold,
and naturally no gold was available
fo the extent that the hon. Finance
Minister wanted.

18 hrs.

From the figures which I have got,
I feel that there has been overbudget-
ing. What do the figures show? In
1956-57, the amount of saving was
Rs. 650 crores; this works out to 152
per cent; in 1957-58, it was Rs. 221
crores; in 1958-59, it was Rs. 443
crores; in 1959-60, it was Rs. 255
crores; and in 1967-681, it was Rs. 500
crores. An analy:is of savings by
grants in 1960-61 shows that in 54
grants, the savings exceeded 10 per
eent—

off wgara : F guwar § fr g
AT T F HA TETE |

Shri Raghunath Singh (Varanasi):
There is no question of quorum after
5 PM.

Mr. Chairman: May I point out that
the convention of the House is not to
demand quorum in the extended
time?

Shri 8. M, Banerjee: The savings
exceeded 10 per cent of the funds pro-
vided, and that in 21 of these cases
the savings exceeded 20 per cent. This
shows that either it was excess bud-
geting or there were unspent amounts
owing to non-fulfilment of schemes.
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Dr. M. S. Aney: Is there any con-
vention like that, namely, that after
5 O’clock or so, the question of quo-
rum should not be raised?

Mr. Chairman: There is a conven-
tion.

Shri Raghunath Singh: We are fol-
lowing it for the last eight years.
(Interruption).

Shri S. M., Banerjee: So, there
should have been some mistake in
budgeting these amounts. Now, com-
ing to rise in prices, my hon. friend
from West Bengal quoted the various
statements made by the Chief Minis-
ter of West Bengal. It is a fact today,
though the Food Minister might deny
it, that in Calcutta, even ordinary
quality of rice is being sold at Rs. 30
a maund. I shall bring a sample of
that rice in a day or two, if he likes.

What has happened in Uttar Pra-
desh? I shall read what is reported
in the National Herald: “Abnormal
rise in prices; U.P. writes to Centre
for measures under DIR” It con-
tinues:

“The U.P. Government are ful-
ly aware of the abnormal rise in
prices during the last two months,
but the profiteer will attract the
provisions of the Defence of India
Rules only when the Union Gov-
ernment tell the State Govern--
ment to act in the matter, it is
reliably learnt.”

“The State Government have
already written to the Union Gov-
ernment suggesting measures to
curb the rising prices of many
essential commodities like sugar,
soap, oil and textiles.”

This is actually the news which has
come in the papers, and the Uttar
Pradesh Government has written to
the Centre for taking strong action
under the Defence of India Rules. I
want to know from the hon. Finance
Minister whether such action has been
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[Shri S. M. Banerjee]

taken in Uttar Pradesh 2nd in any
other State.

Here, in Delhi, what happens? When
there was a shortage of kerosene,
when the price of kerosene oil shot
up after the budget, 47,000 gallons of
kerosene were found hoarded in a
particular place in Delhi alone. T do
not know what has happened in the
country. So my submission is only
this. Proper action should be taken
g0 that there will be some check and
naturally then the prices will not go
up.

Take the question of arrears of tax.
It has been mentioned in this House
that the income-tax arrears as on 3l1st
December, 1962 were Rs. 183:42 crores;
gift-tax, Rs. 16:61 lakhs; wealth-tax,
Rs. 2,18,87,000. In Kanpur alone, I
know that the sales-tax arrears are
Rs. 21 lakhs. Why this money is not
realised, I do not know.

Shri Raghunath Singh: That s

your constituency.
Shri S, M. Banerjee: It is true.

Shri Morarji Desai:
Government matter;

It-is a State
not here.

Shri 8. M. Banerjee: It is true, but
you gre giving grants to them.

Shri Morarji Desal: But that does
not mean I should not give it.

Shri S. M. Banerjee: You should
not give at least to Uttar Pradesh.
Naturally, there is wastage. All this
should come to an end and the only
rcmedy is there should be proper
vigilance.

€hri Morarji Desai: For these he
should go to the State Legislative
Assembly; not here,

Shri S. M. Banerjee: Then, during
the second world war, there was an
army of centractors. What is the
position today? Unfortunately, we
ar¢ having still an army, a complete
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army of plan contractors, and they are
trying to swindle this country in many
ways. I am not opposed to the con-
tract system. We cannot have every-
thing done departmentally. But what
happens? There are many cases of
corruption against these contractors,
and if an enquiry is made as to the
buildings constructed by the various
contractors in Delhi alone, it will re-
veal how they are swindling this
country. Of course, in a mixed eco-
nomy we should have both the private
sector and the public sector. As you
yourself pointed out, and very rightly,
both the sectors will be there; I agree
with you. Unless we change our eco-
nomy to a socialist economy, such a
system will exist. But the Vivian Bose
Enquiry Commission’s report has
clearly revealed what is going on.
Everybody is aware that that report
has been referred to two eminent law-
yers and the Attorney General of this
country. I do not know what was the
point in referring the matter to them.
My hon. friend Shri Daji quoted the
case of the Asiatic Insurance Company
and the Law Minister advised that no
fresh action need be taken against
that company. I hope it would not
come again from the Law Ministry
that this report need not be discussed
in this House. Such Commissions
should be appointed with Mr. Vivian
Bose or the ex-Attorney General, Mr.
Setalvad, a3 man of unquestionable in-
tegrity, as Chairman, to go into the
affairs of the Birlas and other big
concerns, so that either they must
come out openly and say that they
are good and innocent people or other-
wise, such man-eaters must be arrest-
ed, placed at the disposal of the Gov-
ernment and they should be shot mer-
cilessly. That is the only solution.

My atention has been drawn to the
fact that Government granted import
licence for import of dry fruits from
Iran through the STC to the extent of
Rs. 22} lakhs against exports of cer-
tain commodities from here. Accord-
ing to the report published in the
Financial Express it appears that the
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STC has agreed to transfer one licence
worth Rs. 12} lakhs in favour of a
firm in Delhi by private negotiations.
Shri T, N. Mathur of the Central
Board of Indian Industries is the
main person. I have not been able
to know how he managed to get the
licence. It has come out openly in
the paper Financial Express dated
8th February, 1963 as follows:

“It may also be recalled that re-
cently there had been a strong pro-
test that the STC have given away
a licence for Rs. 125 lakhs to a
single unknown party in Delhi.”

If licences are issued in this manner,
I do not know what will happen.

I fully support the expansion of the
defence industry. I also support the
contention of my hon. friend, Shri
Harish Chandra Mathur, that in de-
fence production, the private sector
should not be brought in. I did not
get a clear answer from the Defence
Minister the other day when I put
a question whether it is a fact that
arms and ammunition are likely to
be manufactured in the private sector.
If the private sector is allowed to
manufacture arms and ammunition,
they would like to maintain a war
psychosis in the country and convert
this country into one of war-mongers,
which is not our policy.

I shall conclude by giving some
suggestions. To get more resources,
we should nationalise aM banks. It
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is high time we should nationalise
general insurance also. Government
should take over the Dalmia-Jain
concerns and request Mr. Vivian Bose
or Mr. Setalvad to enquire into the
affairs of the business houses. I am
sure this will be done. We should
nationalise all coal mines and the
sugar industry, if possible, because
they are making fabulous profits.

I fully support the Finance Minister
in levying the super profits tax. No
amount of pressure should make him
change his mind on this, He is a man
of integrity and I hope no amount
of pressure will make him change his
mind on this. I would also request
him to reconsider the levy on kero-
sene, tobacco, etc. I support him fully
in so far as he has clearly taxed the
big people. But I would request him
to consider whether the taxation on
the small people may not be reduced
to some extent.

Sir, one last word and I have done.
My hon, friend, Shri Kamath, sug-
gested, let there be taxation on
speeches. I would say, let the Fin-
ance Minister levy a tax on Govern-
ment’s failures and false promises
since 15th August, 1947, and I am
sure a large amount of money will be
available to him.

18.11 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, March
15th, 1963|Phalguna 24, 1884 (Saka).



DAILY DIGEST 3832

3831
[ Thursday, March 14, 1963/ Phalguna 23, 1884 (SAKA))
CoLumMNs WRITTEN ANSWERS TO
UESTIONS-——con
ORAL ANSWERS TO QUES- S QUESTION td.
' 135973034 H.S.Q. Subject CoLUMNS
N 0.
SQ. Subject
No. 738 Talcher Power Stanon in
. . Orissa . . . 3647-48
388 Increase in smoking .3597—3634 739 Cotton powﬂ_lm ow-
389 Reduction in staff in Gov- ners in Bombay . 3648
ernment offices 3600—04 740 Chairman of Gold Con-
390 Insecticides . 3604—06 trol Board 3648-49
391 Floods in Brahmaputra . 3606—10 741 National Bmldmg Cons-
392 Bank advances against truction Corporation 3649
pledge of .warehouse re- 742 Advances to Class IV
ceipts . 3610—1I2 employces for fans . . 3650
393 Housing Boards . 3612—1I§ 743 Prizes for Mcdlcal Text
394 Free water and electricity books 3650
to Central Ministers 3615—24 744 Development of Hastma-
395 Super Chambal Bhakra pur Township 3651
rid . 3624-25 745 Cutin U.K. Bank rate 3681
396 Power rcqlurcments of 746 Homocopathic Institutions™ 365 1—53
the country . 3626—30 747 Duty-frce cigarcttes to
397 Squatters in the capntal 3630—34 Army personnel 3653
748 Bharat Sewak Samaj 3654
WRITTEN ANSWERS TO o .
749 P.W.D. Divisions in
QUESTIONS . 3634—67 Manipur 3694—55
s 750 Medical colleges at Rewa
I\ioQ' and Raipur 3655-56
3§8 Drug manufacture sur- 751  Cancer hospltnl at Jabal-
vey . . . 3634-35 pur . . 3656-57
399 Skimmed mllk 3635-36 752 Government Prcss at
Koratty in Kecrala . 3657
400 International Opthalmo- )
logy Congress . 3636-37 753 Closure of bank of China  3657-58
401 Pong Dam Project 3637 754 Water for Irrigation in
402 Subsidised Industrial g;‘,‘,‘,’l" territery of 365859
Housing Schemes . 3637—39 B 38-5
01 Housing loan from 755 Seizure of watches in
403 Lic g loa 3639 Calcutta . 3659
I d d 756 New Asiatic Insumncc
404 Integrated power gri 3639-40 Company 3659-60
405 Jeeps from UNICEF 3640-41 757 Medical students from
406 Sub-soil water in Delhi 3641-42 Manipur . . 3660-61
407 Conference of Chairman 758 Drinking water to Lun-
of State Electricity Boards ~ 3642-43 karansar . . 3661-62
408 Ghaggar floods 3643-44 759 Bombay customs 3662-63
760 Bandel Power Station 3663-64
Uﬁ;)Q' 761 Dental hospitals 3664
762 Ajoy Valley Developmcnt
733 Rehabilitation work 3644 Scheme 366465
734 Health Research Division  3644—45 763 ‘P’ Form 3665
73s Bed-strength of Central 764 Drugs TeChmcal AdVISOW 3666
Government hospitals 3645-46 Board
736 Cancer hospitals 3646 765 Rihand Dam 3666
737 Hospitals for general me- 66 M t
dical checkoap . ‘ 3647 7 ala-ia Institute N. Delhi 3666-67



3833

PAPERS LAID ON THE
TABLE .

. .

(1) A copy of the Budget Es-
timates of the Damodar
Valley Corporation for
the year 1963-64 under
sub-section (3) of section
&of the Damodar Valley

rporation Act, 1948.

(2) A copy of Annual Report
of the Damodar Valley
Corporation and Audit
Report for the year 1961-
62 under sub-section (5)
of section 4§ of the Damo-
dar Valley Corporation
Act, 1948.

(3) A copy of the Defence of
India (Fourth Amend-
ment) Rules, 1963 pub-
lished in Notification No.

G.S.R. 274 dated the 8th
February, 1963, under
section 41 of the Defence
of India Act, 1962.

(4) The Marine Insurance
Bill, 1963, by Shri M. P.

[Dawy Digest]

CoLumNs

3668

PAPERS LAID ON THE
TABLE—contd.

Bhargava, as passed by
Rajya Sabha.

MESSAGE FROM RAJYA
SABHA . . . .

Sccretary reported a message
from Rajya Sabha that at its
sitting hcld on the 8th
March, 1963, Rajya Sabha
had passed the Marine In-
surance  Bill, 1963, by Shri
M.P. Bhargava.

GENERAL BUDGET—GE-
NERAL DISCUSSION

General Discussion on the
Budget (General), 1963-64
continued. The discussion
was not concluded.

AGENDA FOR FRIDAY,
MARCH 15, 1963/PHAL -
GUNA 24, 1884 (SAKA)

Further General Discussion
on the General Budget ,
1963-64; and consideration
of the Private Members’
Resolutions.
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